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LOK SABHA

Saturday, March 21, 1964|Chaitra 1,
1886 (Saka)

‘The Lok Sabha met at Eleven of the
Clock

[Mr. SPEAKER in the Chair]

‘ORAL ANSWERS TO QUESTIONS

SHORT NOTICE QUBSTIONS

Indo-Pakistan Commanders Meeting

+
[ Dr. L. M. Singhvi:
| Shri P. R. Chakravert:
Shri P. C. Borooah;
SNQ 1‘-{ Shri D. C. Sharma:
Shri Harish Chandra
IL Mathur:

Will the Minister of Defence be

pleased to state:

(a) whether it is a fact that Pakis-
tan had agreed to the suggestion made
by the Chief UN. Military Observer
for a meeting between the Indian and
Pakistani commanders on the Jammu-
‘Sialkot border;

(b) if so, what was the agenda of
‘the meeting;

(c) whether Government of India
made any specific proposals for con-
sideration at the bi-partite meeting
for the stabilisation of the cease-fire;
and

(d) whether firing has now ceased
in the Ramgarh sector?

The Minister of Defence (Shri Y. B.
‘Chavan): (a) Yes, Sir.

(b) The meeting discussed arrange-
‘ment of cease-fire and disengagement

2616 (Ai) LSD—I1.
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of armed personnel of the two sides
in the grave-yard area, .

(¢) Since this was a meeting at the
Commanders’ level, Government of
India did not make any proposals.

(d) There has been no firing in the
area since 11th March, 1964.

Dr. L. M. Singhvi: May 1 know
whether it is a fact that another
meeting at the Brigadiers' level is
proposed to be held on 25th March; if
so, what would be the agenda and
scope of discussions at the forthcom-
ing meeting at the Brigadiers' level?

Shri ¥. B. Chavan: They will gene-
rally discuss the implementation of
the decisions mentioned in the minutes
or the agreement reached on the 17th.

Dr, L. M. Singhvi: What were the
details of the demilitarisation plan as
discussed and finalised at the Briga-
diers” level meeting, and what were
the plans for verification by UN Ob-
servers of the observance of the de-
militarisation plans?

Shri Y. B. Chavan;: The minutes of
the discussion disclose that it was
decided that the disengagement should
be completed in three phases. Phase
1: evacuation and filling in of forward
trenches and demolition of all other
defence works to be completed bY
12.00 hours on 19th March; Phase 2:
@vacuation and filling in of all the
trenches and other defence works
lying at a depth of 500 yards from
the centre of the respective forward
trenches, and extending the same dis-
tance on either side, to be completed
by 8.00 hours on 20th March; Phase 3:
evacuation of all defensive positions
and removal of defence works and
heavy weapons up to about four to
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six miles in depth astride the inter-
national border in this general area
by 8.00 hours on 21st March.

Shri Hem Barua: Otr information
collected from very reliable sources
shows that the arms and ammunitions
that Pakistan is using across the
cease-fire line are those supplied to
her by the United States. On the
other hand, the hon, Prime Minister
gave us an assurance here, on the
floor of the House, that the USA has
given an assurance through her Am-
bassador here that the arms and
ammunitions supplied to Pakistan
would never be used against Irdia.
In this context, may I know what the
actual position is, and what our Gev-
ernment propose to do in this matter?

Shri ¥. B. Chavan: We have no in-
formation that the arms and ammuni-
tions used by Pakistani forces or
police. ..,

Shri Hem Barua: Defence person-
nel. '

Shri Y. B. Chavan: ....defence per-
sonnel, are manufactured in USA.

Shri Hem Barua: May I know whe-
ther the hon. Defence Minister is go-
ing to make an enquiry into it?

Mr. Speaker If he has some infor-
mation, he can convey that.

Shri Hem Barua: 1 have the infor-
mation gathered from most reiiable
sources.

Shri Hari Vishnu Kamath: 1if I
heard him aright, he said it was a
Commanders’ meeting and so Govern-
ment did not send any instructions or
something to that effect. As this
matter concerns the cease-fire line,
which has unfortunately acquired
international importance, interest and
significance, does Government pro-
pose to take up this important, essen-
tinl and vital matter—vital to our
safety and security—of the cease-fire
line being maintained properly, peace
being maintained properly there, with
the help of the UN Observers, later,
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after the Commanders’ or Brigadiers'
meeting, at a governmental level, so
as to stabilise the truce?

Shri Y. B. Chavan: T do not think
it is necessary to take it up at a
governmental level, because thereby
it would mean that we are reopening
the question ourselves, as if there is
some dispute.

Shri S. M. Banerjee: May I know
whether his attention has been drawn
to the press news today appearing
in the Statesman and other papers
that a grenade was found in the same
graveyard, which exploded, as a re-
sult of which two UN Observers were
seriously injured; if so, whether he has
any information that there is a calcu-
lated effort on the part of Pakistan to
start negotiations and at the same
time prepare for further trouble?

Shri Y. B. Chavan: In this matter,
the information that I have is that an
un-exploded grenade was slepped on
by Pakistan’s Wing Commander—
some Major—and he was very seriously
injured, and two Observers of the
U.N. also were injured.

Shri S. M. Banerjee: Who kept it?
Was it kept by the Pakistani officials?

Some Pakistani must
It was un-exploded.

Mr. Speaker:
have kept it.

st a¥ : el WY WEvRw J &Y
wara fom ag Faw Iq dFmTE ofvom
F @iy § famr & & qr anay ofar §
WY I T F €9 wET uisHT W%
fergiomie oY% s mHaw & a7 §
fa=me - fmT i 7

weR WEYEW 47 gaTe A 99
oo & Ay T &

sit ¥ : U gaTe Og ¢ fF
T THIT F i aE o7 W g7 A
w %7 faae g 7
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wegw wERT W g & s%
= Afery

Shri Daji: Some time back the
matter was referred to the U.N.
Observers. May I know whether this
particular aspect was also referred; if
so, whether in the report they have
accepted the fact that Pakistani infil-
tration was well within Indian
territory? )

Shri ¥. B. Chavan: We have no
decision on that point.

Shri Ramga: Was it brought to the
notice of the UN. Observers that in
order to ensure proper respect for the
five or six miles of land on both sides
to be free from all armaments, hand
grenades and all sorts of things, our
agents or commanders should be
allowed to go and see their area and
their commanders shouid be allowed
to come to our area in order to satisfy
their respeclive Governments as well
as the UN, Observers that this agree-
ment is being properly implemented?

Shri ¥. B. Chavan: The position is
that this area, nearly about 100 square
miles on both sides, will be evacuat-
ed by the army personnel, but on
their side of the border will be two
coinpanics of the Pakistani rangers
and on our side two companies of
our police. Naturally, the police
companies will know each other.
Certainly, we will not allow them to
come to our side and we will not go
to their side. I think that will be the
duty of the U.N. Observers.

Shri P. R. Chakraverti: Is it a fact
that three Pakistani intruders fired
on Indian patrol on the 18th night
one day after the meeting of the
Commanders?

Shri ¥, B. Chavan: Yes, Sir.

Shri D. C. Sharma: The hon. Minis-
ter said just now that three deci-
sions. ... '

Shri ¥. B. Chavan; Three phases,

Shri D, C. Sharma: The hon. Minis-
ter said just now that thres phased
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decisiong were taken there out of
which one was to be executed within
12 hours, another in 8 hours and the
third was to be executed ioday. May
I know if the hon. Minister has re-
ceived any information whether those
decisions have been implemented or
not, and whether the decision wnich
is to be implemented on the 21st will

be implemented today or on some
other day?
Shri ¥. B. Chavan: My informa-

tion is that the first two phases are
already complete and the third is
being implemented.

Dr. L. M. Singhvi: May I know
whether at this meeting the persist-
ent and wanton violation of the cease-

fire line by Pakistanis was also
brought up and whether it was
agreed at this meecting that there

would bg an increase in the pumber
of personnel of UN. Observers in
order effectively to verify the imple-
mentation of the ‘three-phased pro-
gramme?

Shri Y. B. Chavan: No, Sir; this
meeting was only for considering the
general question of the grave-yard
area,

Alimati Project

S.N.Q. 15. Shri R. G. Dubey: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether his attention has becn
drawn to the reported news in ‘Times
of India’ dated the 19th March, 1964
regarding complete observance of
hartal in the city of Bijapur in Mysore
State and mass hunger strike by
citizens of Bijapur,

(b) whether it is a fact that this
agitation is a sequal to the failure of
the Government of India to clear the
Alimati project which is intended to
benefit the famine areas of Bijapur;
and

(¢) whether it is a fact that for the
famine areas in Bijapur, Alimati is
the only project which would give
some benefit to the famine areas
which have suffered literally ' for
hundreds of years?
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The Minister of Irrigation and
Power (Dr. K, L. Rao); (a) Yes, Sir.

(b) The original  Upper Krishna
Project, Stage I, as sent by the
Mjsore Government suggested the
construction of the dam at Almati to
its full height and Narayanpur Dam
to partial height. ‘The canal system
was to serve both the districts of
Bijapur and Gulbarga. As a result
of examination, this stage has been
modified with a view to get the best
results out of our available resourc-
es and produce speedy resulis. How-
ever, the scheme, as sanctioned now,
provides for foundation work at
Almati for the dam to be construct-
ed in the next stage. But pecple of
Bijapur want that Almati Dam
should be taken up now so that Bija-
pur areas may get irrigation in the
1st stage itself. Presumably, the
present agitation is due to the dis-
satisfaction of the people of Rijapur.

(c) Yes, Sir, as planned at present.

Shri R. G. Dubey: May I know
whether it is a fact that according 1o
the original project report submitted
by the Mysore Government, consider-
able areas in Bijapur District were
to receive the benefit and if so, to
what extent?

Dr. K. L. Rao: Yes, Sir; 1} Jakh
acres were provided in the Bijapur
District.

Shri R. G. Dubey: Since the Minis-
ter agrees that Bijapur is a chronical-
ly famine-stricken area, may I know
what major steps he proposes to take
to promote irrigation simultaneous-
ly in the district of Bijapur?

Dr, K. L. Rao: Representations
have been received in the last few
days and before, regarding providing
frrigation in the Bijapur district in
the first stage itself. As a result of
this, T propose to visit those areas in
April, 1964,

Shri Basappa: The Minister says
that Bijapur is a famine-stricken
area. May 1 know what area of

Bijapur district will be irrigated if
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Nurayanpur Dam is taken up and
what area of Bijapur will be irrigat-
ed if Alimati project is taken up? If
more area will be irrigated if Alimati
project is taken up, may I know why
this hinderance to put up the Alimati
project?

Dr. K. L. Rao; As at present sanc-
tioned, if Narayanpur Dam is taken
up, no area in the Bijapur district
will be irrigated.

11.10 hrs,
BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission Sir, I rise to
announce that Government Business
in this House during the week com-
mencing 23rd March will consist of:

(1) Further discussion and wvot-
ing on the Demands for
Grants relating to the Minis-
try of Defence.

(2) Discussion and voting on the
Demands for Grants relating
to the Ministries/Depart-
ments of:

Transport
Law

Posts and Telegraphs

Food and Agriculture

Irrigation and Power,

Supply and Technical Deve-
lopment.

I would also like to inform the
House that we are already 4 hours
behind schedule. The only alter-
native is either the House should
sit for longer hours, which T think
will be difficult, because there is no
quorum after 5, or the other alter-
native is that the allotments of time
for some of the Demands will have
to be cut down or the last Demand
will have to be guillotined.

Shri Ranga (Chittoor): Sir, I am
sorry to interruot, but there have
been reports of heavy killings in the
Rourkela area. Would it not be

possible for the Minister....
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Mr, Speaker; There is a statement
which is going to be made day after
tomorrow.

Shri Ranga: They can make an in-
terim report now and later on they
can supplement it.

Mr, Speaker: I will ask the Minis-
ter if that is possible.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Sir, I have a two-fold request
to make. Firstly, arising out of the
subsequent addition he made to the
statement that the time allotted may
be curtailed or drastically reduced..

Mr. Speaker:

sider later.

That we will con-

Shri Hari Vishnu Kamath: In that
connection, I would like to make a
conirary observation. The time al-
lotted for the Defence Demands is
only 10 hours. I submit, and 1 am
sure my colleagues on all sides of
the House will agres with me, that
it should be allotted at least as much
time as the Home Ministry has been
allotted, namely, 12 hours.

Secondly, he referred to the diffi-
culty of maintaining quorum. You
were good enough to remark two
days ago—it was very helpful to us—
you said, I hope my memory does
not betray me, that it is for the House
to decide. When the gquorum bell
was ringing and hon. Members were
making comments and suggestions for
the future, "you made a very helpful
remark, a useful one for us. You
said, it is for the House to decide.
Because of the difficulty of maintain-
ing quorum, may I suggest that the
hours of sitting of the House might
be altered and we might sit from
10-30 to 1-30 or 1 and then have a
lunch interval?

Mr. Speaker: The hon. Member
would have to consult the leaders of
other groups and sit down witk the
hon, Minister of Parliamentary
Affairs. If they can all agree, then
I can put it to the House. In this
manner it would be difficult to decide.

CHAITRA 1, 1886 (SAKA)
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Shri Bade (Khargone): It is very
regrettable that the Minister of Parlia-
mentary Affairs should say that there
is no quorum after 5.30 p.m., because
it is his duty and responsibility to
maintain quorum as long as the House
sits. Even now we are prepared to
sit either from 10.30 a.m. or after 5.30
p-m.; of course, Members will be tired
after 5.30 p.m.

Dr. L. M. Singhvi (Jodhpur): In
respect of the availability of time for
discussion of the Demands for Grants
1 would like to submit that perhaps it
may be better for the House to con-
sider allocating more time for a more
thorough discussion of certain items
rather than to discuss all the Demands
every ¥year.

Mr. Speaker: That cannot be sug-
gested at this moment.

Dr. L. M. Singhvi: I am mentioning
this because the hon. Minister has
suggested three alternatives.

Mr. Speaker: He has only thrown a
feeler to find the reaction of the
Members.

w5t gmate fag (Fem) - e
wgrEa, ¥ J {qwer |1 W7 F weq a1t
asg ¥ TE T &1, AfAT 3w oATH
g G BT § L.

eI Wiy . FORT wEE o
faar ?

st gaerw ey 0 ... fF &
AN § A FTAT AT £ fF {7 a¢
e & fow 7 &1 39 A7 #1 Ty
faert &, for & 290 Fwr 7 72 &
T I AW &7 W fawT §, ST A
& X F OF fade miface & w
I feawe &1 § o7 oF "o W A
gfar af wma &

wer "R . qEATT e ag
foraa 7| & #4f w70 § 7 Ay oo
et & w1
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sit g fag : wwma Wi,
ufagdz & wifas o & zafde
Bam ¥ & ud wT @ E

weaw WEIRw - X WY F A &
Ffeare #1§ fogay a8 g7 w9
E

it gyt fag @ =T A oF AE-
faw affa amar 1, oF afsaw o
#1, fF qraoT dww fewy we #
STy § R FEenE §7 | &
fafzg 73" 9@ g fF o @ e
fedhg % § ATAT a9TE § § @@ {
wrg w97 3 @ &, faegia A @29
FET 4 3, FT7 I F T A gF AL
fF 7 g9 fasz @3 g1 4 |uAT Agiafa
g g+ ?

Wt qATIAT (FTAT) T
wEeq, oF fqizy o0 67 § 4

weqe WEIEW ML, WIST |
7T F FAAT A F 1 AT B
Sy |

| AT g5TH AT,
# 3 d=ar T4 &, Fa9 v fAi
& g

weas WRAY - A AT AGY L,
o A e wr T @ 7 a7
oo wm@ o R fFTR wEAEE

@t fem qeamme  (TrEeR)
qere HEEA, OF A qF a2 " FEAT
§ fr @ dawit N fod g ot Tw
aft fah & o guy, Torewfudw
F AN A AT AF FAT AR TRAT
& a § :T ¥ mE-wwaw Aifey
A FR-ART FENT TE IR G §
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weuR WERY 39 aF qg fauw
EEH & AmwA Adf & | ;T ATHIT &
T g, AR Em A A T @&

st fem gzAtaw  § g Ad
Wg TET§ | FWE AT T T FAA
T SrawdT 97 GZA FT AT FT AL E |
I fAaza & 5 99 &1 ae & 9

werw wERw - AT qEd [
fafaqm & garfeme 1 =2z¥e famr 2,
e 997 fas I & 9§ I & A
g g oad

st TTEAe ;& g7 fraga s
|EAT E fF AT ere, o quere
fag, & &1 77 &, =11 a® 4w &
gRAEY B fw . . .

weaw R | WA SR g9
e & wgear &, ar # 37 ¥ 5ng
U |

&t RO qAS A2 EA,
M 7 STEAT gA Ay | w7 A7
07 2 f 3 7 a1 agt o7 % 427 £ A%
@A F g q HT AT & HIT AT
qqq & o3 &, fag F FA07 gw Al
F1 a1dT 7 HaAT A9 freAr 30
g A1 H W Fr F4T svawdr £ fw
o9 F W & IT AT I 9T E BT
fer & 7 W7 gATR @74 AT FL 0
oq g9l 9T i ®rey & 7
(Interruptions.)

uta WEAg . T HesY At
g!

Shri Hem Barua (Gauhati): Is it an
open revolt?

Mr. Speaker: It is a dispute between
the leader and member of a party.
What could I do?

Shri U. M. Trivedi: It is between
him and myself, I will deal with him
as I think fit, T
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RE: STATEMENT BY MINISTER OF
HOME AFFAIRS

Mr. Speaker: The House will now
take up the demands for grants.

Shri S. M. Banerjee: Sir, before
that, may I request you to ask the
Minister to make a statement about
-‘what happened in Rourkela?

Mr. Speaker: This was raised earlier
and 1 have said that a statement is
going to be made. I will ask him
‘whether it can be made today.

11.18 hrs

DEMANDS FOR GRANTS—contd,
MinisTRY OF DEFENCE—coOntd.

Mr. Speaker: The House will now
take up further discussion and voting
-on the Demands for Grants under the
control of the Ministry of Defence.
‘Shri Kashi Ram Gupta will continue
‘his speech.

st vt Tw AW (wEER)
WEIA WFRA, §F § To UHo &lo
2T, AAA F AL ¥ 9 IIECT 3
< ag a1 @ a1 fF afs @ & @
AT H HATLH T4 AAA T
T4 gu, A1 I¥ F A9 T W w29
Y g1 aFd &, T 7A 99 7 {opqay WY
F4T @< 741 T T | F AAIC FT OF
1T 1 I W [T A E |

gl 9 oF AfTaT uFe e Hro
#3T QAT 91 | IH ¥ guOT-aarg
¥ I 7T qF AfeFe-FAT wga w
W 97 | 31F 979 I w9 W At
A, AT A FO W FIIH A a1 )
A A fF TstewTr & oW gae-
AT qET oY § W 7 77 w1
FTTEIT T EAR ST R AT X
™ E ) ag 9 AT AT aa e
¥ Q@ U, 97 37 ¥ "rarw foeay -, ar
I e o gn foret qrwrafer 7 aemar

CHAITRA 1, 1888 (SAKA)

Demands for Grants 66€0

# & w1 gw 7 fwdr wfger ), foy
mfsae &1 o-gedr F1, T
IAF A(A 9T qBT FT FUGET g
Thar 91 rzae Hgd fr 3 aw A,
Sr-Trwa T A T T F X
£ & a1t ¥ A9 /2T 0 Fer, A7 a8
gt & & wrd, g F o+ F ar
qar & gET | IET T I T@
e1 a1 fx foa a@ wivsm & wq7
Ea T U §, F4 &) ®mrer o
agi W g wfoe 1 @ wAafa &1
&7 T A AT ag i g
worrely % St wAsAifwr § 99 & A
FT T4 § | IS SF FH T ATH
BT AT AEY SET € 1

T FT F AT q4AT AT AY F}T
T FH FArfE O @ g S
T & | WA FT AT FT AT JOTAT
OIS A &N AT AT €, I Y
TEr guEr g AE geT wAraEl ¥,
gu* wgFAl F gadr § 1 I 9w
€ § o W g9 | SAT
ag g § f& s ow o W @d
agf g o & 1 afz goar Het o
sy faorer s &%arg A1 97 Fr
wraw gt A fe el T &
I® # a9T &1 gvAr § | FLE g
T WY T a ¥ = fwar g
A aT aFIr g | T A AT QT F
HANT & WL 92 7 % E, UF O
& To UHo Hre WX IT &1 &¥ #
HO-qCETEr I T §, IART 3@ &
wE @ g |

T & vt # qwe 3 A7 9t
T & WA qgi o g ¢ § {5 e
& gwat W w7 ag 77§ v fedr
o If@ ¥ g fawfor @
O | TN NFI F ITET AL ;A
o § A I 9T F7 § eI ¥
¥ §A W Q1 AR e 3
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[*v wrft Tw =)
WHH WY T/ AZ § T77 1 2w gfera
af @ w0

BATS GeAT Wl Y 5@t (% woierfer
YA A &, IF & IAE gD TR
g AL, A AW m A L E, S
W FE g A2 g 7 fAaew
AT A2 g 0F 9T & qEEr |
a3 | A A FaT oF war &
#fave iF & vt § Ffew ufag €
g aay g frag Tw s ow
WA AT WY E

AR, WA AT A
FrodtT ¥ AT # FRA TEATE ) T
art ® ¥o A7 T4 A €7y qr | Hfw
HqTS g€ A7 a5 (T | T F7 TH q7a
XA I51 FH AETE | FOVHC F
fegfa @€ waF & 1\ AT & @A
# 9z i foerr 2 7 98 = SEaEe
®e ¥ WIAT AET 4 A § | F@AT 7
grm fE SH3FEe w7 & T T & |
¥ 71 AT & i UANT FHE) F WA Y
fargia wreAt ST Fi "wrvATaEA fTeEr
qr fF qOAT § TEiad 57 0 T 48
QI FAH ST &1 SIAT | AT ETAT 4
2 fF AmAd Fred & Ni97 &1 A T
g § | (" W & (8¥e # FET
M H T 797 AT HET 9T w7
T AT FHITNE A g AT
S 7, IE T FiASTAT g1, de @
agl T AWAT WORH HTUHIT F WA
AT HIS AEN AT § | FTHIT AAHE
di se 7 451 g @, o /9 W1 sEe
TRTAT @ BT § WY WRAH g @
FWATT H | AT GRIAIAMT AR F
Wr & AW TiveEE T oarg "wiEas
2 1 fesifwr swcfea & ofvem
SE H1 FBIGT & AR AGI qAMZT 21 &,
fag & wq@ Az fray & s
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# stag fasaa § 1 3@ feafa o0 9@
g A=Y ALY FEATAT TET AT TGT TEHIT
feafa arg & sy 921 g1 T

@ ara feafq w1 #79 a17007 a@
& fa cTofrT Y Tt gart ST wEy
& 9T &7 TeAld W OE 1 gAY
SUT |l HTT TEAe § | g A WY
#1E AET §, qg TOHIT FT THA TG
qTar & 1 W &= 7 avar g fF fear
T § A F WA FT GAATAT A1H )
77 fa3za & f& e goem @ @ar
| § | FIVHIT FHET FT TR
Fr¢ g 7 fawran war, ¥ qeafes
N AR AT A Fgt o A g fE
W F I 9T oA

WA aze A faw St aga
gRAKTT ARAT § | wf e gawaT g
§U ¥ OF a1 IF OHT FEr AR g
g T TG A IHA FANAT
&1 g fag 773 gu w0 fr 7 o g
T 99 | & fqaew s wean g
f& qaerl ¥ ag wedr ama wgr
qMES q, W0 FTWHIT F g A
FgT SRA ¥ a1 feeed Ael ¥ AT
AT & JU HeA WAV AT A FEAT A
¥ 7 wifet soaT Waod @ qv ?
SHET HET 67 79T 4z g 5 A1 e
i gu #, " arE F FO% Wi
W g @ 2 IA«T a9 IA9T qond
a1 | gATL TqAv fag ot gamard g
¥ 0F gaer ¥, Vw7 W IAAT 497
EFUH § | TWAT IART qTHIT A
sgdT Tifgd 41, I FEHEL T HgAT
=ifed ar fom ¥ g7 #71 qzary S
2T ew F FEAe ¢ fewmard ww
g &1 &, fF 9z =9 v ¥ "y
HTEETE FT | §OET F AEH G g
TET qidf F wEe g g gwd a¥
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Y 7 TR, T WINATR 7L g | THTHA
ag W FA AN § T T
=r€f§1mﬂhws3f$amﬁ1ﬁ
Q% aF g9 ¥ I @ faamn
s @ ETeeEt w A e
3 913 F WA A FT AZ FET T AT
fr ool &1 0% & s & fm a
Wy ¥ ®g gy A § 1 99 qEr
T 4 @ fEroETE wr FET Y W
T ? qE % AT guie % A
qEez Y ST A w7 g AT
LEC # o Fw oFT G g AR
afFear &1 et 19 G @O
gar FrQedt gt F Fam oy agt ™
Eﬂﬁmﬁmﬁﬁalmqq?rﬁf
Iy agh AT ¥ AT | gL T 8
Fxw oo 0 ¥ faied A F
Yarsit ¥ FeAr AgAT g fFoafz s
gwfgma%d‘;immﬂfwfaﬁ
3G W1 g8 F¢ 1 qg el OF 29 &
FW AL &, WL AW &1 Fw ) AW
ey feafa S g1 o 8, 39 TR Y
THH! F FT F1 AL AT AL |

waT w1 faga & arfrerfar 1
fre e, IET a0 WA 24T ag A
AT § FEAfUT 1 AT F A
aF graed &, I g o arfEea ¥
Tt g€ & v g w@ ¥ ) @ W
VAT TFFEATT & &7 WY €, WL
writ ¥ frey & 1 oy ary swETd #
WEwATEr g1 AugaE g fF I
gre e & 9, J AT AT F A
RN AT g 7 g, afew gL M
snr A &, IFF! AT TR ATErE W o
T WL T TET F @ arfa I gl
F T g=E qE ¥ TAF T gF

- ot e fod for @@ wa & 1 Jgt 9}
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wga wedt wgat &1 a9 W@ fawr
s =nfed ST o 7% gEr A fE
HTAT T AF HOTET SF AL GO |

¥ ww vt wgr 91 iy w9
aifFen AT ¥ gHTT qFTEET § )
T A9 |9 g FZ A A wfed
fr gura o7 faa wrwr gfr H A 30
o AT T T AT F 1 g
TN qET 417 U7 Fga ¢ oo g
Tz 3T ARY 2, ST ¥ WY gw w7
T ax & 1 ¥ ge T wew g fE oS
g9 1 9gT & ®7 § WIZ [T 9TeN §,
fom &1 weg 2 gt e e anfaw
FraT &, 37 ¥ TH WG A FL A 7 7
Tg TE 2 {5 HG9T HC wadrEr arat
A gw ArE A ¥ FF 5 T A1 g ot
WIZ 9 &1 AT ATET & IFFT AL
gare fay I §&1 § o) W F
AT § EHT WIE FAT ATET &
at & oA ¥ F2 f5 orfeerr
gL AT F| FEr FT 2 AT 6T
B9 ITY FHAT FL AT | AFFT swdrar
W ge qar T I g sww fag
¥ quTT AL § | ©F FAT OF qoF §
St FTEE F aTL H ZHI a1 51 q74T
s g, TAF R A i qraar
eq wa=< feafa #1 & a7 & fag
ST g F3T IS0 E ar gure frg ag
&0 ¢ f7 g fad Fwaifal 51 7
FX, Wl FRIHEt 77 ged |

& fraz frar a1 f7 w2 & 7
Faart ag £ fr gmy @ w1 dar
faieft &=t T a7 & ) Fuw & maT
F1 T FT GHAT AT AT GEATT qI |
BRTL T FHATL F1 ZATIT Hoq &Y 74Y
gy gfTar amAdt & 1 g fawndt
T & |6 AT I 9 /1T AT A
qq H a2 30 & | gEAr S FR
& forg #7 7 OF @ a1 frg A
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wrw f& & Qgow WA g o1&
wFar & fF 70 a@ &0 "W T 7
1Y HIT FF FE & a2 7 foar T,
HfF IORT HET FET AT WY
T gz § & @% aar F g9 B
g TEe g AfEd 7' faar aam
& T B WA AT F A wfed |
a7 wisd &r "=GT T2 ¥ WIHET
ar g v ar ¥ e 8 fomd
TrEdr g1 wE Af I AT ¥ ¥ aw
Y W AT FT @A O THLS A
T |

# oF gaTT 7z A A § fw
w F W gFdfaw I F1 47
w3 & fog a9 e v g #
s ZH FT AUEA | 3F T A
arT gd T3 w7 iz faa o7 ¥
gae TATg fag & 7 #F F 1w
g frcierT ¥ 29 g2 T4 AT J9r J|er
gE, TEE! WY I | FIEHIT ar
wqoE gra § s g afE aif
Wt a2 fiF qEeTET 1 g gEa
&3 W IHE I | IfEw F | g
ng ﬁﬁﬁmﬁl f]’oﬂ"ﬂ'o%o
wea & & ga W T W §
aet feaft # wreg &2t @W 7 oW
FT AT TH THFC Y G g1 qIAY
W@ #1 g F fov o e
&1 g g € e & A T O e
7 M 4 1 ghw AR g
Tufgld | qEAAHAT FT ATATS Y
g FW F Fiwew w7, gt )
qu £ F Ffow w71 ff S 7

. L

wTe a2 WY ¥ i gdff e @
nfyema A fwEdl & g T
aen &, afewE W v @A g
qifEeT T W 9T N @R
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Tl £1 3= 37 cfar § g¥en
gt e y i AR g T A Y
far wifeae sgaam & e
T rEar @ fF g® ot wda a0
T ATAT §7 TF TH7C X &7 Fram 1
S THTTHT T0A1 61 gH qRAAT A2 |
EART EHT GTAT ¥ AZA AT AET
g ¢

& UF g6 T & gIoAr TAHT
aifegr fow & 9w g faay & 239
I, §B A1 £, AFFT 2H T qAa-

- q7 7 o Aifed 4 et w v g

AT fE T ¥ F AT | T T ) waar
t o gw g T w7 e ~fi
IENEA G A F AT A | AL TV
FAN F A ATA GO F AAE
s 72 &, T faay g a g o w g,
T 1 @ 4k ¥ I AT TR A
AT ATE FAY 1A AT I F) BT 7
ART W TZ 1 IAA H I W A
srafaFar @ w@ Ao I oEr
g § weafag g, 37 &1 7§
W FEET hIETET T o

W SAEST § TAF) FH AW
Fora X | ag A g1 fF qEaarer ar
=T AT MG & 197 9 gemHE 759
T T A fgg N & I a1 W
gt &R & oy | Efee i
&1 ¥ qerar g, aware fag ot #7 ag
¥ o a7 §

o St g7 gwEd § T g ¥ g
gE¥ | ¢ |7 H UF I FT o B
a gardr farw e &, 73 fom qame
¥

wew wgEg o faEw Slfe ¥ ait
F fre w1 700
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ot wTeft TR qew ;X @A & wed
¥ Fzar wgar g 5 w7 1 faw w7%
guar ¥ wfy sodr foemard frar
=nfgr |

Shri Mahatab (Angul): Mr. Speaker,
Sir, I think, this is the first time in
the last many years that defence is
being discussed in a quieter atmos-
phere and hon. Members from the
Opposition are trying to make some
constructive suggestions as to how to
improve......

Mr. Speaker: Will he kindly excuse
me for a minute?

11.30 hrs.

RE. STATEMENT BY MINISTER OF
HOME AFFAIRS

Mr. Speaker: I would like to know
from the hon. Home Minister whether
he can make a statement today. An
enquiry was made and I had received
many notices.

The Minister of State in the Minis-
try of Home Affairs (Shrl Hathi): I
fully appreciate the anxiety of the
hon. Members of the House and really
the Government would like to make
a detailed statement. I am going to
make a detailed statement on Monday
giving the details of the incident, the
steps that the Government has taken
and intends to take. We shall make
a full statement on Monday, I hope.

Shrimati Renu Chakravartty (Bar-
rackpore): I could not quite catch it.
Is it going to be a comprehensive
statement?

Mr. Speaker: Yes, He is trying to
get the details and will make the state-
ment on Monday.

DEMANDS FOR GRANTS—contd.
MmisTrY oF DeFznce—contd,

Shri Mahatab (Angul): Sir, I was
saying that perhaps it is for the first
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time in the last many years that de-
fence is being discussed in a quieter
atmosphere and no motives are being
attributed. Construetive sugges'ions
are being offered, specially, as I heard
the Deputy Leader of the Communist
Party speaking yesterday. The Leader
of the Swatantra Party also made
some suggestions which deserve to
be considered by the hon. Minister in
charge of Defence. This atmosphere
has encouraged me to put up some
suggestions for consideration of the
Government and alo the House.

Shri Sham Lal Barat (Jammu and
Kashmir): Should they alone be heard
or others also?

Shri Mahatab: They are to be heard
better than we because we are in a
democracy.

Mr. Speaker: Shri Saraf has al-
ready spoken.

Shri Sham Lal Saral: I have come
nearer to hear him,

Mr, Speaker: Now he has moved to
the front bench.

Shri Mahatab: Since I know the
hon, Defence Minister personally very
well for the last many years and
since I trust that he is a man very
much on the ground, I would like to
appeal to him specially to consider a
few suggestions in order to build up
the defence of the country on a per-
manent basis.

Up till now we had been trying to
meet situations as they arose. When
the Chinese invasion tock place in
1962, on many occasions reference
was made to our unpreparedness by
the hon. Prime Minister and by
others. You will also find that refer-
ence was made to the causes of this
unpreparedness. It was pointed out
at that time that one of the main
causes was centuries of foreign rule
which had made us unprepared us we
were at that time. How did it
happen? If we study the history of
our unpreparedness, we will find that
the damage which the British did to
this country was referred to even by
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leaders of the non-viclence move-

ment, like, Mahatma Gandhi, The

British demilitarised the country in
such a manner that people complete-
ly forgot all about war and defence
themselves. They made the coun-
try entirely armless. They introdue-
ed a severe type of Arms Act which
at one time the Congress wanted to
be repealed. 1 am talking of the
old resolutions of the Congress. This
Arms Act made the people so emas-
culate that they could not even think
in terms of national defence.

Then, because of our tradition,
namely, one particulsr caste or a few
castes were entrusted with the task
of warfare, the general population
was not interested in the art of war-
fare. That was the tradition and in
addition to that the British introduc-
ed this Arms Act. The result was
that the country could not think in
terms of defence.

This situation has to be corrected.
Some steps were taken after the
Chinese invasion towards correcting
this situation, namely the organisa-
tion of Home Guards, the expansion
of the Territorial Army, the forma-
tion of the Frontier Guards, the ex-
pansion of the NCC and the ACC.
All these steps were taken to cor-
rect the situation. Unless we have
the general population ready for it,
we cannot build up a good army.
After all, the army will come out of
the population. If the population
and the army stand apart from each
other, T do not think India can have
a good army to preserve her security.
8o, all these organisations, Home-
guards, Frontier-guards, the Territo-
torial Army, the NC.C. and ACC,
all these subsidiary organisations,
should come under Defencc. T have
some experience of the way in which
the home-guards were organised. In
fact, thev werr placed under police,
I suppose, in the States and ulti-
mately nothing much could be achiev-
ed so far as that organisation was
concerned. The demand was made
for the formation of frontier guards
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in the frontiers. We hear of frontier
raids almost every day, not only here
in Parliament but also in papers. We
hear of frontier raids evrey day in
the east, in the north, in the west,
everywhere, and we are not making
any arrangement to meet that situa-
tion. That situation can be met only
by the formation of frontier guards on
a sound basis and the suggestion was
seriously considered in 1962, But
what has been done so far? We glib-
ly talk of guerilla warfare, I do not
think any warfare, any kind of war-
fare, can be conducted in a society
devoted to a kind of negative atti-
tude towards war. That is not
possible. Therefore, our people should
be acclimatised to the use of arms.
Again, I know what I say will hit our
conception of non-violence and all
our notions about it. This morning
I was going through what Gandhiji
at one time said about these matters
and I was surprised to find that all
along he had been advocating against
the Arms Act. He said, the way in
which this had been introduced had
made us really cowards, not non-
violent. The Act itself has made us
cowards. I have it from army autho-
rities, T mean, experts on the army
organisation of India and also of
other countries, that a population of
this tyme cannot build up a good
army. In order to build up a good
Army, a population must be well-
conversant  with the use of
armaments.

Shri Bade (Khargone): There should
be conscription.

Shri Mahatab: That is a different
thing. We always think in terms of
extremes, either non-violence or cons-
cription. But there is a via media.
Why not make the population con-
versant with the use of arms? That
is very necessary fcr the purpose of
building up the defence of the
country.

Then, about the security of the
country, when we talk of the security
of the country, I am very sorry to
say, in reply to some questions, the
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Home Minister said that the security
of the borders was the duty of the
State Governments, I think that
view has to be corrected. That sys-
tem also should be changed. The
security of the borders must be the
responsibility of the Defence Minis-
try. It cannot be the responsibility
of the State police. Various ways
can be found out to do it. For inst-
ance, when the British were here,
they organised the Assam Rifles in
order to protect the borders there.
Up till now, no such organisation has
been built up to protect the borders.
Yesterday, Shrimati Renu Chakra-
vartty referred to the landing of
Pakistan helicopters in West Bengal.
In spite of everything done, how was
it that the helicopters could land
there? That is because we have no
organisation in the rural areas, We
have no widespread organjsation
anywhere. We cannot get in-
formation. You talk of poljce
stations and it is expected that the
police stations will send information
higher up. What is this police
station? In an extensive area, we
have four or five constables and they
are busy otherwise. They have no
time to know that thesz things are
happening.  Perhaps, many of them
‘cannot distinguish a helicopter from
a regular plane. That being the
‘situation, we cannot leave this matter
to ‘the State police.

So far as the Kashmir border is
concerned, the reply from the Home
Ministry was that the border was
quite safe in the hands of the State
police there. Knowing full well
the conditions of the police in almost
all the States, knowing the conditions
of services there, should we leave it
to the State Government? I think it
will be wrong to do that. I suggest
that the Defence Ministry should take
over the security of the borders and
‘that can be successfully done only if
the Defence Ministry organises the
home guards and frontier guards on
a sound basis and4 not leave to the
‘State Governments or to some of their
minor departmen‘s to undertake this
‘work. About frontier agencies, I do

CHAITRA 1, 1888 (SAKA)

for Grants 6672
not know what is happening now—
these are supposed to be gecret mat-
ters—but I have some knowledge that
when the British were here they used
to organise this kind of frontier de-
fence forces by paying grants and re-
wards 1o the local people. They had
an organisation in the former North-
West Frontier Province and also in
Tibet. The Khampa community used
to organise defence amongst them-
selves. Although they were not re-
gularly under the Army, they used to
be lookeq after by the Army. Similar
organisations shoulg be built now.

That leads me on to the question
of military intelligence. In those days,
I had some connection with this
They used to call it ‘Military Intel-
ligence Bureauw’ or MIB. In those
days, as a Congress leader, I used
to have some connection with it
Whenever there used to be any move-
ment and whenever the Army had to
be called, the MIB officers used to go
there ang report on the political con-
ditiong of that place, and action used
to be taken on their report. Nowa-
days, considering the way in which
the Army is being called so easily
and their services are placeq at the
disposal of the State Governments so
easily, 1 do not know whether they
submit any report about the condi-
tions prevailing in the particular
places where they are called,

I am now to choose between two
possible alternatives. Ome is that they
might be reporting. 1f that is so, then,
I am sure that no action is being
taken on those reports. The other
possibility is that they are not re-
porting. T cannot choose. between this
and that. T shall leave it to Govern-
ment to decide what to do, and to
decide whether the Army should be
utilised to shoot down unarmed peo-
ple. T would request the hon. Minis-
ter to read some literature on this
subject, and I think that he knows it
that if an Army is engaged to shoot
down unarmed people, ultimately the
Army will be demoralised. The Army
must be called upon to deal with
armed crowds only and not to deal
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with unarmed people. If they are cal-
led upon frequently to deal with un-
armed people, ultimately, the Army
will be demoralised and we shall not

have a goog Army.

Another mistake that we committed
was this. In the past, we the political
-people thought that the Army was a
useless limb of the administration,
and that the Army people could be
better utilised for the construction of
houses or for distribution of relief and
so on. On one occasion, I dealt with
this subjecy while 1 was in Bombay.
Resentment was expressed then by
some Army officers as tc the manner
in which thetr uselessmess was refer-
red to in this House and it was sug-
gested that since they were without
any work, thercfore, some  work
should be given to them. So, a large
number of coniracts were given to
the Army to build quarters here and
there. If that ig done, I think that the
utility of the Army will be wvery
much reduced, and the morale of the
Army will also go down. The Army
must be kept in its proper place for
& particular purpose, and that pur-
pose is to defend the country when-
ever a crisig comes. They should be
kept ready always for the crisis, which
should be deemed to be existing
permanently.

The use of the Army for our in-
ternal security ang for defence pur-
poses is very much connected with
the intelligence services. Both the
wings must go together. Otherwise, T
do not know how either the internal
security or the border security can be
effectively preserved.

1 would again revert for a white to
the question of lack of intelligence.
How is it that the situation that arose
in Calcutta could not be anticipated?
As far as T could see, any critical ob-
server, anvbody who knows anything
about intelligence or about the poli-
tical situation could have anticipated
that trouble in time, and prehaps the
situation could have bheen forestalled.
It is not a light matter to kill prople,
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to shoot down people; they may be
innocent or they may be guilty; I do
not know; but this kind of random
should be avoided ag far as possible,
and that can be avoideg only if the
intelligence service ig made efficient
and not otherwise. Therefore, more
stress should be laid on building up
the army intelligence service.

At the same time, I would make
a very humble submission to my hon.
friends in this House to be very
careful while putting questions about
this report. We sometimes create a
situation in which information is
given out which ultimately damages
our cause, instead of helping it. There
is always a reluctance on the part of
the Ministers to come out with infor-
mation, but pressure is brought to
bear from the other side to say son
thing. In this conflict, sometimes,
misleading information is given, or
sometimes wrong information is
given, ang if the correct information
is given, that goes against the interest
of the country.

Shri Bade: The Opposition leaders
are not taken into confidence.

Shri Mahatab: Confidence s =a
mutual affair. Confidence cannot be
created only by one side. Anyway,
this is the situation.

I was referring to the morale of
the armv. That also includes the re-
lationship between the officers and
the men. T know some of us includ-
ing my hon. friend, Shri Tyagi, had
joineq the old India Defence Force im
the 1914-18 war. It was called IDF.
In those days, we were taught the
spirit of esprit, de corps, hod to create
a spirit of camaraderie among the
men.

Shri Hari Vishnu Kamath (Hosh-
angabad): You were also there?

Shri Mahatab: Yes. I thiok, youw
must also have been there.
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Shri Hari Vishon Kamath: I was
not; I was at school then.

Shri Mahatab: In those days, that

was considered to be a great work
for the youths to do, We should see if
that spirit of camaraderie cannot be
inculcated today. Ag far as I remem-
ber, there were certain rules also in
that regard, saying for how many
days or how many weeks the officers
must live with the men. This was
there tp create a healthy atmosphere.
1 am very sorry to say that that at-
mosphere does not exist today. After
all, the army is not what it was dur-
ing the British regime. Our children,
our friends and our relations are in
the army. We hear many thing from

them. Thig information is not like
any official information. It may be
treated as deriveq from personal
knowledge.

As 1 was saying, spirit of camara-
derie does not exist today. A reasm
for this may be the attitude of the
political leaders which is prevailing.
The present political situation may be
responsible for it because too much
politics is now entering every sphere
of life. Army is not so immune from
politics ag it was before. That may be
one of the factors. Another factor may
be as I said, the disadvantages in-
herent in the democratic sct-up. That
ig alsp possible. But whatever it be,
1 would request the hon. Minister
personally to see that this spirit is
engendered. Otherwise, discontent
wil] grow to such an extent that ul-
timately the usefulness of the army
ang the discipline of the army will be
seriously affected.

I have heard it from many high-
ranking officers that the usual rules
are not being enforced today, that is,
the Tules concerning the way in which
the officers should behave towards
the men.

Another thing is about the new
areas where the army people are
posted, They are not really new. I do
not know why they are being said
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so and concessions in thg shape of
allowances etc. are being given.

I would refer the hon. Minister to
at least one book While Memory
Serves written by Sir Francis Tucker.
He was General of the Eastern Com-
mand, He was a General under
Jawaharla] Uehru's Government also.
He retired in 1950. In that, of course,
he has criticised the Government. He
has criticised the Indians very bitter-
ly. But that is a different matter.
There he has given an idea as to
where our defect lies. We must study
that from our point of view, know
our defects and redtify them. No
doubt, he is a very bad critic. He
has referred to our conduct in Naga-
land, our conduct so far as Tibet is
concerned, how politics was enioring
the army, affecting army discipline.
He has referred to all these malters
in his book.

There are many other bookg also
which give us an insight about these
matters. They are to be rectified.

There again, we come face to face
with one problem and that is this.
Defence, if it is to be built on a sour’
basis, must go on systernatically for
some Vvears on some precisely fixed
lines. It cannot go on changing from
year to year. It must be a definite
line to be followed and to that riot
only the Government themselves or
the party in power but the Opposi-
{ion also must agree, to stick for
some years. We cannot correct the
mistakes committed by the British for
so many centuries in one or two years.
It we want to build up defence, a
regular line has to be followed for
some ¥years, and then alone we can
build up a defence of which we can
be proud.

So far as the Indian army is con-
cerned, it earned a very high reputa-
tion during the First and Second
World Wars, but do you know what i9
said now? I am saying this with
sorrow, with a sense of shame. It is
now being saig that the Indian army
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made a name under the British Gen-
erals, otherwise, they could not have
made this name. Let us try to efface
this slur as soon as possible, let us
prove that the Indian &army under
Indian Generalg are as good, or even
better than the army elsewhere, That
reputation has to be built, Sixty per
cent of the efficiency of the army or
more depends on the prestige it holds.
‘That prestige has to be built up. Let
us respect the army in cvery way, let
us not talk lightly or criticise  the
defence arrangements in a manner
which will affect the prestige of the
army. Let us give them all respect,
all help, ang allow them to continue
to work for some years sysiematically.
That is my submission. T hope the
hon. Minister will kindly consider this
in the spirit in which T have expressed
it.

wt wmRn fag fegtdt (aw)
wrEi mer wEEw, § ag fAde
AT WrEAT E fF AT w7 oEwTe e
#qft ear 2 7 fF AR WX A
St &1 21 e oS afess Al
garq w7 S AT ) A wifa
T gAY AT g7 R, qeAdfead @
ar zArk M2 ¥ FT & grfe 78
oT TS ¢ 1 5 A ¥ & ¥9 waifeqt
AT TAT GEY F  GTHY gAE &
¥ AT 9TEaT § F A 39 fr o aam
wAtfral o wo qF I § ar AN
g2 FEE T F #218 F oy T
& #7 T g afew wgrerE e #
arwz aft ¥ gfrest & qor a1 —

g geferd mafad faaera”
¥ afgw, #70 &7 wer gefar § 7
0 A 3T FT AT @I AT TEN FT @0
g7 wmoo 3UT, YU T I F TAE
qere 7 T A T AT wWr e ?

I AT, A I T gy T o9
xoooaﬁwﬁmm \ﬁt@’m

IT 19 MU @& sspess -
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BY W97 |1 #1 I WEEGT § T FT A8
W AN § 7 U T 7w Y &Ay
&7 &1 & 78 @ & 7 gd a% W
g fe gAY Wi mEdr
& o1 T # o qoa7 ez o9 @ E
FIT HMES TACAT F WA A, FaqA
CIC L g C . g L S B i
gt awdt ¥ )T ¥ o gt dfw
AMEAR I HR T A AW
wfwar & fF wreerg &fa® qon & @i
g A dfm omar F gy £ &
T AT &1 ZEET 97 7@ FT UR
&1 TR T § 9T AAANIF AT AT
§ a8 I AW FT T AHAT | RA
wgx ¥ ar§ wrafe a8 f& o1 afgar
wAART AT a8 afgar faudr A9 &Y
qEAT 2 | ¢ a1 fourEr gar
afzar 3z T &Y AT TTATR AR FEAT

2

ST FIVHIC § I/ AN 61 RIET
Td fEgr Srar @Y ag TET AT AT
o9 fF FTIRNT & HHEAT 29 F) S gt
afsd goifas Awt 7 dfi g § qawr
AT, EATL FATTfA &1 T fE A
WW W q@AT a7 FT A | saw o1
W X WHET 9% TET & W qrfer
AT A7 ¥ AT FIAT T W
faeam wdt oft @A d2r

IREEAFEAAF XA N A
R EifFferag ¥ aer ¥ i
Afedt ) freren st @ g W
A& § Omet e ¥ W@ F §v
w® & s gt A 39 gt
AT AT A ST FHEIT TP €
F &dt & 1 w9 5 foefaer 7 o vana
fog ¥ ox T O O fwawr e &
A ¥ 1@< T § | g AT AT
AR W &Y W AE wAr &
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afer 28 wrFaw F73 Y 37 9@ gt
aifed |

: St amit (RoFA) ;oA A
AN

st wmn fog feglt oz
FFTAT FLA TE W |
¥ WIAAID qaeq ;BT & &

st w7 fag fegrant : o1 &1,
q[AT DT AT |

oI T #Y Atam &7 wen
& fa1 far a@ ¥ adfgwemdr o
BT TOHT BT W §7 9 8, a7,
T A7 F7 T47 % 9 § A6 Tt 0
BATT §7 F A1 F7 A1 SiAT § AT
far f5 T goly s § w9
ST AGE & @7 8, IAE I gIEAl
1 TFA T AT EF AT a@r e
T 3% am At of F 1 & A
g f& 717 g9 wX 7 47 AT AR
¥ I IAF fAT 977 WA a1 gwrdr
HIHTHT § 30 37 AE & G AW, A
qE W w0 Afr § g wreew ag
g1 osmaq

UF ATAAMG @967 . T4 916 9T
s E

st a7 fag fagran : ot &
dYe 7T 7€ 74 717 | &0 WA F fgwwa
T Wi @t wfed | mfEeTa A
givifE g7 & 9v§ mramer @ afee
IEH G BW T ATRAU 21 2 & ) =W
fore mrardY w7 ar saET EF F FE
I T, fgrwT g AT T g & A
& | TV § ga 2a # f T & 93-
% AT 9T @ &, g1 T UF HwT AT
¢ A ag T &1 S wT A AT ¥
AT oF wIT AT qeAT A TR
IS ] A §F & WY SIE 9T 9T
/T & 2T IY 7% ga1 FETs wT AGS
2616 (Ai) L.S.D—2
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AT EFAr B 1 IT AW H AW 2T
g3z g A0fgd | FFT F Ay o
qEwA & IT 1 72 a0 T2 fm gurdy
qr iAo F g4 § 1 AT FT gL
fear AT W g9 G HrEVTEAr
g1y EEa o & fs af s
FM AT AT F AT T AR T
97 F AT IART g AT T FLE A
At $5 ZfT 74 & 1 AFFT TG AF TOA
HATHT T a7 & ITRT 2H FAET F IAAT
AITT FAAT & | G740 & {77 7Y Famat
F1 g3 FA F 2 92 § fAraw o
wfa® 947 TAT W1 9% a8 &7 qg |

24 wfaew § 73 = avm fw
FWATAF OF & ] 77 89 &9
T E IART AT TW AT A A ZI0G 1 37
FT0 g9 ¥ aut mr, &F o 2%
wieaw farer mar 1 freTT ford fF
FREA F OF 4% ¥ WAIwT 47,
THT T Fgd AT F3 N FA, IR
FR AT FESFC 4T ag ff gw A
g e § 2 faar

T 20 3FT 3 fiF TTATT MEFS
& qTu TF T WF G097 £ AFC qH-
w1 g ¥ JFT qifwsTa 99 FuAnat
&7 9 A4 FT AT I9F fagdy
HTECT FCAT g | TAT a9 &7 ag FL1
oq ITHT WA EOT F 7T 2T A
FT TTATT TR T FIAT | TfEHEATT
FT oWl g WA A9 IW G
ge Y Wl F qg FLT AT fF o
TF W WEHr gW F a@gt & sHT §ov
T TE 97 & I F fAC W@ A
wfw 3 a3 | s gaf amE F FIEY
¥it gere § wan defeen e
ordt W & |1 @ § ST g W)
& g forg 7 7Y w1 o @ f e
I MY AT & £HT A fawaa & ol
s FT TF Y Al T8 WILT T IART
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WU 78T T & frdr wfw Y a2 )
WA FTT qfeFa §OHT ¥ Gar
Tafay 78 wdr fif 3% WY I
fawame TE & | WX g W9 I
favra & 6 gOrd ¥ @@ o
HTH FT HL JEHAT § a7 W W 98 AT
/T OAET & |

R o A & aEy oF a7 @Y
TUET FY FART TATE A I FA
g0 T §ATE a0 fF gATT &
&% At T | TF FARY O FEA
F & 3 ™ otz g fF ag hoen
&7 fF 42 39 0 &F T § ar g
AT B

g g g S fs o7 faR
¥ foar & fF gary waz & = w7
WR MR A ar iF ¢ afe
g g I3 a2 W fa3x E f& g
e F AT 97 g g few AfT &
MR 9T g, WAty AR Aify S
ZH AT IT F IAT AL TS F1 M0
oz ez & A gw fralia w5130 )
farrar F3T AN & 7 g I a9
A HT AT I § AR wwy & R oaw
werd A8 0T gy AeE X T Ew
TE FT | GEY F & aTw grmEr s
fo o & forg 38 &t T foomr @
far s & g g¥ wfrw X 7

Qs WAAm ®Ieq o T A1 |

st wy fag fag a0 : gk
9 &l ¥ 91T gA A fa
g frafcaF &1 ¥ N Ay
F T AE U AT TS ST
fom @ @R ¥ ag 9w T
2T & | M U 1 T a37 &7a &, s;Ar
FE A § AT TR A B E
o graT g e gaTa oY Aga § g

R
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e gfic ¥ 78 @rar | ww e
Ay A ﬂm#ﬁﬁuzahm'&m‘
W T I IAE FHAE g GqT
@ ad § ) owwlwr WK T A T
fear faad fiF WO 9T g9 a8 99T
¥ fF T 1 fadw Aifq 98 gwa g0
aTd #Y Afq 7€ qeegaEEr @ AR
ag faelt & arg 7Y star SfFT S A
feefrdt 2€ & ag a7 ov W anfEe
2 1 foraar oot g2 & awT &1 ag
fFdt & gg 7 I @ W THAT
wifs fawd @a owr agad
w1 A qFTA ¥ e AT A1 9w ST
FIE F7 FT gFAT & A6 fora®r gu=r
TFT AE q@ W A TR 90 A1 A
T OF qE I FC ® WA AT
2 79 faefyar §f A aria Y oF SEY
& faarer arg o e @ fR oow afa
W oot A miww ¥ @z ¥
fF TeAr FITFT 4 FfA @ oW
qff &1 drew a6y 97 # o a9
ST 37 = & fF %41 7T 98 T /A
f& & oot 7 fre @1 §, 9T TEA
g ¥ fa7 ag oA & foew gg W
ag FgAT @ fE g g aF W, g AN
&Y AT, q 7F w42 g
AT mOAT @TamT A g9 AR 7
grag N g fF ew ag fade-aa
WM, 72 FTEEA wET ar w3
W gEFE ¥ FET & fF T ads @
Ty F @ AG g FT ¢

gAY FHYEY 4, “ai Al wEa -
gaT U ¥ AwT wgd, agy, dAN,
gt famdl gt a8 e W F
forg 7 T FW ¥ | FT7 TF T I
FT AOTET @A B, I F AR,
aYer 3 & ? A A AT A Wi feafw
dz1 & & & 97 T OF IS AT
QAT g ) & fRET T AW A AW
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g g, MifE aq foedt a #
g ¥ forar ar, aY agT g WA
ar | Afww F ag ¥ F @ T5W 06
oF @ agge A, o 7 Aw A aga
W) frad o S A oae ¥
S & I A AR g g, Wy fE
S ¥ 1 AT | F@T & SArET faar
mr fF adl, an fdie #91, qu alk
HTHT | 39 &I agGL ¥ UE-HET A
T A F A A Wi @ oAl
2 @ Afsw s F wFaifer miwax
F oAt gAwar &1 fgma § fay gy @y
faam 75 71 7€, 39 9T FH w=my ARS
a1 | & 7Ef Ty @ § {7 g a7 A%
gaoradl, afgm iR g & f5 ow
fatizaz 1 afaqw g@ aT o, S &
TEE g4 9T T, IF F7 FEOmd
fFmam i wR agadad £ T W
¥ 7z #¢ faudt 71 faoee 79 €Y
CA eI

12'00 hrs,

‘g ar weaest a0 T
TArew & wigwfa, dwvafd,  «EgT
g F7d & {5 & 7o g & wigfeea
g & wm g, qa wré 7@ S wwar
& | §OTT W1 gg " 1 =G0ied R
AR FEIgT AT a8 909 Fg 6§ |
gk forad &amafa €, 9@ &1 @ ara &1
xEaT &7 9fed {6 § wed @i ¥
I FTH gATE &9 § FAG W1 I9 F
qg WTaAT WA | G FArafa & 0

& fogel @17 3t 3g Fwr @1 fF
R fafeed & fomer femd ssw
&, =T %1 7@ w1 9T Ay s )
R WA AT FT F1E SATETS ST
& HTar §— afwr w0 & & 9w
&7 AR F@AT g, AfeT §F FAw Iy
g % "afe §9 @ SO Ao
g’ 1 ug ww at fRfaedt s
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w1 ¢ fr g T A ¥ oo T A3
Tg STAT § [ T FI TEAT FA Y wwAT
& 1 ag e safe &1 froee 7@ @,
afer @7 @t @ g fF fafeed
TF F A qg 9T ¢ fF v w8
ATH AT &, 9 HIHIT FT TCH AT
g AR affm & @19 #84 @@
€791 § | 9g X €9 I AT §

' % & e § —A0 1]
aTma § W w0 e g— f§
oy oTerET, O fAElERdT oAm
W H #a § arar fandr vaees far
& | g 9% guT ¥ fawEr §, dfre
g, o7 {5 A%T ¥ A1 F WA ® o
2 wqF w1 AT AT TwT 91, SfEA
¥ TNF FT OF @37 T o7 TH
A e &1 aeEl s fwmr o Alew
gy 49 P wE ® AWM o §
% gaTd-SErd ¥ &AW T 9T
AR,  FiFA EAE-TET FT qIEE
TE A FI A A WA FL AGA &
WA T AT T § | W ITAEH &
T F) TERE N I, AT T
W1 =@ s 1 faferedt arel £, &
afT %1, ag wiewre gmr arfed (v g
ard &1 frafa %1 3@ 5 foiw FTad

wig § gre Ueahiz TET ¢, A/
T A | q89c ®1 derE A & o 9w
FT OF 93T @I E | OF gArC WiafwEay
FY g 3¢ Wi a9 41 F I oA
T, AFT IR AAAT &1 AET FAT
S 3¢ WRE F9, wH A o AfaEe
a1, ¥ FAHET MiewT & &0 & sy
A T @ | oA g fafaed
wrfeas &1 sew @ A & fay
THE IR MO N E TR
w7 il TAEIAT ¥ TITE AST AT wHAT
7’

“qr 9t aeq qw TeT--sT o7
o ffy & 39 &R, I AN § WK
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[ w3 faz fagrdi]

IR AN AT A, 7 A e F
T2y o, 33 F1 919 1 26 A
Farafagi s AT F@Ed woag
WA A fey 5 w2 3w w0 oA
waw 9% 5 g 9% wafw w @Y,
@I T FomAw # A I,
FAF AT FiT | G 9 AT ALY
1% ATAT STiET 1 agr 97 TaA i &
w1 Tmd T OE )

F15 F7 TET 3 | GHTC TA T
WS § | a7 TAAHT T AT S
FTar war g 1w s w g
‘gravEet oween arfaTern’-— S
FRI &, Ti G 2, 99 F FT AR
BT F Fra & AT FT AT TiEE
IT F A4 ATAAAET dA 7 g
|IA AT IT & ATG AANTAATES fRE
FFF AT FTET EATAT FEE,
ITF T T AT A A ARR
W AR A g favifg 2, 3 A
fazara &% ? 57 & |rg kT F4T 7
I & A19 (qA-7 FT FTH 747 $a77
K fF F7 madm gz, A TG
fag ¥ war, g WA OE A At A
ag 1T & @ Az qir g gfaare 1w
girnat @ w9 fem srom, ar ag
T A 31 AGAT |

ozr % AT FT FFET §, AT A
w71 mar & 5 & A Wl wios & ofas
grt =rfgd | e g g § fwad ?
gard) &1 frad & &, 9% § off oF F9
g 1g9 s FIFE AT w1 Y,
T, @AM I FTGE W E )
FFT A FT 9 A I T g
fo =3I ST FT R T EgArQ I
¥ar &, 7T F1 &% w9 faay v, gy
faar o, fo ¥ @97 9T F EATL FH
T FF | 9gF w0 A AT Tav gar @y
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t 5 2@ 21 1@t & faw agea
R @, 7 gfaas v 7 | fom o
g 97 Hwrafe Aer 9, a1 § 93 A
Y | AT FH I AFTC AT AT T4
FeA) Tifed w T A A7 e
T wifzd | ST 39 safe &1, A fF
glagart s@mT s €, efwame 2 2
afgr |

afm wema wiiqw, 3z fa]
garar &1 ara g foowwr W wor 93w,
THea@ WL ITL 92T 7 o 912 F
I &, qT TR IT F A TG A5
FT@6r & 1 58 37 Freqr w1 gw A
FraM AR frrag e g fF ew
Qf ET $1 F1L FLT | TG 78 STFAT
F1 A0 TG T A | AfET FORIL IT
FFF WA FTAME T FAWA
6 9% A1 AIF7 o7z AYZ g3F T8
39 #1 a0H § 947 a8 et wiew Frar
arar & FF 99 & f T 33 g2 & Jfgd
¥ Fgar = g P &2 78 gom anfgdn
7 & wag art fonga TE &
aifgh | w&gt W o fad, 39 #1381
€3 foqr srq 1 AT T T W g
F1q ¥ rar 8, Wi & I § A

WA FAEA F gra a1 wfEad
# frafea 1§ oo & § AT
gara ¢ 5 gad forad g wis-
i & ar ooy oft § a% & ¥ @<
FES T T AN A 7Y wF )
dt i TaEe e ¥ fad an §
v ¥ fay ff o ww an fandy
AT W1 €1 ) 9T @ 7% § faar-
fgdi & arq | ¥ F wra QAR I
g gar =@« wa fe & wfagt w7
W wid & a1 99 & sfeee frawr
w3 f&aqr o, 9@ ¥ 9g TGl |
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1 3w § o fafaedr o sfr-aify
&1 ®1§ AT T g Aied | afew
Fxw a1 ot wih & srae & s
=nfed fF fomr £ Frfr-g<-frigat aoee
weTd H wedt Wil , ot e A FQ
e &, o £t &3 7 oo W g,
o 77 & w=8 fardl 2 awY & e
# W@ Y qF S & T & fre
aftem fran, A s ad & A
X #1§ Wz 7 7 ondt & 1 -
qat, T W g0t & Arw 97 Wik
§ afr fogit s agr  afem
F & faamar &, 97 & v o)X Y
Wil @ arfgd | & ¥ g7 W
FT WT-WT T g wfEgy | A g
g oo fafewr oo a@i s 9,
g ey fr gardr fafwedr ow fwy
waare g ¢ 5 g wow § ag
sfaerzt oY i & st ag, & smi ag)y
#feT za frdea< ¥ o &7 @O &1
fear & 1

AT T WA T AT fEd
fazel & gwrdl QAT WA a FEAT
Tifgd |

gme Y T " &, 9 fF gand-
W 1% & ark # W § 9 frfeac
dTe & A9 & e st & qrw @y
A% wfed W Fodr o fafafaa &
e ar & g| & F =fed o

g goA-FTIaE 1% sy
daefori # syt & moeg ¥ @
aragrt gE wiET | wEgE #oqar
| AT g | F qar 9« omAr g !
g @ fre o 3w ¥ @ A
qra-fra | 58 & FeATI, IW F wqAN-
©Rd, IT ¥ NAAICAT J T T ST
f ag oew R, 98 WA Ag g 1 A
Hdt vy §, 1 oarvedT § 9T F e

CHAITRA 1, 1886 (SAKA)

for Grants 6688

W frEt wwe st fama 98 &
STt 9ifgd | 9 w1 W FEET AW, IT
T W1 =T a@ ¥ ewA foar 9w o

s I @i o1 fgr g,
faegin amrglt feamft § | 4@ 08 €7
#asra 78 & fry o7 T & X a8
& frf e & aferm fir, 93
qfe 37 &1 fawfor 7 g, = A2
F L@ A Fo A fawfor
g T, wAfErd g1 ge o 3w A
HITTF 0 7T | T TFI FT WIWTE

b & 7 grr wfgd

a7 ¥ gy wAIfa # aEe
M | BHIX WA ¥ g WA gy
wifed fr gw Ty #F oA f W w34,
afer gart g F W TFE {1 AH ¢
EEC-IET & Y o1F o 9% §, ST 8
ot TFgr w00 1| “wregRvea” —
T gt 98 WA oY 5 g v
W FHAT AL GF TEAAT 4T | T
| g ¥ ITAfmr aF og=ar 91 )
JEXF ATa A W 7w
W FygaAM AT ¥ g R
0 I F4 Arfed R aw & faaan
WTT ST T GHT 8, IR A F F
o arfyerm, 7 W) mmdEr qqr
fadw mfs st waEEEt v § W=
F1 48 aar 1 % AT F7 4T w7 B,
wu 41 faurgt gze @ 1 ¥ faw amr o)
qRAT A FLT | FAT qF AT &
fiF Tomifars A S E , § w9 T O
YA BN TIH T &, GHTC WY@T BT
FIW F 3 AR J oy avr @il @
FIETH 455 WA &, 967 915 99-
qNg W wF 4ggd wEw, ¥ A
o S e

F o s g fr v g7 amt o
far=tr= gy stramn «+ abx ooy B @
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[ snka fag Feart]

N UG F G P T Wl &
U § W g 3w g

Shri Brij Raj Singh-Kotah (Jhala-
war). Mr, Speaker, Sir, I rise to
support the Demands for Grants moved
by the hon. Defence Minister, and I
congratulate him for presenting the
best report which I have so far seen
in my few years in this Parliament, 1
hope that he shall continue to furnish
better reports every year,

Sir, I am reminded to compare all
such reports to a word which I picked
up sometime ago. All such reports
can be compared to a bikini. What it
reveals is alluring, but what it conceals
is vital. I leave it to hon. Members
to imagine what has been concealed.

I shall in my brief speech concen-
trate on the vital aspect of air power
as a bulwark in dealing with our
neighbours who are known for their
treacherous aggression and for their
unscrupulous and perfidious dealings
with India. I am glad thac the Minis-
try in its report, on page 49, says much
about modernisation of the air force.
Though the shortfall has been of about
Rs. 58 crores, I am particularly happy
to note that the air force has spent
over Rs. 10 crores over the demands
of the last year. Sir, we have to erect
a shield which neither depends on the
east nor the west. We have to make
a shielg of air power on our own legs.
We must have an air cuver and for
that we must buy things from wher-
ever we can. We need an air force
capable of protecting cur land, our
frontiers and our ground troops and
which will clear out from our skies
any intruder that comes. We should
be mindtul that we are dealing with
China which is supposeq to have the
third most powerful air force in the
whole world. India, when we refer to
the air force of the world, is also
known to have the most powerful air
force in South East Asla, Basically,
as far as we know, our air force
has a tactlcal mission. We have not
thought anything bevond tactics as far
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as our air force goes. That means our
demands are for interveptiun and for
detection. 8ir, the principal reason
why a nation maintains a military
force is—and that is the basic factor
in a nation’s defence policy—for de-
terrence, because without deterrence,
whatever one may say, life in this
world does not exist as far as modern
military science goes, Therefore, let
us not make a mistake of realising
that defence is the only principle on
which our policy should be based. I
would like to compare it to take the
gallant old kshatriya kings who tried
to rise and stem the tide of Muslim
invasions in the medieval period. But
they were without strategy nond,
therefore, they failed. I wish to point
out that we need this basic idea in
our planning and execution of hitting
and striking back also whenever and
it ever the need arises. We should
be able to put a deterrent on the
potential enemies and if they do try
to come in we should have the power
to hit them back in their own back-
yard.

I had pointed out in my last speerh
in the Lok Sabha on the Deman-s
for Grants relating to this Ministry
that whereas Tibet is within 20 minu-
teg of flight from the industrial com-
Pplex of our country in the esst as well
as in the middle part of India. if we
have any idea of hitting back the
potential aggressor, the industrial
heart and economic complex of China
lies about 2,500 miles away. So, the
basic need is for the immediate detec-
tion and interception in case of a per-
fidious attack. The need was felt last
time ang it is mentioned in the report
that we do realise and feel very
strongly that there is need for Distant
Early Warning system, as far as radar
goes. We have a very long frontier
from the eastern part to the western
part, over 2,000 miles and the infruders
can very easily come across-and attack
us. That wag very clearly shown
during the 1last excrcises, namely,

Exercise Shiksha, I am glad that the
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Ministry has mentioned in the Report
“‘we are actively considering it and
very soon it will be implemented’. |
think we are going to have a chain of
radar systems to warn us of this possi-
bility.

Further, I wish to suggest that,
-apart from these early warning sys-
tems, we need also radar which is
air-borne, for in particular terrains
like in the Himalayas, however power
ful the radars may be, they cannot
look out over the rangeg into  the
potential enemy bases. So, in  this
modern era we need a system which
will give us immediate warning the
moment anything takes off on the
other side of the hills. For that, the
only possibility is to L.ave ranar which
is air-borne. 1 know this is a very
costly suggestion, but for Jafence of
any nation costs are not to Le consi-
dered. T am sure the House will agree
with me when I say that wwhatever the
Defence Minister asks for the very
survival of our nation, we are here to
support him.

Sir, T was also one of those who was
taken round to show the functioning
of Exercise Shiksha. As far us I know,
we were {old that rertain placeg stil!
have land lines coming into the radar
stations. T wish to suggest that delays
«do occur when there are land lines in
the system of communication. So, we
have to do away wi‘h land lines ani
replace it by micro wave system so
that no delay arises and there ig in-
stantaneous flashing of messages from
the distant stations to the master
rardar control. In the modern days
any lapse in this system is fotal be-
cauge in 20 minutes time you have to
guide wyour interceptors from the air-
fields back at the bases, up to the air,
tel] them where to go and give them
the approximate or exact place of in-
terception so that thsy are there to
receive them. I do hope that this will
be taken into consideration and better
and more sophisticated radar will be
introduced in our chain of defence
systeny
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With the question of detection 1s
connected the question of intercep-
tion. I am glag that the report men-
tions that we do need supersonic
planes. But I find that supersonica
are not the only answer. From what-
ever little I know, the basic reply to
the detection and interception is that
we must have a plane which is an
all-weather flghter plane. In other
words, this plane must be able to
operate by day or by night under all
weather conditions, whether it is far
or foul, sunny or cloudy. It must be
an all-weather plane, versatile, cap-
able of attacking ang supporting at
supersonic speed. We have developed
a very good fighter in HF 24 and we
are going to manufacture the Ruassian
MIG-21 too.

But both these weapons, however
good they are, have so far not entered
squadron service, It is the primary
need that we must have something,
either the MIG-21 or the HF-24, to
join our Air Force squadron very
soon. Right now we are in the trans-
80nic era whereas the world is going
through even beyond Supersonic era.
I know that we aTe m poor couniry
and we cannot afford to go into all
that. But the Report and the lessons
learnt from the Exercise Shiksha point
out that what we need very urgenily
is the immediate use of a supersonic
fighter in squadron service,

Coupled with this we need guided
missiles. T am glad that they are
being manufactured or will be manu-
factured at Hyderabad with the MIG-
21 weapon system,

Coming to the other need which was
sorely pointed out and we learnt was
that we do need a tactical fighter
for close support of our ground troops
particularly in the hilly terrain that
we have to guard. This fighter need
not be a supersonic plane, but it has
to be able to operate at that wvery
high altitude in that terrain, to go
into and out of it amongst peaks and
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valleys and to give adequate ground
support to our troops who may be
hard-pressed as they were last time.
We need effective forward air con-
trol by radar and the plane should

earry a good system so that it can be

immediately guided on to where it
is needed.

I am glad that we shall now be
going into the manufacture of the
Allouette and the MI-4 helicopters for
there were no better angels of mercy
as was depicted in the last emergency,
than these humble planes which gre
known as eggbeaters or “choppers”
or whatever you call them. We need
more of these helicopters to give us
more support, to take out the wound-
ed and to fly in and out of the very,
very forward areas.

Coming tothe airlifting part of the
Air Force which is also vital, I em
glad that we have augmented our
strength by a further supply of C-119
‘“Packets” and by the introduction of
that very versatile aircraft, the
“Caribou.” These are doéing very good
work and I am sure that we shall
look into this aspect also.

As far ms heavy transports go, we
are very thankful for the great and
timely aid that the TUnited States
Squadrons gave us by their C-130s in
the last emergéncy. They were opera-
ting till about the beginning of last
year. But now we must have some-
thing more to supply, as far as that
part goes. More An-12s have been
added to our transport fleet and I
hope that they will be added in
a greater number.

I was thinking that there should be
some sort of a small plane that could
go right up to the forward areas. I
have been told that there is a very
nize plane, that is, the Pilatus Proter,
I do not know whether the Air Force
has considered it or not. It is a very
compact aircraft and has a very good
short take-of or landing performance.
I hope, we shall look into this or into
any other suitable plane for the
defence needs.

MARCH 21, 1964

for Grants 6694

Coming to the Kanpur Aircrafy
Depot, I find that we have been at it
for a long time and though we are
due to supply the Air Force as also
the IAC with the Avro-748, the
Report says that so far we have
produced only four in these four or
five years. I hope, the Ministry will
look into this and see that we produce
more of these aircraft not only to suit
our domestic needs but also for De-
fence purposes, to add to the airlifting
capacity of the Air Force,

The recent air accidents have been
occuring as sort of a regular featura,
I do not know how and way, We
cannot afford to have them at these
regular intervals. I do not know how
many aircraft we have lost since the
beginning of the last year; nor can
the nation afford to lose such valu-
able lives as in the last tragic hap-
pening in Poonch when we lost five
of our topranking senior officers both
in the Air Force and in the Army.
Although there is mo person in this
world who is irreplaceable, a nation
cannot afford to lose such valuable
officers and trained material at such
frequent intervals. I would like to
suggest that we should look into this
matter more throughly and also into
the matter disclosed by the hon.
Defence Minister that there seems to
be a Pak Radio Beacon operating
across the border in Pakistan which
seems to misdireet our planes as the
latest Ilyushin tragedy pointed out
We really do not know whether it
has crashed or whether it was high-
jacked, or what befall it, and another
very important Army officer was
abroad on that plane. I hope the
Ministry will take this into conside-
ration and see that these mir tragedies,
have to be probed into more through-
ly. Is there really something behind
the whole thing or is it just a stroke
of bad luck that has befallen us? I
think all these points will be taken
into consideration.
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In conclusion, I wish to say that the
Defence policy should always be a
policy which is not rigid. It should
always and for ever tréad on new
paths for tactics are ever changing
and let us not forget that no nation
can afford to stick to one policy
throughout the age. We have tp adapt
and to see how the policy suits our
particular needs of the particular time.

Shri Hari Vishnu Kamath: Mr.
Speaker, Sir, it wag refershing to
listen to the speech of my hon. friend
Dr. Harekrishna Mahatab, a former
Chief Minister, a former Governor, a
former Deputy Leader of the Cong-
ress Party, which was in refreshing
contrast to the usual run of speeches
made by most Members on the op-
posite side. He pinpointed the defects
or the draw-backs of military intel-
ligence which admittedly was hardly
intelligent at all till the Chinese in-
vasion. Thers was no intelligence
worth the name, There was only
civil intelligence of some sort and
the Minister maid last time, some
months mgo, that it was being geared
up. I hope it hag been done and it
is being done. I know it for a fact
that at Bomdila or Sela there used to
be a tea shop run by the Chinese and
which was frequented py our Army
officers before the Chinese invasion
and I wonder what sort of information
was passed on in the course of cone-
versation by our Army officers ina-
dvertently through this Chinese t€a
shopwala to the Chinese Government,
to the Chinese Army.

Dr, Mahatab referred to the Minis-
ter of Defence as g man who has his
feet on the ground. It iz true—quite
true—and as I listened to him, I did
a bit of verse on this I shall read
it out:

Dr. Mahatab says the Minister of
Defence, Is a man who has his feet
on the ground, Let us ask him not
to sit on the fence, But with might
and mien {o prepare for the round,
Of stresses and strains, for things
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the Answer to our needs must soon be

found. It is so because at a time
when two hostile neighbours, un-
scrupulous, cunning and blood thirs-
ty, are pursuing the evil
when the bitter national humiliat:on
of 1862 still remains unassuaged and
unavenged, when the poingant deci-
mation of thousands of our brave and
gllant jawans and officers brought
about by the former Defence Minis-
ter's wanton betrayal is still a gaping
wound in the hearts and minds of
millions of patriotic citizens in our
land. it is but natural, may inevitable,

designa, .

that the anxious, question is being a.

asked everywhere: Is India well-
defend? Has Government learnt
lessons, the hard way, though it may
have been? And are our Armed

Forces now at least free from the-

debilitating pathogenic viruses of
politicking, favouritism, groupism and

cliquism that sapped their morale and!

their vitality for five long years?

The Defence Minister told us im
September last, if I remember arights,
the causes of the NEFA debacle, the
shameful debacle of NEFA, and con-
fessed that there were then no arms
even for training, much less for def-
ence, there was no proper orientation,
there was no transport, there were no
propers roads, there was no equip-
ment, no intelligence, no leadership
and no command. This was the tragie
story behind the debacle in NEFA. 1
may add, however, that we had =
very active, globe-trotting, or perhaps
to be more accurate, a globe-flying
Detence Minister who up to this day,
I am sorry to say, has not thought it
fit to even expres his sincerg regret
for his criminal negligence, In most
other countries, such a Minister would
have been publicly arraigned. But
in this unfortunate land that is Bha-
rat., he was shielded by the Prime
Minister himself, and he is now
working like a bcaver to sneak back
intp position and power in order to.
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<onsummate his own plan, whatever
that might be. But I am confident
that the stout patriotism of most of
My colleagueg in the Congress Party
and of the patriots on thig side of the
‘House, including, I hope, the Commu-
nist Party to, will effectively scotch
-any guch move,

In this context it is an irony of
fate that that able General, Mr. Hen-
dérsen-Brookes who laid bare the
‘monstrous caricature that the Army
was at that time, during the Chinese
invasion, has been, if I understand
aright, if my information ig correct..

Mr. Speaker: That would be objec.
tionable.

8hri Hari Vishnu Eamath: It is
in the papera

Mr. Speaker: It may be there in
the papers, but we cannot take up
the caseg of particular officers.

Shri Hari Vishno Kamath: I am
not taking up any particular case. I
am only stating the fact. He has been
dorced to retire or resign. I am
reffering to this just to illustrate my
point. We can ill afford tg lose the
serviceg of experienced generzls at
this juncture. I would like to know
whether it 1s true, was the press
reports gay, that he has been forced
to resign or to retire.

Shri Ranga: Has he not reached
hig age of retirement?

Shri Hari Vishnu Kamath: Not only
have several generals retireq in the
ordinary course after 1947 but a
series of tragic accidents,—to which
my hon. friend Shri Braj Raj Singh-
Kotah, who has just concluded his
speech hag referred,—during the last
Four months involving IAF aircraft
have further depleted our defence
services in the higher echelons.

The report of the Defence Ministry,
which I am glad to know is a bit mnore
meaty, just a bit more, it could be still
better, and there is scope for impro-
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vement—than hisg predecessor’y refers
to this at page 55. It is mather dis-
trubing to note that after inquiries
were conducted into thesa accidents,
an analysis of the results of the
inquiries, showed that in about half
the number of cases, the cause of the
accident could not be established, and
in other cases, it was due to pilot's
error, technical {failure, and other
factors, Again, we find the word ‘other
factors’. 1 do not know what these
other facturg were,

I would, therefore, reiterate the
demand that I made some days ago,
I made it twice, I believe, for g3 par-
liamentary commission assisted by
technical, military and weronautical
experts, domestic, and if necessary,
foreign - also, from friendly foreign
countries to assist the comm’ssion, to
have a thorough probe conducted into
this matter because the IAF is of
vital importance to the safety and
security of the nation. I do not rule
out in these cases Pakistani sabotuge.
That also must be inquired into. For
all that a Parliamentary Commission,
I believe, is very necessary.

The massive Chinese invasion the
year before last witnessed a mighiy
resurgence of the people of pur coun-
try which balvan‘sed and even asto-
nished a wvacillating Government. Tha
people, rich and poor, I am glag to
say the poor more than the rich, gave
whatever they had. This Parliament
gave Government all the moneys and
powers it asked for ungrudgingly.
And the jawans, thousands of them,
and our offices qu'te a large numnber
of them, stained in crimson with their
blood the white snow-capped ridges
and hills of NEFA. But the Govern-
ment has proved itself, in the last 14
months, a Government not dedicated,
not determined and not disciplined—
not dedicated to the solemn pledge
which was adopted in th's House at
your instance, with acclamation, not
dedicated to the implementation of
that solemn pledge, the solemn vow
that was taken here, to drive out the
Chinese invaders from he sacred soil
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of India. I charge the Government
today with having proveq false to that
pledge.

The Defence Minister in his Report
on the first page has rightly said—it
is not hjs fault entirely; but he comes
into the picture as Defence Minister:

“Defence Planning. . .ig inevi-
tably governed by the major
planks of our foreign policy”.

‘Therefore, it ig inevitable that when
dedence ‘matters are discyssed, we
have, willy-nilly, to touch upon
foreign policy matters also, They are
inextricably interlinked, I can say,
almost entangled. I charge the Gov-
ernment with this, that a base, mean,
compromise peace with China is in
the offing, and preparations are being
made to effect g compromise, a peace
of the grave, In Mahatma Gandhi's
words, at the cost of oyr territory, at
the cost of Indian territory. prepara-
tions are afoot {0 make such a peace
with China. Witness the statement
madp by the Minister Without Port-
folio some days ago and the state-
ment made by the Prime Minisier the
other day that even if China is there
at the conference table at the Ban-
dung-type conference ‘we will attend
it. Tt is 5 shift in policy. Only a
few days earlier, if I had heard him
aright, he said that ‘we will not at-
teng a conference where China is
invited’, Now, this is a slide down
the slippery slope to national perdi-
tion, 1 demand of the Government
that they state clearly what thelr
policy is. The Defence Minister will
kindly clarify this policy. Are we
prepared or not to fight China or not?

The other day In Jullundur or
Ludhiana—I forget where—
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An hom. Member: Jullundur,

Bhrj Hari Vishnu Kamath:...... in
Jullundur—your State, Sir,—he made
a very forthright and brave speech re-
miniscent of the brave speeches,
heroic speeches, that he made on the
eve of his coming to Delhi in 1962,
at meetings in Bombay and Poona. He
said in Bombay anq Poona;

*T will not return home".
if T remember aright—

“until I have driven out the
Chinese invader from our sacred
#oil”.

At Jullundur, he went a ctep further
and said—

‘We are strong enough to fight
both China and Pakistan’.

That is to say to meet the joint
menace of both China and Pakistan, I
hope it is true, the bare truth, God's
own truth. I want to tell the De-
fence Minister—he is g good friend of
mine; I hope he reciprocates—I want
to remind him of what President
Radhakrishnan told him in a public
meeting soon after he had taken over
ag Defence Minister, He told him:

“Have the courage to say No.
Don't be a yes-man always”.

If this conspiracy is being hatched in
the Treasury Benches by some of the
Ministers, let he as the Defence Minis-
ter, true to the vow that he took in
Bombay and Poona, true to the vow,
that he took here, true to the tradi-
tions, shall I say, also of Maharashira,
those glorious traditions, have the
courage to say ‘No. If this base peace
with China is in the offing, T shall
not be a party to it'. *“I resigned
and go.”

Shri Tyagl (Dehra Dun): My friend
has not sald anything about the con-
spiracy. What is the conspiracy that
he is talking about? I cannot under-
stand whay the conspiracy is.
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Shri Hari Vishou Kamath: The
amage of India has been badly tar-
nished, and still remains tarnished,
and ] am afraid that the Govern-
ment, unless they reorientate their
policies, their programmeg ang steel
their will, will not be gble to rebur-
nish bright the image of Mother India
which was so badly tarnished two
years ago; and we, this Parliament,
should summon the Government to
this task, to thig great task, this for-
midable task. But no task is attrac-
tive unless it is difficult—that makes
the task more attractive—and 1 am
sure the Defence Minister, the Minis-
ter without portfolio and the Prime
Minister are still imbued with that
spirit which took them forward dur-
ing the struggle for freedom, and will
wage this struggle to compel China
and Pakistan to quit India, ag they
did twenty years ago. It is not diffi-
cult, not at all impossible, provided
we trust and respect our friends,
friendly foreign countries, ang also
beware of foes, of our enemies,
Chanakya taught three thousand yearg
ago that gz powerful neighbour is a
potential enemy. China is a power-
ful neighbour, but we, is our pathetic,
sentimental effusion, raised the slogan
of Hindi Chini bhai Bhai, a slogan
which has been amended acrosg the
border to Pindi Chini bhai bhai—I am
sure they will also be disillusioned
after some time. Instead of following
the maxim. which has ben accepted,
bv even German military strategists
like Clanswitze, did not attend to that,
and todav we are in this mess. We
were in this mess, we are slowly try-
ing to clear it up.

It is our bounden duty to accept the
zid and ascistance offered by all coun-
trics Wezt East, North or South, No
doctrinaire inhabitions should come in
the wayv. We have got substantial as-
sistance from the United States. Unit-
ed Kingdom, from the Commonwealth
countries, USSR, and I believe from
France and Germany also, and I sup-
pose Yugoslavia. I understand that
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when foreign Governments were
sounded soon gfter the Chinese in-
vasion, many countries including the
Arab States ang Israel, sided with us
against China, and they were pre-
pared to offer whatever assistance
they could. I do not know what was.
done in this matter, If they hag of-
fered it, it ought to have been accept-
ed. I understand, at least so far as
Israel is concerned, that the assistance
offered by them was summarily re-
jected, declined, with or without
thanks, I do not know.

Shri Ranga: Is that so?

Shri Harli Vishnu Kamath: Here
again, I am sorry to say that the
Government has been inhibited not by
what [ may call Arabophilia, love of
the Arabs—that is a gooq thing, we
must love Arabs, Israelis and all the
world, wvasudhaive kutumbakam—but,
may I say by Arabophobia fear of
the Arabs, of the Arab States. What
is the real attitude of the Arab States
towards our Government today? The
Arab press has raised a howl recently
over the appointment of two officers,
whom they call practising Jews and
memberg of:the Bombay Jewish Coun-
cil, and has demanded an explanation
from the Indian Government on thelir
appointment. This is very strange.
The officers are: Capt. Reginald Sher-
ing David in the Defence Planning
Directorate, and Rear Admiral Benja=-
min Abraham Samson. This great
Arab press tells all the Arab States
that India Government has no busi-
ness to appoint Jews even in its own
country, people who are practising
Jews according to it, and members of
the Bombay Jewish Council. The
Arab press, not the States.—the cont=
rolleq press there might be the cnokes-
man of the CGovernments—wantc an
explanation of the Indian Govern-
ment. Tt is time for the Government
tn tell them, whoever it mav be. Arabg
or any one else to mind their own
business and not interfere in our in-
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ternal affairs, Ap Islamic presg can-
not understand what a secular State
is. In our vecular States there are
Hindus, Muslims, Sikhs, Christlans,
Jews, Parsis, Anglo-Indians,

Apn hon. Member: Buddhists

Shri Hari Vishnu Kamath: .
Buddhists and Jains also, and it is no-~
bod¥y’s business to poke his dirty nose
in our affairs.

The Defence Ministry Reports sets
forth the tasks of the Ministrv at page
3 of the Report.

Dr. M. S, Aney (Nagpur): You can
read it out.

Shri Hari Vishnu Kamath: I have
not the time to reag out the entire
thing. It says; expansion and moder-
nisation of the army modernisation of
the Air Force, creation of an adequate
production base, improvement and or-
g3inisation in the means of communi-
cation ang transport, veplacement of
over-age chips of the Navy and mak-
ing it a balanced force

The Navy I will take first because
not much needs be said on that at
present. The Defence Minister, if [
hecard him aright, told the House last
year, some months aco, that the
‘Chinese Navy ha-: seacraft and sub-
marines capable of operating in the
Indian ocean and the Baw of Bengal
If that be so, is a major threat to our
safety and security What is being
done to strengthen the Navy?

In this connection, I am told there
is a wing, an organisational wing, a
small wing, called tae Directorate of
Naval Stores, in the Defence Ministry.
It ha< been do' g g.od work, and it
‘has saved a 1ot of ioreign exchange
during the last three or four vears;
more so, during the last year it has
saved ap much as Rs, 90 lakhs foreign
exchange. It is high lime that we
«topped importing naval stores from
the United Kingdom and saw to it
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that we stopped up the production of
naval stores in our country. This
Naval storcg organisation should be
strengthened, so that at a very early
date we can stop the import of all
naval stores.

The whole strategy of defence has
got lo be reoriented. The Defence
Minister is very well aware how Shiva-
ji the Great formulated his own s'ra-
tegy, 300 years ago, and transformed
the entire Sahayadri range of hills
and ridges into an impregnable fort-
ress, though he had no ample re-
sources. And in modern times, Nelaji
fought in another way, without re-
sourres c~mparable to that of the
enemy. What is needed 1is spirit,
morale, and an impregnable will, a
stee] will, to resist the enemy.

1 am told there is a Psychological
Research Wing in the Defence M'nis-
try, aad that it deals mostly with the
selection of officers ang all that. I
wish that this wing also dnes some
work with rcgard to the promotion cf
proper relation hip  between the
officers and the jawans.

I have said that the defence strategy
should be reoriented by combining
Shivaji's tacticg of building for'r:sses
on the hills agnd ridges with the
modern Nahal system in Israel, a sys-
tem evolved by them for their own
defence, of settling krishaks or far-
mer; on the borders and equipping
them with arms. If not on the higher
ranges, at least on the lower, from
5000 to 8000 feet in the Himnlayas
we can have such an arrangement,
where thousands of farmers could be
settled and provided with arms to fight
the enemy. We can have con-crip-
tion in the border areaz nnd send far-
mers from other parts of India There-
fore, what I may call a ‘project
Himalava' <hould be taken up b+ the
Defence Ministry and all the details
of that for defence must be worked
ont o that in a very few vears the
ridges of Himalayas, 5000—8000 feet
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will be like bee-hives, humming with
human activity for farming ang de-
fence.

1 will now refer to border roads,
border communications. I am sorry
to say that the Defence Minister in
answer to z question in this House
made a very disturbing, disconcerting
statement that the target dates, for
completion and the formation of the
roads in the middle sector have not
been achieved; they have been put off
by a year or by six month to a year.
I do not know why this delay has
taken place because, I know it for
a fact—whatever the competence of
our engineers may be; I beleive they
are good engineers—thal the Chinese
have built roads fram Nathula, on
the other cide, to Gyantse in Tibet 70-
80 miles in about 13-14 months. Gov-
ernment should attend to this matter
very expeditiously,

1 would like to go on to another
matter—audit report of the Defence
Bervices. This perhaps refers to a
period earlier than the Emergency but
verv near the Emergency, Many irre-
gularities and jnstanceg of inefficiency
are pointed out in this report: it is
a hardy annual for all Ministries I
hope the Defence Minister will gird up
his loins and not merely to fight the
Chinese and the other enemy on the
border, Pakistanis, but also to set
right the Defence Ministry in every
possible way.

In this Bmergency, when we are so
hard up for experienced officers, it is
very necessary that the superannua-
tion age for the defence officers should
also be revised, just as on the civilian
side they have raised it from 55 to 58.
It is high time that the Defence
Ministrv also reconsidered this matter
and raised the super-annuation age.
They mav say: if we find g verv effi-
cieny officer, we give hig annual ex-
tencions. But that is no satisfactory
golution because when an officer gets
one year’s extension at a time, he has
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ng heart in the job. If he knows that
he is going to be there for some years,
he puts his heart into the job. ] would
therefore, request the Defence Minis-
ter to consider this matter favourably
and raise the super-annuation age
from 49-50 whatever it is today, by
3-4 years. Standards of living have
gone up they have got & good en-
vironment, and I learn from the
officers themselves that they are in
much better health than before; they
lead a much more active life and can
serve the country even after the pre-
sent super-annuation age.

One or two matters, Sir, and 1
have done. There is the question of
the MIG factory which was promised
by Russia, to be built by Russia in our
country, Before I come to that, I
will mention the Chinese Air Force.
They have a fleet of 3000 planes, sub-
sonic MIGs 17 ang supersonic MIG
195—not that all of them are on this
side, on the Tibetan border. But re-
cently a Chinese leader said that
when thev attacked India last time
they followed the humanp sea tacties;
for that our strength was 3 to India’s
1; three Chinege to one Indian because
they know, man to man, the Indian
jawan is superior to the Chinese or
any other jawan in the world. Now
they have declared: next time we at-
tack India, it will be in the propor-
tion of 5 to 1. Therefore, 1~ mnot
Government sleep and be complacent,
hoping that the Chinese will not at-
tack again. The Chinese are prepar-
ing day and night and the attack will
come soon, when the proportion is §
to 1. But the budget figures of the
Defence Ministry are not reacsuring,
they have surrendered as much as
Rs. 50 crores Their revised estimates
are less bv Rs. 40-50 crores than the
budeet estimates and 1 wunderstand’
that up to the end of January, 1964,
only Rs. 562 crores were spent, that s
tn sav. nearlv  Rs. 300 crores of the
1ast vear’s estimates were unspent till
the end of January this vear. I want
to knnw how thic happened, amd why
it happeneq and why .preparations
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were not seriously taken in hand, 1
demand the explanation of the De-
fence Minister as to why even after
Parliament sanctioned whatever they
wanted last year, there was a short-
fall in expenditure of nearly Rs 300
crores till the end of January. I
would ask him to consider why, if
there was going to be such a saving,
the jawan’s pay and pension could not
have been revised upwards; they
should be given a higher pay and
when they retire, can retire with hig-
her pensions. Why shoulq it not be
done? "

About the relationship between the
officers and the jawans, I support my
colleagues who have spoken; there
must be a change the relationship
must be more fraternal. I remember
Netaji, the greatest warrior statesman
in modern Indian histery, who even
when he wag President of Azad Hind,
when he was the supreme commander
of the Azad Hind Fouj, often uzed to
go and sit with the jawans and eat
with them the same food. But I am
%old that here, in India, the same old
system continues today. Even the
slang English words, still continue to
be used in the Army. This should
not be ullowed to continue in our
Army any longer.

I am sorry, Sir, I have many more
things to say but I have to race
against time. I would only adg that
the policy about the ex-INA personnel
has got to be radically realised. The
INA personnel who were captured by
the British and brought to India and
put on trial, were categorised as
whites, greys and blacks. Whites and
grevs were ultimately paid all their
arrears of pay and allowances, but the
blacks, whom the British considered
as traitors to the very end were not
the Britishers, before they left India,
forfeited their pay and allowances
and dismissed them from services and
threw them on tha. streets. literallv,
Their arrears of pay are about a crore
and odd  Government mads an er-
gratia payment of Rs. 30 lakhs some
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six months back. The Shri late Bula-

bhai Desai successfully argued before

the Tribunal in the Red Fort that

they were all patriots. Therefore,

their arrears of pay and allowances

should be paid before long.

One word more, I have done.

Mr. Speaker: 1 must  remind the-
Groups that they ought to be careful
because I have got the time ealculated
for every Group. Therefore, if they
are not frugal in the first instance....

Shri Harj Vishnu Kamath: I am
the only spokesman of my Group,

Mr. Speaker: But he had only 23
minutes and he hag taken 30 minutes.

Shri Hari Vishnu Kamath: I was
told that I could take not less than
30 minutes. I thought I could take
30—35 minutes,

Mr. Speaker: If anybody has told
him like that, it is not correct:

Shri Hari Vishnu Kamath: The
times are out of joint. 1 would only
ask the Defence Minister—I am rac-
ing against time—to remember what
Mahatma Gandhi tried to jnculcate. He
said:

“] do not say: ‘eschew violence”
in your dealings with robbers or
with jnvaders of your country.”

The Prime Minister said, when he
was yoOunger:
“Success often comes to those
who dare and act; it seldom goes
to the timid'

Lastly, T may remind the Defence-

Minister—

Mr. Speaker: I am going to eall
the next Member—

Shri Harl Vishnu Kamath: Just a
few seconds. I may remind the De-
fence Minister of the old Maharatha:
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[Shri Hari Vishnu Kamath]

war cry which inspired thousands of
millions of people:

T A T
AL ATONT
That is to say, “No surrender; but

fight. We will die, but we will also
kill the enemy finally.”

Mr, Speaker: Shri Richang Keish-
ing.

Shri Harj Vishnu Kamath;
seconds [ will finish.

In 10

Mr. Speaker: That will never end.

Shri Harj Vishnu Kamath: Just 10
seconds, I know not in this crisis
what course others may take, but 1
am sure that gvery true patriot in this
coun‘ry—will spontaneously exclaim:
“Give me liberty or give me death!”

13.00 hra
Shri Rishang Keishing (Outer
Man'pur): Mr. Speaker, Sir, T also

join mv colleagues in congratulating
the Defence Minister for submitting
a very laudable and usefu! report.
As one goes through it, one pgets a
good idea about the defence of the
country the present and the future.
A number of steps have been taken to
improve and strengthen the defence
of the country and commendable
‘achievement has been made.

Sir, defence is an important sub-
ject for every country, but it is all
the more important for a country like
India which has got a land frontier
of 15.000 kilometres and a coastline
of 5700 kilometres. Almost the en-
tire land frontier of our country is
with Pakistan and China. As the
"House and the c¢ountry very well know,
‘the attitude of these two countries is
1to hate and to destroy India. On the
‘basis of this, they have formed their
defence policy and foreign policy. We
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know that these two countries inva=-
ded India and a great chunk of our
country’s terrijory is still under their
occupation. We also know that in
these two countries, there is a dicta-
torial system and any time any action
can be taken by the rulers. Those
rulers are unscrupulous and cunning,
and as an example, it will be secn
that they are entertaining the
fugitives and absconders from India
like dnacoits, murderers, anti-national
and anti-social elements in an extra=
vagant and lavish manner. Some-
times we also read about such people
being armed by the leaders of these
countries in order to come to India
and disrupt the peaceful condit ons.

In formulating the defence of this
country, I think all these factors have
1o be taken into account. Any time,
on the entire frontier or in anv part
of it. there may be a big flare-up: we
should be fully aware of this [fact,
and we chould be fully prepared for
any eventuality.

I am glad that the Defence Minister
has taken a number of steps. For
example, six mountain divis ons have
been added to the Indian armv. Then,
self-loading and semi-automatic rifles
and standardisedq small arms of a
single calibre have been manufactured
in the country and the requirements
of the army will soon be met. Then,
mountain guns with a better range
which can be easily transported have
been manufactured. The manufacture
of light and med'um tank is also suc-
cessfully taken up. In the matter of
the manufacture of vehicles also, the
House had been assured that within a
reasonable time the armed forces will
have transport vehicles which are re-
liable and vperationally dependable on
any point of time. In the matter of
air force too, within the limited re-
sources available, satisfactory progress
has been made. The entire land fron-
t'er on the north will be rovered with
the radar system. The air transport
has been greatly strengthened; the
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manufacture of subsonic and super-
sonic planes in the country has made a
good progress. Rs. 10 crores over and
above the money provided has been
expanded.

While all this work that has been
done and achieved are to be apprecia-
ted, in view of the magnitude ©f the
threat to the integrity anq indepen-
dence of the country, I am of opinion
that whatever we have is not suffi-
cient. I would, therefore, like to say
that the Ind’an army should be streng-
thened by four or five more mountain
divisions, because the threat is from
two countries. It is not only from
China. For China alone, perhaps four
or five divisions of the Indian army,
if there is a full-scale invasion, will
have to be deployed. If Pakistan slse
simultaneously attacks India, we
would require at least three or four
divisions at a time to protect this
country. Sb, we should not be con-
tent with the addition of six moun-
tain divisions alone. We must have
more. I hope the Defence Minis-
ter will take this aspect into consi-
deration.

I am particularly happy that Scout
Battalions have been formed in the
northern region of the country. 1 feel
strongly that these forces must be in-
troduced in the entire Himalayan re-
gion, starting from Kashmir and end-
ing with the Mizo district in the east.
This entire region may be three-
fourth or more of the 15000 kilome-
tres. This must be covered by the
Scout Battalions. In Assam we have

the Assam Rifles. I do not know
whether the function of the Assam
Rifles is the same ag that of these

Scout Battalions,
i
13.07 hrs,
[Mg, DEPUTY-SPEARER in the Chair]

Whatever it is, I feel strongly that
such forces are definitely and urgen-
tly required. These have many ad-
vantages. These forceg are recruited
from among the local people, and as

2616 (Ai) LSD—3,
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such they have a thorough knbwledge
of the area, the People and the lan-.
guage. They can get easily the infor-
mation about the movement and the
whereabouts of the enemies. There~
fore, they can act quickly and effec-
tively, and they can win the confidence
of the loca] people. This is what we
need. More than that, these forces
can give accurate information to the
army, and if the army is to act upcn
the information supplieq by such
fcrees, I am sure the operations of the
army will be very very successful.

1 believe that the trouble we huve
cn the frontier areas—Kashmir, Naga-
land, Manipur and other areas—can
be easily curbed by introducing such
forces, that is, the Scout Battalions. I
come from an area where military
have been posted and the military
operation is going on. I am sorry to
say that there is lack of p-oper co-
ordination and understanding between
the army and the civil admin’stration.
Recently, before I came to Delhi, I
visited some of these areas, and 1 was
surprised to plans that the military
officers posted in the area and the offi-
cers in charge of the civil adminis-
tration are not in talking terms. I do
not know how they are going to act
and how they are going to work to-
gether to curb the act'vities of the
anti-national elements who are very,
very active in that area.

1 believe that thé formation of
Scout Battalions in such areas will
surely bridge the gulf between the
civil administration and the civilians
on the vneside and the army on the
other.

Specific ment'on has been made
about Nagaland, The military has
been sent to help the civil authority in
restoring normal conditions there. The
military have been sent to Manipur
also. I have heard s lot of things
which I do not like to disclose or to
go into the records of the proceedings
of the House. I have discussed this
matter with the hon. Defence Minis-
ter and I am sure he wil] look into it.



6713 Demands

[Shri Rishang Keishing]
But such things should not be allow-
eed to happen, because without the
help of the civil population, how m
the army going to defeng that area?
If the civiliang cooperate with the
military, then only it can function
effectively. But what is going on
there is not that. The Minister was
king enough, in the course of my dis-
cussion with him, to ask me to bring
to his notice if there is anything. We
shall be bringing these things to his
notice and I hope he will look into
them.

As regards the operation in this
area, I would suggest that the Minis=-
ter may consider whether it will not
be better that the operation against
the anti-national elements in the area
be left with forces like the Assam
Rifles and Manipur Rifles. There are
a large number of forces like the Cen-
tral Reserve Police, the Malabar Spe-
cial Police and other police forces
from some other States. With all res-
pect to these forces, I would say thet
they cannot be effective. It is not
that they are bad fighters. It is not
that they have not got that fighting
experience. But they have a number
of difficulties. They do not know the
terrain; they do not understand the
local language. Very often, they do
not know who is our enemy and who
is our friend. They cannot differen-
t'ate them. So, wherever these out-
side police forces go, they create more
enemies than friends. The function of
these forces should not be to create
more enemies, but tg make mnre
friends. They should also see that by
their action, the civil administration
and the loyal people there are not
put into difficulties. At present, it is
just the opposite. The rul'ng Govern-
ment find themselves in a very diffi-
cult position because of the wrong
action of the security forces towards
the civil population.

. Another suggestion I want to make
is, at present Assam Rifles iz under
the Ministry of External Affairs. I
want the Minister to consider whether
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this cannot be brought under the com-
trol of the Defence Ministry. In
viden days, Assam Rifles used to win
the confidence of the people and their
services used to be admired. Bul to-
day it is not so. The effectiveness
and the efficiency’ of these forces have
gone down very low. The reason mosl-
ly is, the offcers posted there are
not the type of officers required. Often
bad and unwanted officers are posted
to take the commangd of these Assam
Rifles. That should not be so, hecause
the work they have to perform is very
delicate and diffienlt. Specialired offi-
cers should be deputed, so that lhese
important forces can function effec-
tively and efficiently as before,

Communicationg are very important.
Without good communications in that
area, military movement will be al=-
ways difficult. This land fronticr is
the area whese the question of the
defence of the rountry has to be Jde=
cided. If that i so, I wani to know
why the construet’on of rnads shouid
be slackened. There are no propsr
roads ang the PWD are misusing the
funds allotted for construction of
roads. I want that only such officess
who are inspired with nationalizm
#nd have a desire to work with mis-
rionary zeal should be sent thete, zo
that the money zllotteq for construc-
tion of roads m:cy be usefully pent.
In the entire »rea and upto the inter-
national border, there should be a net-
work of goog mctorable roads wund
railway lines should be exteaded:

Al

I wouid regrcst the Minister to see
that corrupton in the army 1s check-
ed. Corruption is not confined to the
civil administration and political par-
ties alone. We have often heard
about sale of arms and ammumtion,
petrol, rations and uniforms etc, such
things should be checked and atleast
the army should be allergic to cor-
ruption. 1 hope the Ministe: will szee
vhat the army ma‘ntaing the highest.
tegree of discipline, patriobisin aud
valour.
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Shrimati Sharda Mukerjee (Rai-
nagiri): Mr. Deputy-Speaker, Sir,
Defence is a complex Minister at any
tim> and the Cefence Minister lias
had to assume office at a most critical
period. We are all aware of the diffi-
culties he faces. I say this as a pre-
liminary to my speech and in this
context, my remarks, relate to the
existing system a system which has
been so long established that it does
not yield easily to a change,

Clauswitze, -the famous writer of
warfare, Las snid that “bluud 1s tne
orice of ~etory It ig also t“.o plice
of progress. A few die so that millions
may live and live to enjoy a better life,
It is, therefore, right that I should
draw the ctten :»n of the Tiouse Lu ther
recent tragic air crashes, for clashes
in four monthr. since October lasi. In
those croches, we have lost seme
eenior officers of the Army wid the
Air Force, whn were admired and
+espected for their outstanding abilily
ag also for their innate sense of inte-
grity and justice, which made them
leaders of the men they commanded. I
mean Air Viee Marshal Pinto and Gen.
Daulat Singh. There were others also
—yvoung men who went out 'on those
flights, confident of reaching their
destination, confident of returning to
their families. It is to these men and
many others like them that we owe a
duty, a duty to ensure the {future
wmafety of our young men, so far as
it is possible, taking into considera-
tion the inevitable element of hazard
that exists in the armed forces. Only
thus can we deem to have paid our
debt to them, a debt which will weigh
heavy on our conscience if we are
complacent and unwary of the possi-
ble causes of such accidents,

I hope you will bear with me if 1
venture to point some things in the
Defence Ministry's report which cause
Me some uneasiness and doubt. I
would like to make it clear at this
point that it is not with the intention
of gaining publicity or saving th'ngs
which, to use the popular cliche, are
“net in the public interest” but to

CHAITRA 1, 1886 (SAKA)

for Grants 6716
give confidence and assurance to thef
thousands who serve in our armed
forces that Parliament can and does
exercised the supreme power vested
in it by our Constitution of examining
and assessing the policies of Govern-
ment when necessary; that Parliament
safeguardg their interest as keenly as
the interest of any other citizen of
India. I -know, Sir, that it is often
supgested that matters can be discus-
sed in meetings rather than on the
floor of the House. I agree with this
ides when it concerns details of admi-
nistrat’on but not when it affects prin-
ciples ang policies.

With regard to air accidents, the
Defence Ministry’s Report states on
page 55 that,

“the findings were that the acci-
dents were due in descending order
of frequency, to pilo’t error, tech-
nical failure and other factors”.

Ang there the story ends. But does
it end for the men who have served
in the same group, or the command
and in some cases for the whole ser-
vice? Is it enough to say that we
have had a committee of enquiry and
that the findings of the enquiry are
such and such?

There is a chain of events culmi=-
nating in success or failure; in defeat
or victory against existing odds. Each
victory is a step forward; each de-
feat, a step backward. But whichever
way it is, we must look for the basic
cause, not the immediate cause which
comes out in an enquiry. To keep one
soldier equipped, to keep one pilot
flying, hundreds hawve to be working
in an organised, disciplined manner.
Therefore, it is the duty of the Gov-
ernment to ensure that organisation
and d'scipline of the highest degree
exist at every level of our defence
structure.

The Ministry of Defence has taken
immense trouble to produce this com-
prehensive document of its activities
and programmes. I am sure it will
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act as an excellent guide to those who
are unfamiliar with the working of
the Defence Ministry and the Services.
And, the 1964 Audit Report on the
Defence Services pertaining to the
year 1962-63 fills in accurately the
missing delails of the pattern of ex-
penditure.  If I may submit  this
Audit Report does make one sit up.
It is no compliment to the Govern-
ment's operation 'vf public funds. So,
we want to know at least the primary
break-down of the defence expendi-
ture. This large allocation of about
Rs. 700 crores, almost more than one-
third of our annual national revenue,
is made to a single Ministry, and yet
Parliament is told that no details can
be given of the manner in which it is
spent. All we know is the amount al-
located to each scrvice. It makes one
think—is it not in the public interest
or is it not perhaps in the Ministry's
interest to give the break-down? To
quell such justifiable doubts the
Minister might consider giving Parlia-
ment the basic facts for each service,
such as, for instance, the percentage
spent on the salaries, food, clothing,
housing ete, of the forces; the per-
centage spent on pensions and the
percentage spent on equipment.

There seems to be a net-work of
committees at the topmost level which
are concerned w'th the organisation of
defence. One might almost call it
“defence by committees”. This, Sir,
is the only workable system in a de-
moecratic country, but nowhere does
the report explain how the coordina-
tion of these various committees is
effected, or who is the decision maker.
Who bears the ultimate responsibil’ty?
Who takes the rap for a major failure?
We have had a bitter experience in
the border reverses when the division
of responsibility brought unfortunate
results. With a rapidly expanding
force, is it not essential to do some re-
thinking on the organisational side?

Sir, it is in keeping with the
egsence of democracy that while the
civil authority or the executive exer-
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cises an overall -control over the poli-
cies concerning defence, the execution
of such policies is carried out by the
services. The Service Chiefs there-
fore are entrusted with the execution
of the government's policies. 1 would
like to mention here, that the Ser-
vice Chiefs bear a duty not only to
their country and to the government
in power but a responsibility to the
men they command. Their authority
within the service, and the respect
they command will largely depend on
the extent to which they can eusure a
fair deal for their men. I will give
an example vf what I mean. In the
matter of equipment, one has been
only too wel] aware, that difference of
opinion has existed in the type of
equipment judged suitable for the
respective service. This has been
made known through press reports
and in general talk. The question is
not so much what decis’on is taken on
the procurement of such equipment,
but that there should be no doubt as
to who takes the decision. When
things do not work out right, the de-
cision makers must bear the respon-
sibility. The Service Chiefs are advi-
sors to the Government and must at
all times implement the policy of the
Government. I had hoped to find in
the Defence Report a tightening up
of the top organ‘sational structure,
which is the key to policy implemen-
tation. I trust that the Defence
Minister will give due consideration to
this urgent problem, especially in the
context of the difficult times we may
have to face.

With regard to the organisation,
planning of war, man power, supply
ete., I find that the old system of divi-
ded respomsibility still persists. Each
service has these in its own head-
quarters. This is as it should be, but
I hope the tie up does not stop at
the Defence Ministry level but is
carried on to the topmost committee,
which is the Defence Committee of the
Cabinet under the Chairmanship of
the Prime Minister.
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I think the Defence Minister would
agree with me that the control machi-
nery, in order to be effective, must be
in the hands of the decision makers
which, 1 assume, is the D.C.C. This
Committee must be constantly aware
of the working of these various
branches of defence. In a time of
crisis, it is not only important to take
quick decisions, but to be sure that
the decisions can be put into effect
successfully. We have learnt the sad
lesson, of how too many cocks can
spoi] the broth.

And, now I come to equipment. This
js a matter which has been dealt with
by other speakers before me and I
shall not dwell too much on it. The
only thing I would like to remark on
the performance of the ordnance fac-
tories. These factories were estab-
lished during the time of the British.
In those days they met some of the
needs of the army and, to the best of
my knowledge, the needs of the Air
Force and the Navy were met with
imports from England. What is most
astonishing is that this antiquated
system is continuing still. I shall not
refer in detail to the anomalies which
have been brought out by the Audit
Report on Defence. I have only a
limited time at my disposal. The Au-
dit Report mentions instances where
the cost of manufacture in ordnance
factories has been inordinately high
compared to the cost of some articles
in the open market. For instance, the
cost of meat and milk safes manu-
factured in the vrdnance factories from
1959 onwards was Rs. 184 each while
the cost of procuring them from the
trade was only Rs. 41. Similarly, the
manufacture of camouflage nets which
could be purchased from Supplies and
Disposal Organisation for Rs. 29:71
each cost Rs. 80 to Rs. 89 in the ord-
nance factories and involved an over-
all extra cost of Rs. 40 lakhs. Other
such examples can be given. The
question is whether these common ar-
ticles which can be procured in the
open market should not be procured
through sub-contracts rather than be
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manufactured in the ordnance factor-
ies.

Perhaps the Defence Minister has
given thought to effecting economies
in the procurement and manufacture
of defence supplies. But what I would
like to know from the Defence Minis-
ter is that, in view of this report
which refers to the year 1962-63, have
any changes been made in the person-
nel who have been entrusted with the
overall -management of the defence
production factories? Some of these
factories, I understand, are managed
by Defence Service Officers, not
always technically qualified. In fac-
tories producing equipment, highly
technical equipment, do the present
performance standards justify the con-
tinuation of the existing management?

Now 1 come to the Department of
Defence Research, Development and
Inspection which also comes under the
Defence Ministry. If this is to be an
advisory body—I do not know if it is
an advisory body—does it have the
freedom to give independent advice
or is it torn between complex loyalties
to different branches of the Defence
Ministry—for example, Service Head-
quarters and Defence Production?
This is a very serious matter. Has
this Department of Defence Research,
Development and Inspection become
incorporated in the bureaucratic sys-
tem? Can it exercise or give an inde-
pendent opinion? I would like a clari-
fication from the Defence Minister.

There is also one other point. I
would like to know how many of the
officers working in this Branch are
qualified with the background of
mechanical and aeronautical engineer-
ing? What experience have they had?
In the past we have suffered from in-
adequate supplies. This was onc of
the major defects of our NEFA. opcra-
tions. I understand that in other
countries military supplies is a sepa-
rate department. With our growing
armed forces, with our growing re-
quirements, ] wonder if it would not
be a good thing to make the military
supplies Ministry a separate entity. I
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only offer it as a suggestion for the
consideration of the Ministry.

The last point about equipment is
that it is encouraging to read from
the report that the Defence Minister
is giving thought to standardising the
weapons and equipment used by the
armed forces. While on the one hand
the report mentions this, on the other
hand, we are told that the Air Force
uses a wide range of aircraft some
which are bought some which are on
loan and some which are gifts from
various countries. Of course, we are
grateful for the gifts and loans of these
wvarious aircrafts. But can Yyou
imagine what problems the pilots and
technicians must have to face? It is
difficult enough to convert a squadron
to a new type of aircraft. The train-
ing of the ground staff, of technicians
and the procurement of supplies are
the real trouble. How many aircraft
are there lying uhused because of
want of spares? How many spares are
lying unused for want of aircraft?

As I have only very little time I
shall come to the last point.

Shri Nath Pai (Rajapur): I think
the time for her could be extended
because it is rarely that we get such
fine contributions.

Shrimati Sharda Mukerjee: The
orthodox pattern of war has becn
replaced by the new technique of ag-
gression since the advent of the atom
bomb and the hydrogen bomb and the
development of nuclear, thermo-nu-
clear energy and new weapons like the
guided missiles. World strategy to-
day will not permit a total war; it
dare not permit it. But limited wars
—boundary incursions and breaches of
territorial integrity—will continue in
such areas where human greed and
acquisitive desires of belligerent
countries are allowed to operate.
Therefore, let us not call this an
emergency and start nervous tensions
in the country. This is a situation
we may have to live with for some
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years. Our northern, western and
eastern borders will not be free of
vulnerability in the foreseeable future,

Our policy has always been one of
preventing war and will always be so,
Nevertheless, we must be in a posi-
tion of making it unmistakably clear
to the enemy that while we do not
adopt war as an instrument of policy,
we are prepared to fight if our terri-
tories are threatened that we will not
shrink even from striking the first
tlow rather than submit to a bloodless
defeat.

Therefore, our armed forces must
be efficient and well-equipped, having
the maximum mobility of action. So
the Government may have to change
its present policy of having a large
army which is difficult to move in the
terrain in which we have to operate

and adopt a policy of having a
stronger Air Force, cquipped with
modern aircraft, aids like the radar,

air to air missiles etc., while irregular
forces raised locally along our bor-
ders will play a valuable role in our
defence strategy.

A modern Air Force cannot be sus-
tained by our present economic and
technical resources. That is evident.
We shall have to rely on friendly coun-
tries for the supply of equipment and
training of our personnel. But no
nation today, not even the USA or
the USSR, is strong enough to pursue
an individual, independent strategy of
its own. Therefore, t0 ensure our fu-
ture safety, we shall nced more than
military sufficiency. We shall need to
create an effective world opinion in
our favour through our diplomatic
channels and a confidence in our basie
policies of democracy and world

Ppeace,

In continuation of this, I am rather
surprised to read that standards have
been relaxed to recruit sufficient per-
scnnel to the armed forces; that we
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have given Emergency and Short Ser-
vice Commissions. These young men
are to form the very fabric of our
armed forces. In the last resort, it is
the man in the armed forces who de-
termines the standard of proficiency.
‘Weapons are there only to help him.
“Therefore, we should try to get the
best type of young men recruited in
the armed forces. And as there is
Tittle chance of the border situation
improving in the near future we
should not recruit men on Short Ser-
-wice Commission.

I feel it is time the government
Teviewed the rates of pay, allowances
and pensions of the armed forces. I
am sure there will be an encouraging
xesponse to our recruitment efforts if
these were revised to suit present day
<conditions.

In conclusion, I would like to say
that a rapid expansion is necessarily
hampered by organisational deficien-
cies. Our young men in the forces are
excellent material—the best that you
can find in the ecountryv—Iloyal, hard-
working and brave. As I said earlier,
it is our duty to see that they have
a fair deal; that the Governmnet
machinerv is emploved to inspire the
best in them. I trust that the Defence
Minister will view the observations I
have made with some consideration.
With these words, I support the De-
mands for Grants relating to this
Ministry.

ot sy Fag () - g
HEIRY, WA ®IT AW AT AGL FHIE
fedm &1 avw =it g€ & A7 am AT
a3 ax f¥ Wi e arfeems A1 gy
T 8 T3 & 1 FET AT 9y 000
foerrdtes a= & 9% arg ¥ A0 & e
S ¥ et T WY, 2 -
T HIT ToETT JiE F-gEfe
FT A E | wE AETF FTL IHA AT
N &St 7 g€ AR O TR W]
wrerd ¥ fag qedz & dfe gy wadie
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[ sy fag]
o mfred S & a ¥ g
feqtd % o forarr gorn e § - —
“Since 1lst October, 1962, sanc-
tions were issued for raising 8,917
officers. As regards the main
Arms and Services..The shortfall
in the officer cadre is likely to be
largely made up when 1,236 cadets
who have been detailed for train-
ing in the October, 1963 courses in
the two  Officers’ Training

Schools. ...are commissioned by
the middle of 1964.”

e wifsad #1 g7 I8 &)
T AT S F JA T @ g
qrfEeTT 8T a9 G FT QT |
afer gart geF 1 aefeord Afed
f snit gar ot anfeed ot e
T § 1 e oft gt fafaeT W)
feda & o1 Fga & 5 g% 7 97 I
faar &, g% aga Ffee fawm ofge |

% gz W g fF urdl wifeard
dare w7 F1§ wrE T AL -
a3 gz g, afFw a6 F F17 W
arfest § a7 gE @, A Y 2, Ao
fewre & ag & omr §

oT-FA FT A F1E wrefany
werf 7 & 1 form g ¥ Sefifre
WTET W=y 1, fore T v@e G s
WGt M FIgT griT, IFFT fIEw
gfmar & 79 ¥ w=ar v | o AW
fwara AfHas 1 a0 ¢, §F e
e M & fR ZH quey mEmEmm
wifmd & o= ff | &fs9 frer
fra ? fe & 1 o i far
¥y | st ZfaaEe mfeed &7 ae
g T FT AR F 99 o qvy,
0 77 Tf FTE O £ g
wrg Yferw wrfwesd Y QA gu &)
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WA SR I ¥ «at A el
fady g€ & | war 2 fF faeft am W
weré for et &, IfeT ot fagw
F1 42 T ¢ 5 st game e /I
Aferw mfpas M R A & 1w ¥
T fFm #7T & 7 A0RTC T FHT AT
¢ o oot & &YO Y ag |
oA 3H ¥ 3w Ak § &y wEw
gt e 1 & srg g 5 W sy
TTw FT qg Arfedr X foqr Oy fw
N am gAfrafor sEw & 9w g,
g I FT S g fF T ot A 9 o
s e Fafaw § & g 9nff
W ATEw ®T QU £ | FHT A Wieww
Frfay @ @ wni 1 gy W
QU F% | e Tar 7 faar m §
ETHRTT AT T TEqT THAT T G b
afearsiz ¥ fedw & fag a1 v
foar, mair A vz fen R anoa N &
¥e FOT T AT A FT HNH |

s guT 3W H Fwr Sfeww
wmfoed o ¥, ey A & a1 o™
Eio THo 'q‘o, Ea *o, ST, GITE?ﬂ'
T HT AR & ¥ faw dmTE | qWT
® 37 %1 glafaw ¥ =fzgg | Hfw=
@ I w1 afafew @Y TG E 1 T
g 39 ¥ Afafag 41 JEA §, A
fo wrem &1 e 3 7t 7T < oA &)
WV g9 3&d § fF Tghe W $ 9K
wew # I, fwaw wieEy
feww mfvge ao@ faw o &
& foT a1 awg & & a<wT € arfl
F fou siewe, Zfamsd wfeae o)
afewa miea? ol frg R ET 9 9
ATANE HTEIT AT T § @ onar & I
g0 dga uimaedr Wrw Wi feww F
f FC R E |

# aarn g g owifwed 3
n ¥ waie A qrfeeft T e get g
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W A GHY T arfat o7 et
W, @ I8 F wiiwad 1 grm &
T YT o Y TS R, a1
TG FT H1E GO qTHA ST, A T A
qfEFard &1 gorar s <A gem | faw
o) FTHr LT & o wifwast w1 A 91
wg+ w1 3f 2 4 e g oW g
M I TP T 1 v
T faw ug & i g ifers seaTe
Y Ty fF a3 1 T o miea
it F Fo @0 MIFo T waml ¥ &
for o | gEET FHraT qE Avw fE
VT ¥ F JI3 W AT GTH BYA
¥ wrdET, A fF qo #ro dro #Y fm
& a3 & , wifs 37 w1 wow o fw
ot § gart fae oy & § ot
AL F K T TAEH WA F WAy |
¥ wEd Fta ¥ faardy & < 9 w1
w41 M § aroeaT d e Twwm @
afsw &Y QUi | §F T wwar gy
grrr s fag a= o wfeea #7 =
i"ﬁ‘. T - Fe "o WMo HT NI/
®T & 37 FHY W g AT o7 7=

TATHE (A T FHTHA & FT A1
o ¥ ¥, 77w (opeie § ¥ 9,
NT-TUT ¥ F A, AlFHT WrT IE@T wgr
T T A & W H S
g m a|@ Yo wwA  sfEEd
AEL A A WX fo0 qdie wifmaT samt
g1 Fo Mo "> § ¥ ¥ | W -
¥z qg U % 2, A gX 0% g7 2R
¥ OF gfFafadl & awE s Ao
w3F W g ¥ fafeed § s
ur gifrad # wdr 55 gRi

e wifead 7 &t ar W wrfe-
T F wETTE d 2 o & S T
ez wfas 7 21, @ B 74
wer Tt § | wfed, AoEE W) A
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A WFETS FT AT BIF & fordt I
¢\ oF =8 wifEaT & fo fas od
T TG & (% 97 S0 93 ¥ 9 08
Y 9gA | T AF TGE AL A A
TALATEE &Y, T q°A @ g, am 9%
ferm, w9 AR @RS ¥ wIW s
wEr § | qg EYHAT B0 o W & A
g7 o T g

TEAHE THCAE! FHME ¥ WY
AT T wEAT Y FFAT ? %1 A wife-
F T G g, & s A AGH wea,
AffT Oudt BT F FoET T w
fire ag &0 & fF |18 qEe wfeeE
o A ¥ Wl f6Y S | WX gET
g foa am, aY & gwwa g f wfeast
w7 ST g ALY gRY 1 wAT &Y
aifdl G dt | g wRAC AT | A
WO ®T | T AT a1 | FwE Fed
AT IawT W7 fgegea &1 91 qfia
¥ ¥ zadY qrg AN F1 Fed W AE-
THAE TATAT IT | H WY T T G, qHCAaT
& 39 At ¥ gawr 9% SWEE &
a1 | W fad gEeAdr & AE ¥
WA A A9 AR O ¥ gaw
& R gafe Zaw) saw way T AiEET
aifge | AfFT g wm faafeer #§
Cet-art arfers) see @ 8 !
g forg mas § IEdr sAwE 2 %
R fATHe T W g, IEy ITE
FTHATEr AET fAet | Qe F A
wg #T TE, IET oww oaer fam o
7 TS T F T F F f ar
77 arfwdr 3t &, afFA muide afaw
9T AT W FTowAGT g & fom
o< 3 qrfedt § S5 A€y frar
&Y W w1 T qfewT wT gTHAT WA
g3 |

Wl a% Sl &0 WAl T aeaw
tL¥m «f wgon feov & sm
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[ =g Y fig]

W H9ET FT FATT IIEAT AN | R
& wgar fF I F S-faord ®@
2mr S | AfFT #§ oo e fiv
R X AN W AR F T TR
ol fF g9 B ¥ gT OF & 77 )
foa s% wdf-mit ¥ & v &
RN A & T AT F @Y Ay A
<t ®T qEIAT T &, AT qTLSAT AT
“qT FTST AT FI TF AL BT AT A
#fF qw W A § 7 33 9%, g
Pt WY wdlT ST NE, IFF q==y F
| W | B & I AV $Y @A Tnfew
famr &1 e A ¥ fgear A9
Q& | O AT T OET &) e
2| IEA EAW T g W e,
T W T A9 B e O3 &
Y ST | 3 AR w4, A2, et
i w230 F1 oAy 3w ¥ & it
¥ 7 azm ¥ wRAT W@ § o fw
foere WYX § a3, wAgq, o
Yo AAAY ¥ R, T A & v@r
‘9ma | 39 foaE | g ww o @ fE
B9 B ¥ T g7 0F F fAn &
g | AfwT & 9y w7 oAwwa £ fE
o &7 {6 g9 7 919 A7 arlEe
¥ frgen &, OF @47 4 fFT g
o9 919 g, I AT, HF IS
ﬂm'@cﬁoﬁoﬁwaﬂﬁ
¥ e AT qAW, I A 0F qqT
fFT 1 wFa § | 9fFT TT a9 aY 59
qiferdt &1 faw fafaw &@few & &
w& UL fHar oTd fa g7 19 HIT qorga
T ALY 2GT | W AF WA FT 0¥
2, S @9 o wEE A 3 F fag
&arc &

sTfFAS & AR ZAT ATHEIC A
waard T oo ¥ gad wfEEs
qh:{fs}ré:ﬁlitiﬂmmﬁrm
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qfeFs § | o aurw = § P
1 W @7 e gy
O & AEIfAY ¥ w7 wifey aw we

TIEF TgEA 4, AR AT W q,
forr & e § o Afwww @, 9T
f& g & gfemt agy =mz @,
foradt aog ¥ oy o W W
T ¥ M, FAT ZEW gER A |

HFIT FT qF ¥ A1 qE TEY
arar @ e ogw UxeEw @ @ @,
g a w3 & ar @ar ¢ g qA
Iq gL A ardt @ fam & &
fas it af swixr wwam grm
o i 3 ax giar ¢ s o
"5 Z1 1 Wi 7T § 70 wHe o,
Qo Fo, FAf AT AT WAr F AT
FEm aa & 13 fwd & ar § g
gy T ®.F I & o gmrdr
FT AT AT E AT qTo #
ot afe it 35 weArT AT wifEw
fo g az3 4= o 77 gfgar d9k
% AT g I o 39 gfamrT g
F, foms gu 99 F71T 81 w7 |
T A1 77 ¥ g o & P gard
urETe SEd9 T @ § femm
ORI BT NS E A R,
EMT TAMT &1 FT G £ 1 afuw F
ggar TEar g fir ®iqar aef # wer
fmaa,  &Ffger 81 g e
# 2 1 gafow a8 I8 g fF m@iae
go Qo Wo T Jo Fo & AT AT fry
w31 & 91 v gwart # ®ad § awgtar
2 afe 7 fd ol wrgT 3o &
areer § gaet aeE ot 7 A Eew of
1 37 & faer & gHaT 981 9 A=Y
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o 7 € 17 g gz wfaEy
W gErg &t w i g W wRd w® A
Afremgm &  famwmar g f5
gfmr & “rgze” ad fead fgoe &
u’#":f‘ﬁ’ftfﬂ‘qqﬂa | 5B feor?
A WA | SR FEX W, A
8T &t fE T i § O SaR qam
war fF T e § | @7 gor - fF
YEfeon FT FT RAGT § AT FATAT T
feaadaRaaa i@ §F a1
fgm wex &1 gaw Af s g fF
W T 1 F ag e g e i et
qaTow #%X faar e | afsw gfar &
ot EAIAEE adra § S el Weg
T IR §, TH AT FIAT X €41FIX
won =ifed | g wifearie § A
qfetT®e & aET W 3T ST F7 A9
TEIEIAY g1 & 1 AfFw W 3/ fR
WA qT AT TEF q HAT T § AfFA Y
U 7 FAT AT § ITHAY FAv A
e & | A oM e H A F
fadme & fr § gwer fra d afe s av
BX AFAIGIT TEEET T T, IAH
U FET A Z, FeqfAsw &1 91 7 §,
FAA 9T WA A I | FW AW A9
&t @l & 7 49 73, {aEfes
FAOH A F1 34 T FXCF FAT qLF
g & 37 9T fa=rx Prar orar &, o1
6T A8 1 gut WY S qATwe
§ 1 wrosee &5 &, S gmQ
wETE R § IE X g TN

st s @3dw o ofEee
1 9 wfas faa @

ot J Y Fag : WA N3 EY wE
&, &= W AT A ger & | WIOer
qEH % fad Ad s 20
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QT T 1A FE WIF | g7 Q18
a1 o R &1 AfeT wnder & gk
WRYET F1 W 2, G FAT A TR
QX § o7 §TT &, T ¥ § WA B
AN LA IIWAE I ITTEN
gr RNt & amAgwr gk
W FTHFLAFT & | 0 0 7 qrfqw
¢ A7 & fogw § aed # IwET w1
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& 3 faT 7 & | 6T F g7 9T T
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TEE ¥ WKL IEFT A A
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FgAr Tifge | g@ar ofwdt 72 & fF
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s & fag gvarar g faw w@g
ar a8 & ofwar & &t qreq &=
ofersr & sar gq@ T @7 F o
ag wrgar & & 7 3t 29¥ 9% I IEr
guRAdr ¥ | 9@ I g8 qar g
fir g A% IIET X & qF | A AN
#t wgrs &1 g 78 § | T F avAA
qae 78 & fF fre ag § =g ofmr
o1 ®@g & ofrmr @ gifes
A% 9X F19 T | ¥ IEd QAR w7
xai gfete §, s o1 o gfee
& {5 7 Wy 793 | O AT AT T
gt tfr agai A ag | WL A
g # ¥ T Wy Agg IO AR
g @ s osmEr gwd qferdn, o
wpifiredt @Y & 9@ Fdar gt
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[=r W&t fare]

oY GG A A, G v HEg 9 F7
2F A IR 5T AT § GEAITT FH
e At w.fgw | Wi 9g 7 guiF fr
wrdt ot o€ W Fag g, e
qrget A AT | st N o
ghft e AT ot iy, wrelt A s
T W T EHAT T AV AL | A
wfRen o7 FT B | Iaar arfedy
7 ¢ I% @ fergeam § oF @ mt-
Fe a7 2, fergrar ¥ oAy 2w oy
wi g% e ¥ § 1w fegEm
® g wq F wT Fav g a 9 A9y
e cfrar w w9 & 99 W v
T Sa% fAT ST & a0 w0y
gfrar # WAt goider wEar g
fore &9 % @ 0w €, T TR
gl SET & AT AR TH TR
B ar oY 3A A9 §, 9% S qwraen
wTand & & A qwwan g fe gl
oY HfEE § gArd N B § ITHT
I E | ATT FY AATAE F g, AEY
T ¥ | T e § gH |reem gem fw
AT ZH AT FT AT T F, FHAAT
sA Ak o fgm fAfem & o
T )W X T e T 3,
AT ¥, IO F, wwAr ¥ wHEw
T foar, & T § g9 wEg Y
L

&aﬁ?’rﬂnwwfmgl
T TR 4 TQAT AT Y 7ES FT
aﬁrglﬂ-@&:fnmmm
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¥ el W T H § FT A §, fomw
wIfhas Wi mos! 787 & fawawy £
AT fbgm o9 W W wN W QR
%, a3 | Fd ¥ wer mw
g 5 @ Fm ¥ fag g F07 & w0
s 7 ¥ feopre ¥ @ omm &
e o 3@ fx Hfefas ot
¥ wree forr wiRT T TR & i A
u €, fow arze & Fw% wefai wme
qed § 99 A § F W& A '
£ 1 T wror & wmwa § fF far-
feaer st 3 W ®T A FITT WO
| wifgd, Wt vwsfaw smowr W
wifgd, § Fav9 WX § CAEfaw T
fa omr & | € xR A Ay fag
a2 & 1 ST Adm g & fw ey fogd
¥ wgr mar g fiv ws TTHe wE & W
¢t T wa N et oF § ) St
ariff & Ty @y FY gHe o HYe
%7 €29 IIAT IO 4g Y aga wsar
QY § | au o weF wefwat @t
W e ¥ oy ¥, Iy 3 2
w7 FTw WL T W OF wew g @
T frey w1 efw g @ AR S
geae 3fm 3 &, 9T ¥ ot § foew
g 1w R § fr ek o
4 § | TEE 0T ¥ | T AR W
THEZ AT, T LT A & @R
7z 3rF ¢ % w st Tewew 24
E, Tg@1 1 a<raes ¥ fam wam g,
afe ot 3fm & o @ § @ g
faerer &, 9t §3fam 2Fm @ )
ifed S Ia%1 Feat § et d4r% feqy
ST ATfed | T gATR 3 O AT HD
AT & W ST FaL B @ gU Ay
¥ wredt fmra & ow A A9 T o
FTH I HHAT § | T4 W A FHT
THe #Hio e & fay o g &Y
ot a7 78 Yo § a1 ag o fwar
AT AT | A Y 5 G H A A
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FETT | wrHAr 3 W A, TE
a1 3T AT TTEHA IT4 FYT 9T T FT
dF2 TEE TITTT FOA 0T ¥ FH
TE THT | LF (EeHT AEE
W FZA WA AT FT o Hlo Hlo
Al &1 owoEr I T A, wE
a1 £ Zfa T g 1w A gl
gl 4t 9 a1 1§ &R wTE T8 W
g3 | fFad Y arEe ¥ Few Sefey
ot Tl §  rafaufes www
wglat, 24 a7 faed e we% wefam
qrost A9 g & | T F19 51 3 1
Far T F1 AT § 1 AfFT g8 A
frrifree &1 fedm fafaees & faam
H a9z T 93T F {AY AT &, e
o Mo F A H F7 @9 a9 FH
w7 3R AEr &, e et
&F gf7 &15 TR W B | & U3
FTA A1 42 3N TN & fan @ R §,
75 fAn v vg # Fwa SIS &1 Fedr-
Jz 71 & A qET B (EUT FAT
& W7 EF F gea< fwd oy s
§ o F®Id N | U0 Hlo Ao UF
fosizn aige & Fomva amoar aga #eg
faa 64T 2 | T THFT TAAT Aivw
Hzd ¢ A1 THE1 549 AT A1 ¥ feg
fear Sy, ag wat 9w e 0 #
g1 g fe fafaee amea oo e o
YT Efczifore srdt #1 e o wfes
¥ ufyw 97 § arfy a8 = d2v 7
T fF 5t ot qow ¥ fedw ¥ fag
forarmrT &, § wet favierd a1 frafg
T a7 A A FTRE

fag=< # Fr w7 § FTA0 TEAT
fl@o%ﬁo?ﬂ’oﬂ'ﬂ’f%ﬁw
f& wr gz o A1 fegwe o §
qr SETETT AT gADC S geR ghaw
T & d g% famdt ¥ 1 fR
AT {1 4 IT w0 faar an , oA
TR TAT o1 | ag € aTH § forr & ferg
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fegae &7 faar s wrams 2 1 9w
¥ WET FT AF WITF FH * {6y
A% fagar #@r faar omar & 0 "
gaE & fF 51 F1 ey fagac fam
W W TwET St et § ufes
fog=e T s | e wrdT
ﬂ'r(l'{?fo o Hro &:fa‘qﬂmﬁw—
¥z grr ¢ ag faan a1 gy adf
grr 2 1 gEwr % ot gTawT e
T Fifzy | wEE ot oerefEw
faerr 37 &1 fewd arfgd a4 faer
10 & w1 A F dR o A
gl g W E | w9 F1 iy fF =y
TTo Hio HWio &1 fafae #%, a8 ¥ ¥
sax fafgz % | fom T #r far
groar @ # IF F ST AT F
g wifed W7 79 graT ® A
F FfEd |

o wmde Fo qrawt FE T2t § o
@A Fqi A £ faww &
QTR HIT T TFIRET 97 AfFHT A9 #7
qg % "iaH J&47 g1 f§ @l aos
wqT EY T 2, I &1 Awrdy f4Y B, 7
97 & q gfaare £ fag avg &8 7 #T
@E 1 79 e §, w5 w&0 w18 fOw
AEt & 1 fadY ot 2 &1 wre @ IFTE
BT S&dr & | OF e AT T gt
aifgd | fet @anT & fF o7 T
o @ AT xS IAST O, 9g
o0 97 {1 GFF FT JF & AT I
32 gwar e A1 S fagr e
iR g eYslt miFa sarm & oaat
T f, GAF WIW, Iq FT 37 EFw
uET o, FoT ¥ gw ¥ ¥ar iF e
Y @ g TC R g ¥ W7 F%
g g% 9T frgr | gw Ty S
T T T SES ) BT F gEmr
gz FTr ot AfFw TY O ATEw
w1 arasr 2 & 1€ sife wafeamreae
q M fog & T § Ty Y IO
wifgd 4 | T faers a7 At e
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[+ et fie]
ar Faw i a1 0w e ¥ g
fear ? aeast | gg @ Fafdesw
g5, I e A 4 3T F
% & f A IaFT A gg fAee
fe gary st Fu™ A ag SR @)
7€ | 77 S 7Y AT Tfed | fergram
N BA FAT F I A gfrm w
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%ag HLAT AT T, T q9T IT F

& AT 91 FfE W & v
9T | HUAT FT IH FAT M ® qga
afgm gom w7 v afew s W,
Jo UHo To, SHAT wfg 38 & Wit
g g7 & & =g g fF 9w T
fag=r s s, 37 1 faa g
qE AT FUTL QIS 23 &1 w=a0
faar 717 | & &1 awd {7 7T Az oA,
ex # gw gUT 9 4T gfaw, 9T ot
fix gifge & | sfac 78 I &
T 1 IFE & 0T wEA aeE §
aq 9T I @l AL a7 FEA §
med J99 F fam Wy gustEr se
&1 & F At § o w1g S fEEr
AeF & A9 ARAWT FET 9@rfed
W At 3T w4l wE g

o &% IAHAC BT H AR H TY
FEAT ATEAT § | BIAT HTEHT 1 AAR
e &, fom #7 fagg &9 g8 &
agT 43 g€ § Tl & fav, 39 & fayg
M Fg g ifey 1 & FEaT Agar
§ % 7z ot %= & 7z faegw &) Anfa-
foast & 1 ®TT FT 1 T8 ®T TE FE
FAT 79 FT gH1 Afed | o@i sl
YT AW FT STH TS E AR IA &
T, M W 4919 § IT Fr WA
£ TrfeEd, 37 A 7w 1 o fEd
@ a@ ¥ ) g gy S¥fw s
w5 a1 ¢ f5 &€ 9T oF maT i
fewt 2 &, felt &) it 2 Y, foeft
*1 §7 WK 2 fagr ) wa owww § fE

MARCH 21, 1964

for Grants 6738

T ¥ foT TEHWT BT HT WIT QAT
WA | ST TAFAT T WIT TH @I
I Y TR A AT GFAT L | T AT
R wfoged g F%d 9 ag
femE fafaed misad 8 4, foaw
v forgw g7 4 F fafaedr ¥
femd wfeed g s ¢ 1 ¥fawr
WIS #1 T £, 59 F1 f@q | wrardy
fawe & a5 @l &1 q@ ag T E v
W FUE qJHE § qg I § fF 7
@AMg TT I FR(T FI & 7@ faqT T )
o F A § fF g e 99
T AT S, WA AfsmEz I w7
A ST | A AT 9@ AATi F
T3 ¥ fafaed & feme wivd
& fag gdr o 9 1 T T A
TSt g2 FY femr 4 T 97 ) g
1% q@F arar ¢ T 97 &7 €% T
wEfrra & | St St aga 91 39 & ferg
ot Tt faew 2, for & o= &t oy
€HA gy dr ag A Wy eT @
g ST @ g 1 39 & fo ww faw
fag fardt g o & fF gw = 9=
¥ T geod F g |

14 hrs.

# wgET T A AX g I
FT g fd w19 gdo & o WX
Ef<ifaer wrt & 3% & T F47 1
fafaeeT wmgw a1 787 & 7, T I
Fr 9 AT 7Y | AT qIET o1 ATiER
f& o9 § 9T wiE @F F 1 W
GaT A gAm A1 agr Fgfaew
W WY gga AT & W |
G &1 T T TG T FT 9 A
Feqfaon wem WY gy femra
T ww FT 3 | fag a<g ¥ wist
T aE @ g Iw g A
T fer TR T ) AW G 2
sgfron sipnm WX aga W
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T o, agat #1 @or fear o
WX 3w & g ey fadlt om

f& fegemma & swafrom *&1 W
T F I8 ¥ fag furdme 4 )
oA S AW F g ¥ e §
f& “ar W qvT g z 9 T¥ AW
g’ BT W &y fAIgiEen W
e g1 W ¥ A g o TH A wel
w06 77 @ & {5 w7 5 7 q@y
IzaT, W uare A8 femn fEoEw
g Jm ¥ fafeeds swmdw $3@ 1
RZF &, Jr FATA FY FEN A FHAT )

st wgI@ (Faw) : grew #
FITH AZY 2 1w TR gy fawy
97 43 9T ®FH T g AT AE €W
AT |

v

Mr. Deputy-Speaker: The quorum

bell is being rung—

Now, there is quorum. Shri Bakar
Ali Mirza.

Shri Bakar Ali Mirza (Warrangal):
We have got a very big and detailed
report from the Defence Ministry and
it tells us how many mountain divi-
sions are being formed, how many
wiil be formed in future, how many
aircraft have already been obtained
and how many more are expected, the
ammunition that is to be manufactur-
ed, when it will be ready and so on.
We have got so much of detailed
information that I wonder whether
we have got similar information about
China or even Pakistan.

My hon. friend who spoke earlier
had said that this report did reveal
something significant, but he hoped
that it concealed something vital. He
was discreet enough not to ask the
Defence Minister what it was that he
had concealed.

While saying this, I must also at
the very outset say that this country
and this House appreciate very greatly
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the work of the Defence Minister. His

greatest contribution has been to:
restore the confidence in the Armed.
Forces, which was shattered after the

NEFA reverses. That reaily has been

a very great contribution, because

nowadays, in war, half the work is-
done by morale.

In regard to defence production
also, I am happy to find that the pro-
duction capacity has increased from
Rs. 40 crores in 1961-62 to over Rs. 100
crores. It is a very sizable amount,
and it is a standard which has been
achieved in such a short time and of
which any country can be proud
Especially in regard to the Ishapore
Rifle, the great thing about it is that

it is designed and manufactured
entircly with local talent and local
maerial. That is a very important

thing because in war, the weapons
that are introduced during the course
of the war are much more important
than a more powerful and effective
weapon produced during peace-time.
Take, for example, the tank in the
First World War and the radar in the
Second World War. They changed the
course of the war. I am glad to find
that the research wing of the Army
has been able to produce a weapon
which is superior even to the weapon
produced in foreign countries, and that
is a very creditable thing. As a token
of appreciation, I suggest that  the
Ishapore Rifle should be named after
the designer if there is only one per-
son who has designed it.

Having said that, I must also say
that this House and this Parliament
and this country expect much more-
than this from the Defence Minister,
When we were pressed for finance for-
our Plan, the House voted a large
sum for the Defence Ministry, and I
must say to the credit of the former
Finance Minister Shri Morarji Desai,
he spared no efforts for levying even
unpopular taxes so that money could
be provided to the Defence Ministry.
There was no hesitation of any kind
from that quarter, and there was no
hesitation whatsoever from this House.
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Further, Shri ¥. B. Chavan had the
-advantage that he was not surrounded
by those political complexes which
netted his predecessor. Also, he comes
from the land of Shivaji, whereas
Shri Krishna Menon comes from the
land of Sankaracharya, So, he can
take up a martial pose, and he could
better serve material ends. There-
fore, if we expect something more
from our Defence Minister, I think
we are jus.ified,

When we read this report, we find
som:> reference to shortfalls. One of
the explanations given is that we
expected the Chinese attack but that
did not ma'erialise and so the pace
was slower, as if there are stages and
diff 'rent kinds of emergency. Another
is that foreign aid was not available
or did not reach us in time and so, we
could not start a particular project.
There are explanations for every
situation. That is a thing on which
this House cannot feel satisfied. Any-
how, let us leave it apart. Again,
what about recruitment? Why should
there be a slowing down in the pace
of recruitment, especially of engine-
ers? Nowadays, war is mechanised
and engineers are vital. Hundreds or,
I think, thousands of our engineers
are working abroad. Why can't our
Ministry ask for . conscription of
techniral personnel? We cannat keep
on playing with this matter, we can-
not keep on advertising and expecting
people to come. If they don’t, they
should be forced to come.

As regards air accidents—other
Members have also referred to it—it
is sad that in about 50 per cent of
the cases, they cannot even be ac-
counted for. It is by accident that we
have come to know of the existence
of a transmitter somewhere. What is
-our Intelligence doing? Are not all
the messages that are sent out receiv-
-ed and analysed? Is it not possible
to trace the source? Is it not possible
that this transmitter was responsible
for all those accidents which you can-
not account for? Because there is-
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nobody to report and it is in regions
wherefronr no man returned? That is
why if we feel a little concerned or
disturbed, we have reasons enough for
that feeling.

1 would now like to say a few words
about our army personnel. I have
noticed in some quarters that if there
is some stray incident or impropriety
by certain persons of the armed per-
sonnel occasionally, once in a blue
mocn, it involves the whole army.
Some members of my family have
been in the army. I know what is
life in the cantonment. In British
days, it was drunken brawls, violence
and all soris of things. So many
places were out of bounds. Today we
are happy that nowhere in the world
are there better behaved personnel
than m~mbers of our armed forces.
There may be some occasions where
they may have exceeded the limit.
That is bound to be. In the best or-
ganised families, accidents do happ n.
Therefore et us not in any way lower
the pres'ige of our armed forces, They
are patriotic, they are loval, they are
hard-working and earnest and they
do not make any difference between
caste and creed. They are the most
wholelv integrated force in the coun-
try. Let no man lower their status.

We in this House are grateful to
them and we will always see that
their welfare is first before us in
every consideration. T am happy that
there has been some increase in dear-
ness allowance and pension benefits
for them. Let the armed forces know
that if they do not get more, it is not
because the will is not there; it is
because the capacity is not there. We
are a ponor country. There is a great
deal of demands on our resources. for
building up the country. for building
up th- armed forces, for education
and so on. “Therefore. let them feel
thst onr heart is with them. Our
willineness to serve them is there, but
our capacity is limited.

Coming to defence policy itself,
there haz been a ereat deal of demand
that there gshould be increase in the
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army, there should be increase in the
navy, Shri Raghunath Singh also
wanted even atomic weapons, and so
on. Al this is child’s play. Everyone
knows that today here or anywhere
else in the world, war is an expensive
affair. In this age of mechanisation,
it is still more expensive. Having a
land frontier of over 15000 kms.-—
and a coast line of 5.700 kms., unde-
fended—naturally, if the demang is to
be met even according to crthodox re-
quirements, it will com~ to not only
hundreds of crores, but thousands and
thousands of crores. Can we afford
it? If we cannot., how are we going
to wage a war that we want to ware
not only apgainst China but also Pa-
kistan? We should, therefore, devise
some other weapons, some other alter-
native way of meeting the situation.
What is that to be? T hope the House
will agree that our finances are not
limitless, Therefore, what are we to
do?

Tak~ a country whore there are no
arms, no sufficient arms, even for
guerilla warfare. Take Algeria. The
French Army was one of the hest in
the world. For yveais ‘hey sen{ men
and mgney—to no cff:ct. Take Viet
Nam. American forces and millions
of American dollars are being poured
in, in a small country, a small area.
Still it makes no dent, has no effect.
Ours is a large coun‘ry. It is not an
insignificant thing. When American
forces and French forces, when Ameri-
can money and French money, could
not produce anv sizeable effeci, why
do we ‘hink thst China or Pakistan
separately or together can produce
any effect on India?

But for that one condition is neces-
sary. We should think not only of the
firing line, but also of what is hap-
pening behind the firing line. Tt is
much more important for us, for a
poor country. that this defence behind
the trenches is much more secure,
much more sound, much more power-
ful. For that, we have to create unity
in this country so that we 430 million
people may function as one unit, so
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that no weapon in the world can pierce
that wall of unity.

How to forge that unity? Not by
platform speeches, nor by just lip-
service to secularism. There must be
a genuine desire, a genuine feeling
that this country is ours. As long as
that unity is there, we will do our
utmost to defend it.

Take the history of the Maquis in
France. They gave so much batile to
the Germans even when the latter
were there with so much arms. That
was because the country was with
them. Similarlv we  have to create
such conditions of unity here alsn.

T heard Shri Raghunath Singh yes-
terday. He said it is no use merely
taking up a pos‘ure of defence; you
must take to offence. He quoted his-
tory for that. He said there should
be atomic weapons at our disposal and
then we must warn the Muslims that
a brother here and a brother in Pa-
kistan cannot be allowed. My hon.
friend is General S-cretary of the
Congress Party. Perhaps the policy
of the Congress has changed in the
meanwhile. Brutus has said it, and
Brutus is an honourable man.

On this question of bro‘her against
brother, a brother here and a brother
there, may T remind him that when
Stanley Baldwin was the Prime Minis-
ter of England, his son was charged
with being a communist, and when
Leopald Amery wnas Secretary of
Stat~ for India in England, his son
was hanged for being a traitor?

Mr. Deputy-Speaker: His time is
up.

Shri Bakar Ali Mirza: I have just
started, Similarly, if there was a
Maulana Azad here, there was Kasim
Razvi also. there is an Abdy! Gaffar
Khan on the other side in Pakistan.
There are others who are baiting the
Hindus. Gandhi and Godse  were
both Hindus. So it is not a question
of community. It is 3 question of &
person and his action.
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If somebody suggests that spying money, that our Defence Ministry
should be made a camital offence, will not know what to do with.
with the death penalty, I agree
whole-heartedly. Those who  are

found guilty shou'd be hanged in the
open place before the whole world.
But do not make it difficult for peo-
ple to live unitedly. Once you sus-
pect people, how can there be trust?
Do not make it difficult for the
country to unite, to becomz cne.

Having said this, I would like 1o
make one or two submissions and
then I will sit down. If you want to

make the country feel as one, you
have to create the conditions for
unity, You must creaie conditions

for that feeling of oneness. Why this
difference between jawan and officer?
This should not be there. In a poor
country like ours, austerity and sac-
rifice are essential. In our life-blood
asceticism rung as a stream. Why can
we not all say that we will not live
beyond our means? Not only in the
administration, even at the political
level, Take for example a Deputy
Minister. What work has he got?
Why should not his reward be relat-
ed to performance. Ther2 i= nothing
personal in that. They are young,
ab'e and handsome, They are all my
friends; but the fact remains that
they have no power, no work, no
responsibility. The only work they
have got is to adjust themsclves to a
state of weightlessness. If thev move
from Deputy Minister ‘o Minister of
State, why should they demand
greater comfort or higher salary? 1If
we produce this condition in the
couniry that there is no difference
between man and man, and we all
contribute in our own way to defence
and development of our country,
then I think we will be very near
our goal. Similarly, if all the M.Ps.
and M.L.As take simplicity as their
vow, though they are only five or six
thousand in the country, they can
transform the whole country and
produce so much wealth, so much

After NEFA, a feeling has been
created that we have to be ashamed
of ourselves. Many dazfeats have
happened in other countries, but they
have not made such a hue and cry as
we have done, After all, they roided
and went back, the battle was not
continued, the war was no! linished,
and the war is still o, So, it is nece-
ssary that the morale of our armed
forces should be restored. I do not
see any reason why we should not
march to the Macmahon Line. There
is no bar. We are within our rights.
Shri Ranga the other day wanled to
establish this right, The right is there.
We have 1o go, and if the Chinese
advance, we will face the risk. When
the Chinese advanced, England and
America came like rockets to  our
help, but when we go and ask them
for arms aid, they are reluctant be-
cause now they think that the Chinese
threat has receded.

So, these are the few words 1
have to say. If we introduce gimpli-
cily in our lives and MPs and M. L.
As, try to practise austerity, and if
we decide once and for all to march
to the Macmahon Line, that wi'l res-
tore the confidence in this country,
and we will meet with success.

Shri Gajraj Singh Rao (Guregaon):
I thank you for giving me time to
speak. We have to follow and cor-
rectly appreciate the defence position
and the defence plans. Something of
the past has been intermixed with
what is at present and what is to be.
Two most treacherous and unscrupu-
lous enemies have joined together,
and it has been admitted by every-
body. How they have acted is well
known history. We  are pitched
against them. We were a non-align-
ed nation, bending all our ener-
gies in the direction of peace. Fur-
ther, our soldiers and officers were
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not accustomed to the high altitude
and climate at which this whole thing
occurred, and we were caught un-
prepared. That is a plain proposi-
tion.

That does not mean that our army
or our nation is not compeleni, How
many could say then tha: China
would act in such a  ireacherous
manner and stab us in the back?
Were not assurances given to us by
certain countries that their supply
of arms to Pakistan was for her de-
fence and not offence? We, natural-
ly, as an honest nation, believed
them, and for the future we must be
on our guard, but we should not go
to the past, and lose all hope and
think that we are nothing. 1 would
certainly not say that.

An assurance has been given by the
Defence Minister in unqualified and
unequivocal terms that the armyv is in
ful'est preparation to meet any even-
tuality. Of course, he cannot be
asked, nor can he say, about the
deployment of forces etc. Is it ex-
pected that he should disclose such
details here? Would he a; Defence
Minister disclose them? No. So, no
adverse inference should be drawn
from that.

One thing has been agitating the
mind of the nation as a whole, and
on that, the Prime Minister has said
here in this House in so many words
that we wou'd not hesitale tn cross
the cease-fire line, if necessary, for
defence,

We should be satisfied with these
two assurances. Unless we were pre-

pared, how can these assurances
come? But I am sorry to say that
some hon. Members have said that

such assurances are given off and on,
but that our actions are otherwise.
Was such a thing conveyed ever
before in so many words that we
would cross the cease-fire ling if
necessary? I would certsinly say
that from the military point of view,
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that is the correct decision. Some-
times offence is the best form of de-
fence,

We should be thankful, and we
have been thankful, to a!l our friends
who came to our rescue and  help
when the Chinese  treacherously
attacked us year before last. There
is a Persian saying:

Dostan bashad ki girad daste dost
Dar pareshan halio darmundgi.

They are our friends, and we a8
Indians, with our culdure, are thank-
ful to them, and we have been thank-
ing them on the floor of this House,
irrespective of their volitical views.

In the NEFA incident,
negative side has been

only the
exaggerated,

but what about the bravery of our
brothers' in the army at Chusul, of
which any country can be proud?

They were 200 to 300 persons, and
they ki'led 1,800 of the enemy, and
their declaration that they would not
lunch at that place or take tca at
that place fructified. From Chusu!,
not the hill, but from Leh there was
a road. From Leh to Srinagar there
was a road; and from Srinagar to
Pathankot there was a road. We had
no proper defences. And those three
hundred heroes saved us. We must
not only be thankful {o them but we
must pray to God that their deeds
should always be with us. So, al-
ways indulging in a negative kind of
talk would not contribute to the de-
fence of the country, and should be
avoided. We should be proud of
their acts and their deeds. 1 can saw
from experience that our jawans are
second to none. But here, unfortu-
natelv, we require a foreign diction=
ary to be consulted to see whether
that statement is correct or not. When
we see what the world says about our
jawans in the Congo or Cvprus, if we
are satisfied by what the foreign dic-
tionary says about the deeds of our
jawans, then that is a sufficient testi-
mony. I would say one more thing
here. At such big heights of fifteen
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thousand and sixteen thousand feet,
in Chusul and in NEFA, our jawans
had only ordinary summer clothing
on. What they did and what they
were able to do at that height with-
out ever proper clothing, is that not
testimony enough to convince the
honourable House what our jawans
are and what their capabilities are?

Preparedness is another aspect.
Mere strength of the army or mere
arms are not sufficient. These are
times when in such warlike actions,
the nation’s support is an essential
element in this, I would say. If cur
jawans have this backing, what is
said in this Housr and outside and
what is the determination of the na-
tion, that would be a biggest arm in
the armoury of our army, From my
personal experience I can say how
our jawans fe¢l when things are =a'd
in a desultory manner and in such a
manner that disheartens them, that
casts a shadow. If they hear a good
word of cheer, their spirits rise high.
So the nation’s support is the real
armoury which should be looked into,
and 1 would submit to my hon. friend
that that is the proper thing to do.

Now, Sir, some elements say—I do
not doubt their bona fides—go left;
some say, go right. We say—I do not
represent anybody—go straight,
because those who say ‘go right' or
‘go left’ are not decided and they can
say ‘right about turn’. That sheuld
not be our fate. We are not going to
do that. We are going to act in the
spirit:

Aan Man Basham Ki Roze Jang Bini
Pushte Man

In Man Am Kam Drmiyane Khak
O Khun Bini Sare,

Our Jawans are those who say:

“gm ferfe & =5, v Aeren Y foafTe
¥ 77 ®ew TG 747 g2T4 | garay
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That is the thing. Now, two or
three points I have to make. That is
also from my personal experience., Less,
emphusis has been laid on technical
recruitiment, You would get better
tvpe of uarms from outside, but the
personnel you are not going to get
from any country. Technically there
should be a training first of all. And
what is it that these multi-millionaires,
the company people and others, are
offering? The poor kisans and pca-
sunts are offering ali their men, mate-
rial and money. The men are coming
forward, ut least in my arca, and what
they did at Chusul is known to every-
body. Every soldier is ready to die.
But when we come to materials, those
who talk so much say “Do not touch
our material, that has to be kept safe,
that must be kept reserved”. That
does not help India's safety. As regards
money also, you can see how much
the peasants and kisans, the rural
people, are offering to the National
Difence Fund., Those very persons
whose sons are fighting, or who are
themseives fighting, are offering more
to the National Defence Fund than
those who talk so much and write so
much in the press to show that they
are the bigger patriots. So I would
submit this about technical recruit-
ment. There is an absolute need for
it. People may say these are small
things. 1 would say you would need
them, and very soon. Start it at the
earliest possible date, because techni-
cal recruitment is absoiutely nil these
days. I can say that.
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The second thing is, I would appeal
to the nation, through my friends and
colleagues here, that it should cease
to think in those terms that our
soldiers are mercenaries. Our soldiers
are volunteers. Do not talk in that
spirit and in the past manner in which
they were talked about. In the past
they were treated like that. Do not
think on those lines now. They are
patriots. Are they not getting just
sixty or seventy rupees? Is that not
an honorarium? It is in fact less than
an honorarium, when you bear in mind
the conditions of their living. And
certainly we should try for
arms, for air force, mnavy, sub-
marine, and all the other deficien-
cies should be made up so that we
may be in complete accord with the
hearts of our jawans—I won'{ say any
lesser thing, because that is the
highest. Let us equate him equally
in that line.

Mr. Deputy-Speaker: Tha  hon.
Member's time is up.
Shri Gajraj Singh Rao: I have to

make two or three important points.
For all these one and half months I
have not spoken. I would bring to the
notice of the hon. Minister that the
amenities part of the soldiers and
their families needs proper care-tak-
ing. I can quote one instance, While
the Indian Soldicrs Litigation Act is
there that any suit, proceeding or any
such thing shall be stayed. they can
not go to the courts. So what is
happening? Take, for instance, con-
solidation of holdings. The  worst
land is allotted to our soldiers. They
don't have even an opportunity of
being heard or given a certificate by
the Commander. At least so much
time should be given. If the soldier’s
wife or sister goes she is told “ you
are not the landowner”. This is one
instance. Similar is the position with
regard to even distribution of relief.
For instance, at the time of the flood
it was said that that man is in service
and his family is not to get the relief,
That is the type of thing happening.
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1 would not dilate upon these things
further.

They say that there are several
amenities and they say “we have in-
vented the Citizens’ Council”. I
have been a member of the Citizens'
Council in Punjab. If you see their
record you will appreciale what I
say that we should feel ashamed as to
how much they have done by way of
amenities to the soldiers or to their
families, The previous Soldiers Board
or Sailors Board or Airmen's Board
did much better than the Citizens’
Committee. Again, it may be said
that this is a small maiter, too small
a matter for the big politicians and
others to talk about. But I would
most respeetfully ask what would be
the effect when it reaches them as to
how the two bighas of land has been
dealt with. If the soldier sees that
the country is behind him, that all the
people are safeguarding their rights,
how much elated would he feel?

I would like to take only twp more
minutes, Sir, My hon, friend Shri
Siddhanti saig that the Ahirs who did
s0 well at Chusul were not recognis-
ed. There is a political background
since 1857. Orders are there; they
had to fight against the Britishers and
since then it was ordered that there
should be no unit in their name.
Either abolish them altogether: other-
wise, those pcople are feeling much
that they do not get any recognition
either at the district leve] or at the
State level. I am very thankful to
vou for giving me this time, Sir.

Dr. M. 8. Aney: Sir, the question
before the House is the Demands
of the Defence Ministry. The Minia-
try has also supplied us with a report
of its work during the previous year.
Judged from this, since my hon.
frienq Shri Chavap assumed charge
of the Ministry, they have done com-
mendable work in improving defence
arrangements. I will not talk point
by point but generally I say that in
the matter of recruitment and train-
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ing, in the matter of concessions to
jawans, etc, things have been done
with a view to make the country
more defence-minded and make peo-
ple confident of the strength of the
defence arrangements made,

I want to make one poing clear. We
are preparing our defence arrange-
ments not to fight an enemy who is
to come; it is not as if we are not in
a war; we are in the war itself but
we are in a very peculiar position.
The enemy has come and is in occu-
pation of our land and territory, uni-
laterally declares a cease-fire and
then proclaims to the whole world
that he is ready to come to a settle-
ment with the Indian Govermment.
Then, there is not only one aggressive
enemy with whom we have to fight.
There was already some difference of
opinion between India and Pakistan
on Kashmir ang it took ap evil and
undesirable turn in this period, Pak-
istan became an ally of China. They
have concluded a treaty and Pakistan
which is in illegal and forcible occu-
pation of a certain portion of Kashmir
gives away to Ching a part of that
occupied Kashmir. OQOur duty, in these
circumstances, is not to expect any
further aggression from them. We
took a pledge here that we shall wnot
cease making efforts till we succeed
in driving our enemies from the ter-
ritory orcupieq by them. People look
uf to the preparations of the Decfence
Ministry from thig pointy of view. If
war begins tomorrow, if there is
aggression on their part tomorrow, are
we in a position tp face them? The
enemy is already in occupation of the
territory and is creating an artificial
:ituation. Let ug understand the stra-
tegy that is being followed by him.
He createg intensive bitterness bet-
ween Pakistan and India. Pakistan is
not only going to the UNO but has
succecded in creating a gooq deal of
trouble in East Pakistan; there ig an
exodus of people coming here. Every-
day almost, our cease-fire line in
Kashmir is being violated. My hon.
triend hag to come out every third
#ay with a statement and give some
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explanation of what took place and
what dig not take place. These vio-
lations are now more frequent than
before. It appears that they would
be crossing the cease-fire line and we
will have to cross the cease-fire line
in order to defend ourselves and in
that way they want that the whole
thing may blaze up into a big fire
when China with all itg forces may
carry on its further incursions. We
have to be prepared to face tha situa-
tion. In the present position, we do
not fight. Bup in case such a situa-
tion, develops, wil] we get the same
kind of willing co-operation or help
which we happened to gey at the
beginning of this war, whether our
relations with those friends of the
United States and the United King-
dom are of the same cordiality and
friendliness as they were then? As
s00n as they heard that China had
invaded India and that India was in
difficulties, they came to our rescue.
Are they today in that position? Now
the Kashmir issue has again been dis-
cussed in the UNO. In spite of our
repeated assertions that there Is no
Kashmir issue any meore, it was done.
The position could not have been
more lucidly explaineq in the UNO
than has been done thig time by our
hon. friend Shri Chagla. In spite of
that speech, the tendency on the part
of the Pakistan zuthorities is to rake

up that issue again and again
and we may have to go there
again after finishing our session

or even before that and plead
India’s cause. They want to get the
civilised world to their side so far as
Kashmir is concerned; upto this time
our diplomacy has not succeeded in
carrying conviction with these coun-
tries that Pakistan iz in illegal oeccu-
pation. On that point a good deal
has tp be done. T have nothing to say
about that as my hon, friend is in
charge of Defence while this belongs
properly to the External Affairs Mi-
nistry. But all these things work to-
gether and create a situation which
ultimate]ly will have to be faced and
fought against by the Defence de-
partment. Therefore, I want to say
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that the Ministry of Externa] Affairs
and the Ministry of Defence must
work together in a co-ordinated way
so that there ig a better and more
effective propaganda to enlighten the
world as to what our real position is
and how Pakistan is wrong in this
matter, and how, at the same time,
we are in need of getting as much
help as possible from the foreign
countries. To be ready for war does
not merely mean that you have got a
large army to fight armeq with some
kind of weapons. You must have the
latest weapons. Again, my question
to the Defence Minister, Shri Chavan
is, what is our preparation so far as
the navy is concemed. What is our
preparation so far as the Air Moree
ig concesned? I am sure that if oppor-
turity is taken to get modern wea-
pong through negotiations which are
on, that wil] be good, and we shall
fight with those weapons. It is neces-
sary to be in a position of certainty
about getting the necessary help from
some nations. That also is an impor-
tant part of the work and that has to
be managed obviously by some other
Ministry. It is necessary for the sue-
cessfu] prosecution o our defence
activities.

As regards our preparation, I have
got two or three pointg to make. I
am sorry to find on certain pages of
‘the report that the response from the
educateq classes has been poor so far
as the technicians are concerned.
Certain concessions were also annou-
need; certain facilities were announe-
ed and they have been given. But
the response of the educated classes
is very poor. 1 believe some other
steps should be taken to see that we
shall not be wanting in the number
of technicians. This is a time when
the number of technicians shoulg be
sufficient so that the work can be
properly carried on.

I find in another place also that the
Tesponse is not as good as it should
have been. I observe from page 27
of the report that, in regarg to the
Tecruitment of jawans, “to meet the
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requirements of the additional Divi-
siong sanctioned as well as to make
up past deficiencies, the recruitment
was undertaken on ap intensive basis,
The response from young men in the
country top the recruitment drive was
extremely good. By the end of 1963,
we had achieved the targets, and
hence the recruitment which was
started on a bigger scale at the be-
ginning of 1963 was gradually tapered
down.” Though the target for the
time being may be enough, I am sure
that we shall have to increase our
target and get more men. So, there
is no need for us to be complacent and
our demands ought not to be slowed
down. That is what I want to say.

Then at page 28 of the report, it
has been mentioned that with the
completion of the recruitment pro-
gramme in the officer cadre, it has
been decided that the two officers’
training schools at Madras and Poona
woulgd be closed as emergency com-
missions would be discontinued, I
think that when the recruitment wag
started, the Ministry was under the
impression that things would be car-
ried on rather slowly. But I believe
the neeq is there and you gannot close
the emergency commissions ang stop
the work of recruitment in that way.
The time for action may suddenly
come, may unexpectedly come, and
we should not be found unprepared
now as we found ourselves unprepar-
ed before. The nation looked upon
ug at one time with a certain sense
of sympathy when we found our-
selves unprepared, but now our posi-
tion wil] be extremely bad if we are
not prepared. A very great respon-
sibility lies on the head of the De-
fence Minister; of course, it is not only
his responsibility; it ig the responsi-
bility of the Ministry, and of the Gov=
ernment of India as a whole, and the
efforts towards preparation must con-
tinue.

We must all be one in this respect,
and that can be so only if the people,
the Opposition and the Government
work with one aim, as one man. If
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the world sees that the whole of India_

is behind tnis Government, and the
Government and the people and the
Opposition would form one solid block
a]] together, then there is a chance of
our getting aig and sympathy of the
civilised world and those who are luke-
warm today will become warmer to-
wards us. We must, therefore, show
that to the civilised world. Then we
sha]]l not be wanting to get the neces-
sary help even from those countries
which for the time being do not look
at the question sympathetically. The
only way of getting real response
from the other people is by ourselves
taking a brave step and a determined
action,

I hope that the country will stand
up to this test and we shall be in a
position to fulfil the pledge that we
had taken here, that we shall not rest
content ti]] we drive the enemy from
our territories which are illegally
occupied.

Shri Hem Raj (Kangra): Mr. De-
puty-Speaker, Sir, [ am gratefu] to
you that you have given me an oppor-
tunity to speak on the Demands for

Grants under the defence budget.
Yesterday, when Shri Ranga was
speaking, he laid a grave charge

against this Ministry to the effect that
the mountain divisions which the Mi-
nistry has formed do not contain the
people of the Himalayan regions. I
think that he was mistaken. On the
assumption of the portfolio of this
Ministry by the present Minister, a
greator confidenee has been engender-
ed in the peopl: of the Himalayan re-
gions. He is the first man to have
raised two scout battalions for Pun-
jab, Himachal Pradesh and Uttar Pra-
desh. At the same time, may 1 tell
Shri Ranga, through you, Sir, that
the Kumaon Regiment, the Dogra Re-
giment, the Garhwal Regiment and
the Gurkha Regiment are regiments
which are mostly manned by the hill
people? 1 am afraid that the boot is
rather on the other leg. When the
hon, Member Shri Ranga wants that
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there should be more of recruitment
from the south, he must also see that
there must be more comradeship bet-
ween the south and the north, and
if the rorth and the south work toge-
ther even on the high altitudes, that
will be for the betterment of the
nation and for a greater integration of
India, rather than simply saying that
the Himalayan people alone should
fight there. (Interruption),

Shri Ranga (Chittoor): So far as
the mountain ‘divisions are concerncd,
there alone [ wanted preference to be
given to the Himalayan people, With
regard to the rest, ] wanted that some
more chance should be given to the
southern people. That is all. (Inter-
ruption). Please do not fry to put
one against the other. You have mis-
understood me,

Shri Hem Raj: 1 want more per-
centage. T will stil] reques; the autho-
rities to give more percentage. He
may increase the percentage tp 50.
That is another thing. T want more
percentage in the mountain divisions;
that is the point.

Shri Ranga: That is exactly what T
wanted.

Shri Hem Raj: In the moumain
divisions, the hon. Minister has given
us very good percentage, and I should
like .to congratulate him for this
achievement. The picture as it stands
today is rather not very bright for us,
because at the present moment the
two enemies of ours are combined.
Our border line both with West
Pakistan East Pakistan and China
is a very long one. In that context,
when the two enemies have combined
when China has stationed 19 divi-
sions in Tibet, out of which 13 have
been deployed over the border areas
touching India, our raising only 6
divisions does not appeal to me. We
should not slow down the progress of
recruitment in any case, I would re-
quest the Minister that instead of €
at least 12 divisiong should be raised.
No doubt man to man, one Indian
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jawan can match 10 of them, but when
the question of number comes, if we
want to match man-power with
man-power, it is very necessary that
we should also have a good number
of our divisions on the borders.

15.00 hrs.

Both in the East Pakistan and
West Pakistan border, every day we
have raids and our property is being
looted. Now the time has come
when al] these border areas should be
vacated and cleared of al] the Jai-

chandis—the anti-national elements,
the pro-Pakistani and  pro-Chinese
elements. Those areas which are

vacated must be rescttled with ex-
soldiers. If we have patriotic ele-
ments or ex-soldiers on the bor-
der line, the neéd for military
forces is lessened, So, 1 would
request the Government that at
a time when Chincse and Pakistanis
are colluding between themselves
to attack us al] at once, it is wery
necessary that such anti-social cle-
ments which inhabit the border arcas
should be cleared out, so thay our
borders may be safe. Any amount of
our intelligence will not work if you
do not have a clear line on our border.
So, T request that the border areas
should be cleared of such anti-sorial
elemeuts.

Regarding mountain divisions, the
report just says that cverything is
going according to the plan. I do not
know what “according to the plan”
means. It may mean that this will go
on for years. But when we have de-
clareq an emergency, it must  be
on an cmergency basis. Otherwise,
it may take years and years to raise
our mountain divisions, If we cannot
get those areas wvacated in the emer-
gency period, I do not know when you
=1ill be able to vacate them, TUnder
the ordinary law of the land, the
Supreme Court will be there. Sz,
you cannot get it done. During the
emergency, you have got wide powers
and you should use those powers to
get those areas vacated for the secu-
rity of India so that np unwanted
persons may remain there,
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Regarding the ground force, for
mobility, air protection is very nece-
ssary, But I fing from this iliuminat-
ing report that the progress is not
very fast. So, I request that the
manufacture of AVRO-748 should be
increased and expedited. Even in
high gltitudes, transport  planes
play a very vital part both for
protection of the troops and for
maintaining the supply lines. So, this
matter should also be takep into con-
sideration. ’

There is another point which has
also been highlighteq by certain other
hon. Members. JCOs are acting as a
bridge between the officers and the
other ranks, I want that their posi-
tion should be bettered. Regarding
the percentage of their promotion to
commissioned posts, formerly it was
10 per cent ang it was raised duriug
the emergency to 24 per cent. They
are the persons who are always in
the thick of the fight and they have
shown g better account of themselves
during the Chinese aggression. So,

the percentage for commission in
their case should be at ]east 40
per cent, 1 would even plead for

raising it to 60 or 70 per cent, but fa
be on the safer side, I request thai it
should be raised to 40 per cent.

I was talking about the AVRO. No
doubt our ordnance factories have
donc a good job in regard to defence
production. They have given a very
goog account by giving Rs, 100 crores
worth of production, which is being
supplied to the armed personnel.

But stil] 1 have to point out rcluc-
tanily that out of the 6 ordnance far-
tories, only about 2 we arc at presem
cenfident; So far as the other fous
are concerned, we arc not confiden®
as to when they would be brought
into operation. So I want some in-
formation from the Minister as to
whether any target can be fixed, at
least during the emergency period,
when we wil] be able to be self-suffi-
cient for purposes of ammunitions
and spare parts and other things.

The border roads wing is wunder
the Ministry of Transport, but every
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thing about them is discussed here in
the Ministry of Defence, I do not
understand why it shoulg not be
brought right under the Ministry of
Defence.

I am glad that at least for the
hill areas, the protection of portable
compressors and aerial ropeways,
which are very necessary, has becn
taken up in collaberation with cerfain
Japanese firms.

Regarding disability pensions, at
present it is given only for certain
djseases, if 20 per cent of the disease
is related to the war service. I want
‘that anybody who is disabled while
in service should be considered eligi-
‘ble for disability pension, It should
not be confined to certajn diseases
-and to a certain percentage.

So far as the Soldiers, Sailors and
Airmen’s Board is concerned, we had
wwelfare officers. My colleague was
just talking about Citizen’s Counci!
1 know about the working of the
citizen councils. I am also a member
of a citizen council. Except lecturing,
nothing is done there. At least these
welfare offizers are doing a nice job.
Formerly they were there, but now
they are only twenty there in the
Punjab. Looking to the heavy re-
cruitment that is going on in the
country, at least in the Punjab 1
want that their number should be
increased.

So far as Dogras are concerned, we
have got a reputation for bravery.
They have done a nice job even du=
ring the recent Chinese aggression.
Jammu and Kashmir, the Kangra
District, Hoshiarpur District in Pun-
jab and Himachal Pradesh, all are
Dogra areas. This is a martial area. I
have been requesting the  Defence
Minister that there should be a
sainik school in this area. But so far
my request has not boen accedeq to.
T hope the Defence Minister would
-take it up either with the Government
of Jammu and Kashmir or the Gov-
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ernment of Himachal Pradesh—ijf the
P}mjab Government does not listen to
him—and see that a sainik schou] js
set up in the Dogra area.

Shri Inder J. Malhotra (Nominated
—Jammu and Kashmir): It should be
located in Jammu.

Shri Hem Raj: It can be in Jammu
or in Himacha] Pradesh. In either
case the people of the Dogra area will
benefit,

Then I come to the ex-INA person-
nel. An hon. Member opposite ulso
mentioneq about them. We have also
got a sufficient number of our panple
belonging to the INA. Most of them
are in the black category. [ do not
think by giving them this paltry grant
of Rs. 30 lakhs they will be satistied.
Therefore, I also feel, along with
other hon, Members, that thejr mea-
gre emoluments, which will come enly
to about Rs, 1 crore, should be given
to them.

I want to say a word about ex-
servicemen. I want that the post-war
reconstruction fund should be made
permanent and the amount should be
increased.

So far as recruitment from  the
Dogra areas is concerned, | have been
telling the Defence Ministry that if
people from that very area are pos-
ted for medical as well as for recruit-
ment purposes, they will be able to
get better recruits and more recruits.

Lastly, so far as the Academy at
Dehra Dun ig concerned, I want that
the colours of the Dogra Regiment
should also be laid there.

With these words, Sir, I support the
Demands for Grants relating to the
Ministry of Defence,

Shri M. L. Jadhav (Malegq\on)r Mr.
Deputy-Speaker, Sir, T rise to' support
the Demands for Grants relating to
the Ministry of Defence that are under
discussion before the House.
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India is a nation which is wedded
to peace and non-aggression. At the
same time, when India is being invad-
ed by Pakistan and China, India has
to meet that aggression and protect
her -own territory. In the last Chinese
aggression we had to face defeat as a
result of which our army, the army
that served and earned a good name
under a foreign rule, had to suffer
humiliation. In order to equip our
army well, it is very necessary that
the enquiry report on the NEFA de-
bhacle should be carefully gone into,
and the mistakes or drawbacks that
are pointed out as far as our army is
concerned should be remedied. Our
army deserve to be well equipped in
the light of that report and our army
should be strengthened.

15.15 hrs,
[Mr. SPEAKER in the Chair]

Our army is physically fit, but it
should be given proper cquipment.
That equipment is now being produced
in our factories. Since the present
Defence Minister took over charge of
the Defence Ministry of India, I find
that in the matter of recruitment there
has been a very good progress. Also,
in production of equipments and work-
ing in the factories there has been a
considerable improvement in all res-
pects.

In this light, I would like to say
that when our army or our jawans
have got the best of traditions it is
very necessary that these jawans, who
are the best soldiers, should have a
confidence created in their minds that
the needed equipments would be sup-
plied to them to assist them in their
task.

I feel that in the last NEFA affair
our intelligence was lacking. We re-
quire a better type of intelligence. In
this age when we see that the world
is making progress and with the help
of science new things are coming up,
it is very necessary that we have to
improve upon our past techniques and
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our soldiers must have a nice intelli-
gence, well equipped and better train-
ed. In that respect, it is very neces-
sary that we have to remedy our past
mistakes and try to have a better in-
telligence to help our army.

At the same time, I feel that during
the last Chinese aggression we did
get some help from friendly countries.
‘We cannot depend on this help all the
time from whatever country it may
be, whether it be from eastern or
western countries or from USSR. We
have to stand on our own legs.
Therefore, 1 feel that our defence
production should be on such a level
that we shall be able tp protect our
frontiers from China and Pakistan.
China and Pakistan are countries
where one is ruled by a military dicta-
tor and the other by a Communist
dictator. Even though we know that
we are very friendly to the people of
Pakistan and we are very friendly to
the People of China, at the same time,
the rulers there want to create trouble
in our way. In that light, we have to
defend our territory, and in doing that
it is very necessary that the emer-
geney should be there. It is not suffi-
cient if it is there on paper only. This
emergency should find a place in
every respect, in recruitment, in our
and every-

factories. in our fields
where. The army marches on its
stomach. It is very necessary that

our economy alsp should be streng-
thened in that light. Unless and until
we produce in our factories, we pro-
duce in our fields, we cannot be self-
sufficient in our requirements, There-
fore, I fecl that instead of depending
on foreign help, it is better that we
depend on our own strength.

We see that our budgetary demand
is pgoing on increasing day by day.
QOur budgetary demand in 1960-61
was Rs. 282 crores. In 1961-62 it was
Rs. 317 ecrores. In 1962-63 the budge-
tary demand was Rs. 380 crores but
the actual was Rs. 478 crores. In
1963-64 it was Rs. 873 crores. Even
with this increased expenditure, we
have neglected this aspect. During
the Chinese invasion it was felt that



6765 Demands

[Shri M. L. Jadhav]

India has to prepare not only for its
development but also for its defence.
We have to prepare ourselves from
that point of view. In that light, I
would like to make some suggestions
with regard to the second line of de-
fence.

In the first place, I feel that the Lok
Sahayak Sena camps in the border
areas should be on an intensive scale.
In the border area, more such camps
should be opened and all able-bodied
persons should be trained in drill, in
handling rifles and some other light
weapons so that they can have confi-
dence that they will be able to pro-
tect themselves, they would be able to
guard themselves, they would be able
to repulse the raiders who often come
from the Pakistan side. Form that
point of view, the Lok '‘Sahayak
Sena Camps should be increased in
the border areas so that people may
regain confidence, :

Then, coming to the boys and girls,
at the primary stage there is the
national discipline scheme. At the
secondary stage, there is ACC and
NCC. While we can have national
discipline scheme at the primary
stage, why should we have both NCC
and ACC at the secondary stage? I
fecl that we can do away with ACC,
or merge it with NCC., Further, NCC
and military training or physical
training should be made compulsory
subjects. As a second line of defence,
all our hoys and girls in the schools
and colleges should be given traininpg
in NCC. At the college stage also
NCC is there. But, in the second-
ary schools, very few pupils take
advantage of the NCC. I feel that it
should be made a compulsory subject
so that our young men become better
recruits  at the time they enter the
service.

Then, T will turn to defence pro-

duction. Though one MIG factory is
coming up in my constituency,
Nasik, the progress is very slow. 1

am told that this factory is going to
be had with Russian collaboration.
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What type of collaboration are we
going to have is not known, So, 1
would like to know the collaboration
that we are going to have and the
time within which this factory is go-
ing to produce the required aircraft.
It is very necessary to be self-suffi-
cient in our air power and we must
have better type of planes. There-
fore, we have to equip ourselves and
see that this factory starts working as
early as possible, especially after the
Chinese invasion.

Coming to the accidents of air-
crafts, 1 find from the report that in
a number of cases the causes of the
accident could not be tracedq or
established. Why should it be so
that even in major accidents the cause
could not be traced? With the
advance of science, we should be
able 1o find out the causes of accl-
dents: not only that, we should re-
medy the defects or causes responsi-
ble for such accidents. In some cascs,
it is human failure, while in others
it is error in the machine. Since we
have suffered much because of these
accidents, we should try to avoid
them as much as possible by remedy-
ing the defects.

Then, I come to the Soldiers,
Sailors and Air Men’s Board, which
is in three tiers—at the levels of
district, State and Union. It is doing
some work only at the district level.
A jawan who is working in the srmy
should feel that this Board is fune-
tioning as his guardian in looking
after the interests of his property.
The Collector, whe is the Chairman
of the Board, seldom finds enough
time to take any intcrest in work,
which he should ordinarily take. So,
only some paper work is done by
this Board at all stages. I feel that
all possible protection, all possible
Jegal aid should be given to the
soldiers through the Board and the
work of the Board should be vitalis-
ed in such a way that the soldier who
js working in the battle field, who is

. fighting for us, should feel that his
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family and his property are safe In
the hands of the Board and that the
Board is deing all that is possible
for him. ’

Coming to the Sainik Schools, 1
feel that only boys of people having
good mcans now get admission to
these schools. Even those boys who
are poor Yet intelligent and wel-equip-
ped should get admission to these
schools. The position should not be
such that only rich people could afford
to send their boys to this school.
The mere fact of poverty should not
deprive children of poor people from
getting admission to these schools if
they are otherwise qualified, intelli-
gent and physically fit. I feel that
more such schools should be opened
so that more and more boys could
take advantage of these schools, and
become better-irained people,

With these remarks, 1 support the
demands for grants relating to  this
Ministry. '

Shri A. V. Raghavan (Badagara):
Mr. Speaker, Sir, as we debate in this
House, our pallant soldiers continue to
keep a sharp vigil all along our fron-
tiers, many on the Himalayan heights,
suffering incredible hardships and
braving it all manfully, worthy of our
highest traditions. As an ex-service
man, my thoughts go to them, and with
them a salute too.

Straightway, I want to invite vour
attention, Sir, to a matter which has
been distressing me and to which 1
had invited the attention of the hon.
Minister of Defence previously, and
that is the distress and havoc that is
being brought about to hundreds of
our young men in Kerala, who seek a
career in the army, in the name of
police verifieation. Many young men,
moslly just straight from the schools
get recruited, undergo severe training
for many weeks and then gne fine
morning they get a simpie communi-
cation “your services are np longer
required”. Sir, you can well imagine
the disappointment. Arbitrarily, an
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army career is denied to him. Per-
sonal animosity, sheer callousness,

plain jealousy or imagined political
grievances—all these ingredients go
into the situation, I mean in prompt-
ing mischief mongers in the villages in
giving these colourable reports to the
police. Most of the young men in vil-
lages who seck a career in the army
are poor people. They cannot enter-
tain the Police constable and they
cannot satisfy him in any other man-
ner. And so, goes the report, “He is
a Communist”. Hundreds of cases of
genuine misunderstanding and mis-
carriage of justice have been brought
to my notice. So, I am speaking with
some feeling  and  conviction. The
victim is not even given a fair oppor-
tunity  to  establish  his  innocence.
Natural justice is denied to him. So,
I suggest that whenever an adverse
report is received from the Police the
case may be referred to the State Sol-
diers’, Sailors’ and Airmen’s Board.
A more dispassionate attitude is pos-
sible in the Board. Let not the career
of a voung map in India depend upon
the colourabie report of a Police cons-
table. Somechow the whole procedure
goes counier to our concept of free-
dom s nobly enshrined in our sacred
Constitution. '

Let me now invite attention to ano-
ther serious matter and that relates
to the pension of soldiers. Whenever
the question of the poor emoluments
of the soldiers is raised, the Govern-
ment comes out with an impressive
list of perquisites enjoved by the sol-
diers. None of the allowances and
what are called perquisites come into
the picture at the time of fixing the
pension. The resalt is that after so
many years of distinguished service
and a certain standard of life he is
thrown out with a pension ranging
from Rs. 15 to Rs. 18. My contention
is that while fixing the pension of a
soldier, the basic pay alone should not
be the criterion. Some of the allow-
ances which he has enjoved throughout
his career and which he hag consi-
dered almost as part of his pay should
also be taken into consideration and
the pension fixed accordingly.
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Ration allowance in
rations is admissible
missioned Officers
during the period of leave and for
other periods when rations are not
drawn in kind at various rates rang-
ing from Rs. 1.46 nP. to Rs. 3 per
diem. So also children's education
allowance is admissible ranging from
Rs. 10 tp Rs. 50 a month. At least
these amounts should be taken into
consideration in fixing - his pension.
The basic payv for purposes of fixing
pension should be the emoluments
drawn by a soldier while he is on
leave. Today, the reality is that an
ex-soldier's pension will hardly suffi-
ce even to purchase a week's ration
for his family. You ecan hardly call
that amount a pension.

lieu of free
to Junior Com-
and Other Ranks

Ever since the emergency our Army
has expanded considerably. But the
position of family quarters remains
the same. There is no meaning in put-
ting a family man in queue which in
a period of time lengthens to six or
seven years. Most of them would
have just married after entering the
Army. It is hard, to put it mildly,
to make the soldier suffer the pangs
of separation for six or seven vears
with all its unpleasant social and per-
sonal consequences. We should have a
human attitude in these mattess.
Budgetary statements ought not to be
the answer in handling oroblems like
that.

Now let me take the case of promo-
tions. Time alone takes care of the
promotions of officers. But this is
denied to soldiers. T have invited at-
tention to this, but I consider it my
duty to raise it again. The soldier's
promotion depends upon difficult tests
and added to it all a Hindi test also.
The chances of promotion are wvery
few and this is bound to have a demo-
ralising effect in the long run. Can
we not devise a system where able
soldiers at least get a chance to come
up without undue burden of tortuous
regulations? As an ex-serviceman I
urge that this deadening system of
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thousands and thousands of young
men starting and retiring as soldiers
is changed at least to some extent.

Let me now turn your attention to
a discrimination based purely on sex
and as such unconstitutional. In the
Auxi'iary Nursing Secrvice, women
nurses are automatically granted offi-
cer grades while men working in the
same capacity are denied these ranks.
Why is there this discrimination? It
causes a lot of heartburning and aff-
ects the morale of that particular ser-
vice. Hence, this diserimination based
on sex should be abolished, the earlier
the better.

In recent years, particularly after
the emcrgency, several defence pro-
duction units have come up in the
country. Not one of them has been
located in Kerala. 1 am not speaking
from a parochial angle, but there is
something like a sense of national
participation in these matters and 1
want these units to be dispersed re-
gion wise. There is a great national
and psychological principle involved
in this and it would not be to our good
to neglect it. Besides, thousands of
ex-service personnel of Kerala can
find employment opportunities in
these units.

The Indian Soldiers’, Sailors' and
Airmen’s Board which is responsible
for laying down the general policy
with regard to matters affecting the
families of cox-servicemen, as also
those of serving and deceased person-
nel hag recently been rectonstituted.
Not one representation has been giv-
en to ex-jawans whose interest the
Boarg is charged to look after. The
constitution of the Board provides
representation of senior ex-service
officers, but here too the Other Ranks
have been treated as outcastes. This
is not the way to implement the Bhu-
baneswar spirit.

Before the emergency 10 per cent
of the annual vacancies for permanent
regular commissions were reserved
for Other Ranks within the age group
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21 to 27 years provided they had
passed the matriculation or equival-
enit examination. I am glad that this
proportion has, since the emergency,
been increased to 24 per cent of the
permanent regular commissions grant-
ed each year. But considering the
ratio of Other Ranks' and officers’
cadres, will this enhanced quota bene-
fit even '01 per cent of the jawans?
Hence I suggest that this quota should
be increased to 50 per cent and the
age and other conditions should be
further relaxed.

During the early days of the emer-
gency the age limit for emergency
commissions was relaxed and eivilians
with no experience were recruited
who were up to 35 years of age. I am,
therefore, of opinion that age relaxa-
tion in the case of jawans should be
allowed up to 35 years for the reserv-
ed quota. If this suggestion iz not
accepted, a person with less experi-
ence stands a better chance to get
commissioned rank.

Coming to the question of redressal
of grievances of soldiers in g day to
day sense, let me invite attention to
the very unsatisiactory system exist-
ing at present. At a Durbar—that is
what it is called in the Army—the
Commanding Officer is supposed to
listen to complaints and grievances.
Soldiers are really reluctant to ar
their grievances at these Durbars.
Instead of risking the displeasure of
the Commanding Officer a soldier pre-
fers to remain silent. 1 therefore
suggest that a Welfare Officer should
hear their complaints at a more human
level and not in the forbidding atmos-
phere of the Durbar. This can be
done only if the approach to this
question js changed appreciably.

So far I had been drawing attention
to grievances. Now let me end on a
note of optimism. We are undoubted-
ly going ahead in various directions.
Our Army is expanding. Defence pro-
duction is going up. But the Ministry
should bear in mind that the Army is
a colossal human machine. The jawans
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have their aspirations, their own little
plans for the future. Improve the lot.
of the jawans and the morale of the
Army goes up. Every year, add a
little more to their emoluments. The
nation will not grudge it. Let the
hon. Minister bear this in mind and
the people of this country will be-
behind him,

Shri Birendra Bahadur Singh (ilaj-
nandgaon): Sir, publicity is the mast
important thing in the administrative
field and more so when it concerns
defence. But I am very sorry to say
that while going through this Report
1 find that under this picture—the-
page is not numbered—it says “Bayo-
net training in the snow”. It is not
bayonet training in the snow but it 18
only a rifle exercise. Similarly, in the
pholograph gn the top which has the
caption “Jawans on the vigil®, we
find that the jawan who is standing

behind an officer i; holding a -303
riflee.  When we are in this atomic
age, when we are asking for new

kinds of weapons, at least the jawans
when they are on the vigil should be
armed with proper automatic guns.
These are the piciures that are not
only with us but are with everybody
and they will see from this what kind
of progres; the Army Headquarters or
the Ministry of Defence is making. I
am very sorry to say this but 1 have
got to say this. If publicity has to
be made, it must be made very effec-
tively; otherwise, there is no point in"
putting these pictures.

Then I come to another point about
the composition of the ISSAB. I
strongly feel that unless and until we
can improve our Indian Sailors’,
Soldiers' and Airmen's Board our re-
cruitment will be very hapharard.
After all it is not an officer who is
in service gets the recruit. It is
always an ex-army personnel. We
should leok up to the ex-army per-
sonnel, how they live, what pension
they draw, what their family condi-
tions are and it is they who go and
speak at various recruiting centres
because they have been very efficient”
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officers themselves in the field of
recruitment. But I feel in most of the
places the LS.SB. is only Nam Ke
Vaste. The Governor is there; the
Secretaries are there. Always the
‘work passes once in three months or
four months. No one cares who the
persons are in their States. There is
no record of these ex-army person-
nel. They do not maintain proper
records, what their sularies are, what
their family members are, where they
live and to what service they belong.
I can give you an example. 1 was
once touring in Chindwara district and
there was an army personnel who was
-only a naik and the poor fellow had
to go to the district board neatly a
-dozen times and yet not one of the
officers of that district board had time
to ask what hi, difficulties were. Not
only that., For his pension he has
been going there for several months
and he has not received it. I can
also give vou ¢Xamples of those offi-
cers who have been re-cmployed to
serve in the various categories in the
army. Many officers in NEFA have
not been paid for months together. I
have represented some of their cases
to wvarious Ministers, where they are
employed. But if this state of affairs
continues, I am very sorry lo say that
we shall not get the right tvpe of men,
right tvpe of officers. It is al] right
you spend crores of rupees, but that
is a different thing. But the basic
thing is the recruitment of all types
of officers. We have gnt to look after
those ex-army personnel. 1 have got
one suggestion to offer. In warious
places, we have got ex-army person=
nel, it may be at the district level,
it mav be at the tehsil level, it may
be at the village level or anvwhere
else. It will be better it at the district
level, wherever there are ex-army
officers. they are also incorporated in
these boards and then only they will
be able to come in contact with other
army personnel and will be able to
put proper point to the district officer.
They would be like a lialson officer.
At present. only at the top level we
have got the officer commanding at
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some of the places where they could
come and sit, where the Governor
presides. But it is not so in the lower
ranks,

About their salary and other things,
they must be automatically granted
when the month ends, whatever the
salary may be. They should not wait
for longer time beause of some proce-
dural things and other sort of things.
These procedural and other things
should cease to be there for this pur-
pu:e, When g man js there, he should
present the report at the end of the
month and ask for salary and that
should be given, or it should be deli-
verced to the person concerned wher-
ever he 1s. IT he happens to be in the
Revenue, the revenue inspector can do
it or the better way is that there are
panchayvats and le! them do it. Simi-
lariy in the Collector's office, there
must be officers who understand about
the military and other things to be
associated with  these boards. "There
again, you will be able to have the
commissioners and all that. So right
from the tehsildar's office upto the
place where the Governor presides, we
chall have some officers to look after
the 1.S.5.B.

Simi'arly, agout recruitment, I am
vey sorry to say that it is haphazard
and it is based on quoia basis. I per-
sonally think that it will be better if
it is done on provinecial basis. not on
quota basis. Say, for example, if it is
from Bihar or Bengal or Maharashtra,
it should be done regionwise, not on
quota basis. As regards re-employ=
ment and welfare schemes of the ex-
army personnel. before a person is
demobilised, we must have our plan
readv beforehand that so many per-
sons are being demobilised and where
to put them. What happens is that
they are demobilised and they do not !
know where to go. But if we have
proper plans for them. they will
exactly know how much land is avail-
uble for them, where they are to go
and settle down, what are the cash
contributions they will receive and all
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that so that there will be no hardships
and other difficulties.

Now, I come to another point,
namely, the N.C.C. Here 1 would like
to congratulate the Ministry and Maj.
Gen. Virender Singh who has really
done spade work in the N.C.C. But
there are one or two lacunae. For
instance, 1 feel that jn some Univer-
sities, in some colleges, the N.C.C. is
very popular but in some colleges the
N.CC, is not popular. We should
make it a point to sce why the N.C.C.
is not popular there. I feel that soon-
er or later—and I am a strong believer
in that—all the schemes whereby we
train the youth should be rationalised
and channelised through the N.C.C.
There are different schemes every-
where. But if they are channelised
through the N.C.C, it will be better
and if this is done what will happen
is, the bovs will take interest in them.
For instance, I know one or two places
where there are other training
schemes, physical training etc, where
the boys devote more time than what
they give to N.C.C. So, my personal
Tequest is that through the Ministry
of Defence all the movements con-
cerning the youth should be rationa-
lised and channelised through the
N.C.C. alone.

Then, I say, compulsory military
training should be introduced from the
age of B years. We must pick them
when they are young. We pick them
rather late. We have to build our
army, an effective army, a disciplined
and efficient army. Therefore, it is all
the more necessary that we must pick
them when they are young and it is
necessary that from the age of 8 years
the military training should be made
compulsory till the age of 16 years
and then only we will be in a position
to get the right type of officers after-
wards. I am not keen about these
open competitive examinations. What
happens in an open competitive exa-
mination is that a boy who may be of
-a height of only 4 ft. and 5 inches and
‘who may not be medically fit, yet if
he is an MA, or a BA, gets through,

2616 (Ai) LSD—S5.
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1 suggest that if the military training
is given from the beginning right from
the age of 8 years, we wil' be able
to pick them up well in time and we
will have right type of officers in the
future. In that way we can also
inculcate in them physical fitness,
effectiveness and morale, discipline
and all such things from that age. We
cannot do that at 3 very late stage.

About the Indian Territoria] Force,
1 am very sorry to say that Madhya
Pradesh, though it is a large province,
has not been given an urban-cum-
rural battalion. They have got one
battaiion in Nagpur which js I believe
118 LT.F. We have got other
cnginecering and electricity fields to
be dealt with by LT F. But we must
be given proper urban-cum-rural bat-
talion for Madhya Pradesh just like
we have got in other States. Similar-
ly, as regurds recruitment, at present
in Madhya Pradesh the recruitment is
haphazard and, therefore, the centres
like Gwalior and Rewa which have
been historical recruiting centres
should be revived. Then, I have been
told that jawans who are in the I.T.F.
and who have been embodied for more
than 5 years are being disembodied. I
do not know how far this is correct.
But if it is so, I do hope the Minister
will kindly look into this. When we
want to gear up the LT.F. and at the
time when the 1.T.F. is supposed to be
the second line of defence, when we
are having so many tamashas going on
in various States, this is what is hap-
pening. Only this morning, you must
have read in the papers what has
happened in Rourkela where regular
troops have been deployed. It would
have been better it the LT.F. forces
had been deployed rather than non-
IT.F, forces. On the contrary, the
rumour is that IT.F. is being demo-
bilised or disembodied. It will be
very harmful to the country at the
present juncture.

Coming to the Navy, some time age
also I had mentioned this that we have
been reading in the papers that Pakis-
tan had gradually built up a very
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good Army, and now she is concen-
trating on g very good Air Force and
on a very good Navy. Indonesia is also
concentrating on her Navy. While the
expenditure on our Navy is quite large
yet, our naval unit is inadequate. We
have got a couple of frigates, a couple
of destroyers and one obsolete air-
craft carrier for training purposes.
That is all right. But it is high time
that we should go in for submarines.
To use the same argument which the
former Defence Minister had used
namely that for the purpose of train-
ing, we had to go in for an aircraft
carrier, I would also say that sub-
fnarine training is also very necessary,
and, therefore. for training purposes
we should go in for submarines, so
that our Navy will know about it. If
we want to have a regular fleet of
submarines after a couple of years,
that is a different thing, but sub-
marines should be acquired for the
Navy as soon as possible.

From the speeches the other day 1
find that there have been savings in
the defence budget, and I do not know
why there should be such savings, and
why we could not utilise these amo-
unts for the purpose of having an
effective Army, Navy and Air Force.

Then, I would say a word about the
MIG aircraft. I had said something
about this last year also. When I was
told that the framework of the MIG
would be done at one place and the
assembling would be done at another
place, one at Koraput and the other
at Nasik, 1 had pointed out to the
House, if you would remember Sir,
that the distance between Nasik and
Koraput was terriffic, and there were
no means of communications to
Koraput and that the MIG's would
not be ready till 1967-68 or 1969-70.
1# I might use 5 term that sportsmen
who play cricket or tennis use, I was
just bumped off. 1 was told that the
roads would be ready to Koraput, and
that the trains would be running right
up to that place by the end of 1964,
but there is nothing on the scene
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there, and now I hear that Koraput
has also been found to be a bad place
and it 5 being shifted somewhere
else. 1 personally think that it is
entirely a waste of money. ,

First of all, there was a committee
to look into the matter and I do not
know whether the committee had
ever gone to Koraput. Even suppos-
ing they had picked up Koraput as
one of the nicest places, I have no
objection, but when we decide to do
a thing, we must make an earnest
approach to it and see that there is
no waste and that work is done effec-
tively very soon. I doubt very much
whether the MIG's would be ready,
and if they would be ready, I would
like to know when they would be
ready. This is a point which
the Ministry may like to examine and
see how far they can deliver the MIG's
as early as possible.

There is one other point that 1
would like to urge. I have been say-
ing that for a long time, and that is
that we must appreciate the services
that the jawans and everybody else
have been contributing. 1 have been
saying that every now and then and
1 would like to reiterate it now,
namely that when we can select
artists, musicians, and gaanewallahs
and so many other varieties of people
for the Rajya Sabha, I do not see any
reason why we cannot give an oppor-
tunity to the Armed Forces. 1 do not
mind whether the person is a General
or a subedar or a jamedar or a havil-
dar; whatever his rank may be, he
may be selected for the Rajya Sabha,
because surely these people do deserve
a place there.

Bhri 8. M. Banerjee (Kanpur):
‘Gannewallahs’ is a very bad term. 1
may add that Maharajahs also may be
there.

Shrimati Yashoda Reddy (Kurnool):
They are abundant in the Lok Sabhm
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Shri Birendra Bahadur Singh: It is
high time that the Defence Ministry
should see that at least some of these
people are nominated to the Rajya
Sabha,

sitwat /g ag wa (TEE)
HETE WENRD, WA draq & fau qem
Ham AT sfeaE & 1 F 3t gr o @Y
foee SremT =g |

wegw WERW . WA ATET J
A &1 AT qed § fqu ;i oty
f= T faar &

siwalt s g v T gAY
afgFzars & woft gf ewfr AT #®
oE ¥ wfzeam #7 g § AR
gt #ug § gw wigwrdi &1 awr ¥
wfzarE T wrey & AR gH AYET A
fear sar &

weaw wiEw o UW HART
Afem

Mo WA wAEY wfgar (whar-
¥1T) : Wewel HEred, FeH W He-
S & AT H SR aret & oot
oS K FAT K A weaew Al ®
T AT FATHT F A1 H OF T 7 qA-
W T AR FEAT F oqw #r &
T =g ot 7Y FY FI § A
Hererg ALY TEAT | AT § R ara-
Frfewar gt T ifed A7 T &
T | 39 ¥AT & Y9 "we T,
THT 4, HAAT FTORMA o, HAT AHT
9 /Y A ToF FT CF @I T A
STATHT AT | WIS ®) §47 ¥ a7 §9
T 7dl T adr § HfEww g9 F71 sE™
I AT & WYL T AT 7% & A1 FHA
93T # f& S Y oF 79 @) faw
Y, ST Tog A T afE o aE
®1 9qeT F1 IFA T 47 IT 0F
FEr W T FT & qET I 7oAy

FiFda Fx A qr g 2 1 a1
TF FET AT THIT A F1 % GGG
F guEdw quTLE #§ faen faw 91 fw
ag @t difen #1w e a7 & A%
WY T g1 gt afww & a1 fas ow gl
qYTEGA GWIUE § W9 #T waaT AW
T | fA % g2 a9 7 $aTE 9 &1
T AT TGT AT | 98 § gwed &
wwTiE #7 fors T @1 g 1 ‘A
fag M @Y @' &1 AT AnAT ATy
¥1¢ ag 7 www f5 & =g g f dfex,
TEETX A1 AfewE F 9T T A W
MR AT g =fE T & 9w Fer
agar g & 3w & anw afae g awar
& & st w femmn M= Ty 9wed
& ffg ¢ J99 TR THAT FT %
FAI A T AT AME 1 W A
fem wwdfifas v & T qeaw &
1§ & 98 T 9T T F A«
T & T o fr G A A A
famsr fe s & gTF7 T =feg
a7 IHEET A it aw g7 A i
A

T 7 0F & e g g7 fry-
| F T FAT FY % 34 T ey &
AT BT A% g & A wIw & geny
ﬁqﬂa‘ﬂ?{Qootﬁﬂtmﬁiﬁ
fag oere &Y & 1 @ & AT F e
st & o s T grar A T
gafem gaTd gwes wiT ) ST -
fau gt wmew &< W4T aAT gW oA
St 3 9 1 5T A F0F FEa T
I FE wrar & fF sqw H g
&1 amarg § Fw o av gure afawe
3% aEY § U W AT W@y g1 T, qr
& FAE 9T @z @ dy el w0
Hrard 97 97 W@ 9 7 I FG {0
F 9% gg WY FEr W R awow
FYE FY THTA VAT AT | AT FATH
T gr4T g, 9T faeft &7 g™ gt
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ghagrdd &1 w1 W@ 31, HfFw o7 7w
FHA I E, fag § 1 Im w0 AR
2 ) wfex wemw F gt
¥ ®F AW ¥ TN 9T 30 FT AAIEY qG
T @ 98 FAA OF qAH g | wEer
w07 F gTAT AEd WK g AT
TET T ASTT W ER SEAE TF WA
BTEr & 91 & 3T I HE AT HAIEY
fer oY @ dF a8 s &1 Uy Fav @
T AT 9UfEd 1 IO F EIE & §a
AR FT ST =0T

T HIY § & ;0 T A 0F W
T Y ATE @i | ot & oF e
9% 7Bl 4T g41% 99 F T4 F1 | 97F
gfgrmmiki A 0F TgT afEAr a1 faar
g & fggema &= & W41 7 oo
T T oe w7 frr ) wA A7 O A
o gz a1 WrAR WH F I A AT ¢
f&e o g2 | wifaw ngAat § F0 vaEEr
& | T 1 AT gE F1T F1 AT T
gmn & @, § F fgmra 7man ], afvwa
¥am w7 fem ar aT & ) Afaw 99
qT A fFAaT 747 1 7 I ¥ Al §
# AT FT LA AT ¥ I F AT
% T 41 & | 9% 8 {% 29 &1 81 9%
fam & agigd 1 g a1 9t @, A
"t w2 aret a1 gE7 fgewAT a1 w2
weAt et §

16.00 hrs.

T a7 & A gL AvEA F 4w
%, 97 &1 ey | afgwAr &1 it o
T 7 A fREEE oA A
& wafs o< & S A WO qE@ w}
FTE HAEW AT g1 A T ©FT AT
Ferft oY fE gFw F A Tl
¥ w2 § A1 T ACAT T F A0
A o AT FT F)NT Yo FATT A
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AT FT WL TR F g warE g€
4 | @ ARV §P @S W | EET
g § ¥ qrEY & = o 7O%
wg §, for Y & soorT war § 1 IR0
{3 A 7 T A ¥ ww Y, quiea
¢ fF ww & #1% wow g &y, Jafy =
oot % faeTs F1% a1 w7 &Y &1 1 qEy
a1 A€ & 1 W FE qe F fow qo
w1 A TV T aEA, AfFT W
w3rd A & fau, Y o & fAR,
B A EER =@ § fA, 7 a)
T a6 qo & T T G A 4y
T & ol fF 79 T &1 2N
FHT W T FTHAT TAAT GEAT W
Tw 21 A4 T

™ aE & IAZe A1 oF 67
q2AT F1 AR F o0 71 or frs,
faq @1 fasg sror St&r qEAT 30
9T T AT | T4 ¥ TA BAA
Wig TR AT IF A ) AT T A ¥
feama @ fomr a1 fx fegE A
qEd 1 4T T @ATIE S A
S & | Ful 9gw AETEe H g
TN ¥ RTY T | 3 F AT I F
qr £fand &1 &7 9, gEl A
¥ o AF frge # qrew #
0 G FT & qa1 7 AT ¥ 5w
AT E T & 1 AT g R §ag TEe
wa fergeam & &A1 & Z0dT AT AW
7 T, IE F BN Y A AT ARE
¥9g A a2 & qR faer iz 7 gy
faeare WY dT HT gHEA 9 ZASAT
w1 & Tomw S A o ) fege
£ JAT g g | aAdw § au g,
ag # gz WO Wl ¥ @ wT
g ol A ¥ fger § ma ¥
A &7 7w, SR o e 0w
g 3w ¥ gfma & & o 9 TR
e & I 7, "y qF A ¥
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A, FF TR OF ST AT, W
foreadt giwai o s | WA X X
@t faar fr # s sogr W &
at gar ST R A | fAn 3g TEE
S AT A AT AT T FI SR, TRy
THAT AT FT 4 | 37 F 9% OF
¥ fegeaifadi &t foedr gart st
H agT 96T 2 oW ¥ W @ A,
gl TEET HIK W §6pfE & Ak
# N FT 2 AL | AR 39 AW &
T G AR g A1 @A A ARy
fF Fgi #71 &1 © &, T I TG
& T & o1 Wyl T ¥4 9 74 gfan
& ¥ q gt &, {97 F7 A
AT T BT WA UG & 1 wgEr
& & & qUL F 7S ®9 7 oF e
g1 gom fF o9 (FE) 98 IaA A
AEME &1 FaaEr f§ IO § ¥
AT g G & I oawwg A oag (w
AIH T @ qH A "ew a1 FAT 4T
faar 2 forr & fF a2t g2 g7 %71 2@
A BT | UF AT 9 47 e fgga
& faumr & @ §197 § W ag AT Y
W G § AT ZIC W |

o= & W9 ¥ OF w5 FTA AEAE,
qger At & ¥ s7ey A fE w o {qeard
FM, W AT A AT ALY, THIL
N wt ALY, afew @ S1E @ B
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TTEH, AT Yo T T FT T aw
F T T ST & w7, °F ¥ ¢
%1, S€ & WA ® @1 0L 9T 5
9 HYHT T adATd {5 v a4y o 6
o AT qeve H qd  FW@ FT AT ¥
Tt wfgd o JfFT T A g,
gl oF 579 fow v | @ g A
# o &1 o2 faars f5 & 7 anm
qfzer #1 D 19 2% fors fear, afes
FCFTL FT 7% § IF §T F71 =07 7Y
fear w0 & 3 TdHIw A owerd
& AT arEt F7 {5 foFam fr 3 Ft @
I 72, dfF '@ F it F o w5
SaTE qEY fAr WA | I ' A=t 0 Ay
Ffemdl @Tw @T W I ¢ 9
f& wfaven, fazw Afa, == e
T @) FTIEE & qErare #@ oA,
ag 94 § A weRr waw afaw w9 4w
T SIS BT AT TS AT, I arer
e ALT G147, A aF FTH ALY AT |
mra Aifod (5 gwes Aifa w1 fagn
difr T § Afaa g w=r 5@
T a9 At AEg /7 a0 fq@7 arga
ST ¥ Ig FgT & 5 3H aww &y
fopam & @ # o o9 &
S & @ wE) o= §, o) aa
2l @1 & | 89 fa@q gam & 1 gwes,
fa Aif7, GEmart #@t w, grfE
&Y & & o S & wrer Sier a9
fom FTad~T A e 2 (F i FrE @y
g A FZm g iF o o grem W
e # oF 37 N Ng @ e,
FE @3 & FT T & v g H
T 39 g T I | F A &
WAt F T @AW | FE FEar &
S ¥ it w1 a7 # a7 5y
F @AY TS | G & HATAT FHT AT
s%1 & ar  qdl wwET § o9t
F IR F 9=t g Il g 1 0w TE
T GHIL W T g AT & ) forw & feAd
+t§ ard 1 Iz & T W oag
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FI TGW & wHT K& 270 TA7 AL HIAT
gard fazer Afx wovee @ A R,
qdeq &I Affq oF AT & a8 @,
8 ¥ grarafear faegsr | @
¥ | 37 T AT, T WEIA, WU &
W F€ a5 faar g | FE5 TH T g
f) firear < & 1 g ATA A AT A
ot & X 5 37 F1 FA FTO TG
&1 w0 @1 T = aF FR oo §
fF 39 § & adlem #@w faaar & i+
FAT U= I4@T F AT T AN g
FRTer & | &1d AT 0F Tg) A § qA)
ary gfen A oHw €
ard gfan &t azer g 1 AT A
gae g garaA  fawear @0

Sy o gorar 2, # A mw &
qrEAT FTAH | A & IT AT AH K
&3 ME | g7 A H 97 A frwie
gniazasisgmF A
Qe &7 grq 72T &R | FAT AFIAT
@ OFT AT 2| @A AT TEH T
1 3fFa zg Fr afromr # fawar

-

g 1 gfFT o 3 W faemi
¥ w7 qrweTw wrEiT E ) A
arfaz 1 w1 9fwrr #ar 3 a9 =
AR e ag AT R FE
& fF wta=Y %) T|Er F QT g A0
AT | UF HF AT FE) gy A,
Iz 99 | ) A § 1 Fr FfgHme
HTZH I A F) Aq TF AG FAT
i@ Tz asiaga ey
A4tz AT a3 wradl A8 fF 9 ow
arq & AT | TE AT AT FET AT
T gAT Ft | T AT A AL A
g ¥ & fF @ A1 SwvAr A AT
w7 g W ZfamT @A wfed ok
iz :fed | e gfam o g A =23
& 1 ooy gfqars & OFT | & [ gfaare
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TR A faFd @, Trw ¥ w H
ar FAR AT F 1 9 gfeaT @ awg
A€ FT F7A | THF AATAT IET A%
T T A9 ¢, g AT W gl
W g FT qeET AT G@E & A,
IH & 2 A9 ghearT aAra@d | ag ow
qaded goeq Afg § A faew Afa
¥ owrarone v Sw A AA e &
Farmom g o gem f&8 so @ &
RCICEHECICTECHINNE 2 (I A -5
A g . fafa & o g @3 gw
gr1fifaq oA Tmar g, & v oww w7
JATT §F AT F A @, Gy F g
¥ & ¥ uF faufa &1 a7% <=3 I
ST TR E, T A F FE AT A0 SA@AT
A fE&r wrf gored Jas 9w
T TR

IFE AT ZH AT 1 AT arqg A X
N IFT@ g d9rem FEE | uF {3
WY ® 3 T q&f e F
fergat &1 % a1 37 5 =@
aY g a o fEr oA, oo & ¥
AT AT H uF aEE Al o, &l §
37 & #rg A Afa o gar fmar
AT § | ¥fFA w7 agr fud, 39 auay
&1 =1 &) it 72 &1 AT A AT P
T | g7 KA F) TEI1 797 F AF, K
frgm amt arafest 1 g7er @ =
F7 qFF 9% 4 fgg &1, 41 qFT9rT gf
ar AT g, &9 ¥ A7 Aif waed gy
g1 w7 fel &3 ) T W wr
fag sry & ar 97 w9 dami 7 e
T F OFEAC

oy Aifg A fazw fifg & ax
o7 7 @1 R fF T\ F g fazay wr
Ty ¥ X §, A0 Ag AT HACET
|/ T a1 wifaad GgIW g | w5
By ¥ uF TIET Wgra gAR gme
AR | | a8 a1 g 8
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HEE 7 gL AT AHFE | TH THG
1T R {5 ek 6 1 T 7T |
0Z W AT EA A AT AT E 1 gW I
G ar sty 5%, et &%, Al 9w F
R & ATH A AT | WY §F & FAvaw
N W7 A{FENA FT AT A1a1 § A7
oy 3 & fa gark fag s fygegeam
w1 da7 mifEeaa @ 0 F g
BT ST TET W1 HEAT |

77 7 g qwdar A1) qifaws
Wl F A d owx we (T #
% w faft o 9% fende w7 o &)
o ag gk e 33 gaie &1 aw
gigfr ImaTmom gz qF g
Ew 2|t & 5 3w & 3o 7 & A daw
FET AROFT G 9T fAq7 T T
& Tegw g Am E O fq fag
qifaue w2re 7T AT /A R &
§ e wRkl H AT AR &
gurdr o Aifa W fagw afe @
X1 A1 g1 Aifed fr e qFA a7
B9 W &1 e & A war & W 2w
w1 g A et g I E A
&R F1 w9 fammr # e 0w qz
¥ Y A = fgw | W gAY
gH AOAT G A AT Ay qgrt fge |
o1 Fefee dw g W= W ALY
fre™ g aw@ & FTeTET & FR Tw AT
S g, qEr St 9w gfaar
& fodr  wsdfaw & " faamt
w7 vm & 8 w1 maw T A,
*§ fagre 78 a1 | w9 a7 AT
WO TEY S WA | H 4% Wad §
FEAT E T 0 IR TF 9 AATHT
T R/ A ge gfaer #
€ T5r oY frAY | Afwa w7 T
WRE AT | A1 ag AT (T
wa Afedi o @ e (wEd
gQ fogmm &0 on fem ¥ & @rw
E L
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wWH TR FEA AR d 53
FHLAT AEAT E | 7 AT 7Y {8 s
¥ fatoeuT & 92 & fyga WEET
ot dd B A wfaw F
afew sretfge a7 Sara ¥ FT ¢ aamT
T | wfew Ay owwr g fF S
Y & w07 W | 7 ot e g
fEgr & fom et 53 gu &
W (wA dfwedz & 33 gT §
g AT W WA T AAr ®
FIAT AEAT § | W qF AT FT AY
WMEIR f S99 a WK FH T &7
qAME & q@r & AT T qG S0
fe fgqer & fead fadfswe gu &
W Afeedz & faad go & 1 9 s
g (o ww & &0 oy gl faferT
fanfeat @ g =fed Ay o
dftedz & 1 ¥fsw 9T w9 3w Fy
ag Frfeaardy w9 A1 FF ¥ TH Y
gaTe G &3¢ 3T § & w1 Q|
T W WS W |

THY &2 ¥ 0 UF WY AT qAT
REAE | WB & WA F A F o W
wer @Y @ Foawt & AR (g
& &N & w7 & are § sae (Rl
2| mF werItE mwel & WA
aret ¥ FAna g fw ogEm & arfew
Y ¥ /Y F & o=vg av So dnr O &
oY agF WA gw § | § S«
Y aTet HE AT | AU HAAG I AN
QA T A AIE qEA A A A
Gq AT e wr dww § Afaw gER
qgi WY H S I 05 § AT agF a9
evy 21wz ug fealm & AT A
fergears 1 gAY B FEAT AEET
fr femeame & arm # wiga dar &%,
I FY AT | WA F famr qF7zT
®IT €T TEAY

T qe g W AR ) S ATS
gt @t ¢ ; FawwE (¥ § mae A
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[sT0 Tm wAgT Mfgar)

£ § agar g | ¥ 7 54 w3 wwar
I AEGIE SRR E i L f e
T 3w gy § 1 AT I feT il
R fafgar aw 3 § 1 Fam wi w7
g THIEAT & 7 4 39 #1 a6
WY FT W H AT FX W WK I
LoD AR (1) ST (L
& T ggr F2AT g2 § | qerea #
WS g A 9% gHEr faan o g,
dfgw aga & faalfegdt &1 gw@mr
gt T AT IT FT AAGE T 6T
AT 2T E

W T 7 72 gear famfit i
amfa A ) T AW EH Y
SAg WA & § fam oo g &5
qTE | FE W A 7 AT FEAT
W21 T & X G WIRTAT T ZF
= i § fanfedt o qwadt @
a7 war faar e 8, aw fAfeal
® 99 ®TAT GTT AEAA &1
Yo ®TAT fgar @mT & 1 THT AV
g7z &7 # sl wvfmufea
FT MR AT HAT FAT & | HEHIS
F @™ qF & TmF  faadr
& s Er smEfer @ s g
feargmm pafamr st g 1z@ga &
T F ag gl (T4 43 %@ | qaw
foarEdr &1 $99 I TR tyAAT &
¥ H W ofradn aed r owew g
¥ ag @8 aar (w T # =i
afaq® o7 for s w7 3¢ gqm &
forg g1 1 fawr &% & ¥ g2 & q3
# ar fawEr @ gwE< & qwe ¥
o Fga gAAar geT Tifed | gq #
Lis e BE G EARAS A

gt T S qgrerd F e {1
gvaEREwERT & fF 3o faafga
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a5l & fqo 33 §0T w99 1 A
¥ qEYH TR A AN, IET O OF
X FET Yo B T3 | T TV
T IO AT I AT A 7% & oA §
o Y ¥ Sy A F T 5T T
fow aey SOF g FCfEU AT 1 W A
WA & "7 9¢ WY F=9T STWIE TET )

T & AR T T EEAT TEdT
g o or v sz & AT 9 9% &
S G T FT 97 & v 9 fowrad
2z F a=41 £ et uzrd fearg
&Y &Y et | ey g @ for oY swaeav
&1 17 o 7 AFT 9 F AT T H =X
BT &TR MG 97 § a=a1 31 9778 frar§
T fAeRTT AT q9 FTCA A )

o fmd T o & (A
T g & 1 wE gfeer fadr @ fw
foed widr fzai & szidet aga &
qAT § | AT IW TF o7 HAOE X
AT NI A IH OFT R Y T 7
ot ARAT A a7 § (7o {semre
¢ o7 FE mag e ar ¥ § fag
T G T FRAT |

az ot qF sfaer fadt § (@ e
w7 afadi § @t g B F A9
ferar sty & a7 G A AAT AL FIAT A
UE WEd A 97 o & o wrfed v
vz safdT o 78 far T fw T r
& @[ A gET {§ 7 5409 a8 Hqd
ST HTET 99 #1 6T G§r &=y 98 )
o g o fd o sag 1 58
i A i R T

ARE® WX A E FT &K A
qgr sy fFar WA g @ W @
L orar AET fear ST |
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qﬂ'otﬁolﬂoﬁaﬂ’fﬁ T W4T
fraar & <t fsrdr &1, 9@ w1 ot
¥ AT gaT A § WYL AT FT A §
mgrar X I A E . Q@
& faers @y FIgATEr ST
afgr ) F SA AT A @ A g
fe oF o & fao o & ger
wia 21 & s £ gon w1 fagaa
U HAFA § | AR I (e # A
NTT Hell & 1T /AT TCrE ST
TMEAE, T AT G AT 7
ST | AT AT §T A  F e
FT HIEH! 1 HIE! L ALAT T4 THT
&2 FT AT TUH HAT FT A AR G
{6 7 (& §IF TRASTHT 47 | afe agf
i gar & § 7 v & fo 4 fg=wd
§ i aT mTAY | F T #i
w & (T, wrIR F1oae AE 6
wq T wR T gar & f@ay g3
HIET HT AR HT AT TET 4TAT A0HL

WEOE AN 9 AT G T |

¥o W AART Wifgar : w9 F
e AeE WA q TR T g |

weaw wgEg 99 A7 oF fRdz
7w W

o T wANgT Mfgar ;g
& Wrgor 3 T AT 9T 9 B aTe 7
9IS &Y grerT ®) Qared § g o
FY are w27 w41 AV 1 7 T 9wy oar 7w
BATEY qofed & s W% famifeat v
T g 99 @i & fAr ad,
afex 7 & fou, ¥9ife ino 77 &
I §

uF g AT wg % @R (70
A E L W oF g9 a1 anr gfamy
UFa FT T & AT @i a0 afaa
g g Aty § 1 FifE AT gfam

g A g A i fwoaw oy
gfera @ g1 St | 1T Hare g
AT T TAT TR T I HY WY ey
TG 1 qgFH gOU 7 WA UF AT
a w@ & % gw &t oET e
gfew | Ffew a8 o & gfawmz
1 W I T R | A waew ¥ faAw
| fFeT ToT I grar A8 W awer
& WY 7ET 7E AT g 4 e A
Sy & e S1 Y s w71 %7 a1
T A T T TIA H Tqed &)
g BiT 2 w1 qaw< fawr

sfmat wsiay T wvo wifew W
¥ oF wrg g @ e EeT ST
Ig ATV | WY e fear w3 91 S 7@
mfE ga qrr @Y 37 FT aEl # Y g
qE

Qg R §I€q © HAAT T84T
gadar fg=r ama w0

Mo 1w wAgT Mfgar : weiw
q2ITA, AL AT THAT T A OF I
# Amdt gy T T oW S R €
TMEILHFTRIN

wEqe WA : T4 R T AT
JIEq /T A FE |

st TR AT fgEn oo
#1 3597 | 39 § sitwar qqrar Y A

E AT OB ...

qEqw WA : 31H1 dEd TET
X i /YT TG ST ET A FT A |

Shri Liladhar Kotoki (Nowgon):
Mr. Speaker, Sir, I rise to support the
demands of the Ministry of Defence.
At the the outset, I pay my homage
to the officers and men who laid down
their lives during the Chinese aggres=
sion and also to these officers and men
of the armed forces and of the Border
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Police and Security Forces, and the
policemen, and civilians, who were
killed during the series of raids of
Pakistanj raiders. both armed civi-
‘lians and armed forces on the borders.

In this connection, I would draw
the attention of the hon, Minister to
pages 103-104 of the Annual Report
of the Ministry and I would only say
that the pensions and other measures
that are sought to be given appear to
me to be very meagre. I would
humbly suggest that the existing rules
should be re-examined and adequate
provision should be made for at least
the families of those martyrs who lay
down their lives for the defence of the
country.

1 welcome the Report which gives a
very clear picture about the policy and
the objectives which the Ministry has
laid before itself for the coming years.
I particularly welcome the assurance
that has been given to this House and
the country that the mistakes commit-
{ed during the last Chinese invasion are
being corrected. From the Report
1 find that various measures are being
proposed in that direction. I am hop.ng
that the Directorate of Planning that
-was set up in  August, 1963 has
already made its assessment and that
action is being taken in the right
direction, The Report itself says that
the situation today is more serious
than it was when the Emergency was
declared, and that is due to the un-
holy alliance between Pakistan and
China. Therefore, we should be more
careful about these two enemies and
all measures that are ncressary should
be expedited irrespective of cos's,

Coming to the Kashmir question, I
would request the Defence Minister to
take up the matter with the Ministry
of Externa] Affairs and to consider
whether the time has not come when
we should tell the Security Council
that they should force Pakistan to
abide by the cease-fire line proposals
within a specified time—and that
time I leave to the Government to
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decide—{failing which we should take
police action to recover our territory
under illegal occupation of Pakistan.

Coming to the Eastern sector to which
I belong, 1 have got a number of sug-
gestions to make. During the last
emergency, the threat on this sector
was from the Chinese invaders. But
now, the Eastern Region is under
threat from China and Pakistan as
well,

This House has discussed a number
of times the question of the large
number of illegal inflltrants from
Pakistan, ‘Although. technically it may
be a subject for the Home Ministry to
deal with, it is, I believe, intimately
connected with Defence. Unless we
can guard the entire border, if we
allow the illegal infiltrants to come in
it will be very difficult to defend any
major aggression by Pakistan, I
would request the Defence Ministry to
enquire whether some of these infll=
trants have been carrying arms and
ammunitions like the hostile Nagas.
This is a matter which should be look-
ed into very seriously both by the
Home Ministry and by the Defence
Ministry.

The other problem it that somehow
the hostile Nagas find it so easy to
cross over to Pakistan somelime
through North Cachar Hills and
sometimes via Manipur and come back
as they like with losts of arms and
ammunition and then ecreate trouble
not only within the Naga Hils, but also
in the neighbouring areas in Assam. I
do not know at what stage the De-
fence Ministry or the defence authori-
ties can check these hostile activities.
Therefore, I suggest that the Home
Ministry and the Defence Ministry
must confer and plan in an integrated
manner so as to prevent all this
trouble in the eastern sector once for
all.

So far as the Indo-Pakistan border
is concerned, 1 would submit that
the border on our side should be
cleared to a certain depth, which the
authorities think to be necessary and
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for easy deployment of the armed
personnel, so that no more raids can'
be committed by the Pakistani intru-
ders there, Then again, I have
urged in this House time and again
that even for defence, apart from
development, the question of trans-
port must be given the highest prio-
rity. You will recall that during
the last emergency, the river route
between Calcutta and Assam was
closed, because those steamers were
mostly manned by the Pakistani
crew. That may happen again
when China or Pakistan attacks us.
Therfore, it was a wise decision of
the Government to extend the
broad gauge railway line from Sili-
guri to Jogighopa, 1 do hope that
this line will be expedited from the
point of view of both defence and
development.

I want to make another submission
Because of the geographical position

and the strategic situation of the
eastern sector, a full-fledged com-
mand should be created for ‘the

eastern region with headquarters at
a suitable place, There will be no

dearth of such suitable places, But
1 will lay down only one criterion
for selcting such a place. It must

be accessible by air, by road, by rail
and if possible by river. Now we
have the headquarters at a place
where there is only one line of com-
munication. I urged this point during
the discussions on Defence Demands
last year, I seriously urge the hon.
Defence Minister to give careful
thought to this problem, By ‘full
fledged and full equipped command’
I mean that_there should be at lcast
supply of the equipments that the
defence services need so that they
can stand any probable dislocation In
the transport system with the rest of
India.

Sir, regarding infiltration I  want
to clear one misunderstanding that
Is going round the country, Unfor-
lunately, these infiltrants in Assam
are mostly Muslims from East Ben-
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East Bengal Muslims to have settled
in various parts of Assam during the
last 50 or 60 years. Therefore the

Pakistani infiltrants who just came
after portition, whether they came
with passports or without them,

once they are inside it becomes very
difficult to distinguish one from the
other. That is the problem, When
we raise this issue of infiltrants,
some of our friends belonging to the
minority community take us amiss.
As was urged in this House, who-
ever is a forelgner and wherever he
is in our country, whether he is in
Assam or elesewhere, must be dealt
with under the Act, He may belong
to any community. I am glad to
read in the papers that Shri Nanda
who is already in Assam studying
all these problems has given an as-
surance through the Press that he
wil! expedite the detection and de-
portation of infiltrants. That will be
a step towards the internal security
which will be very vital for the dn-
fence of the eastern sector.

I will not take any more time of
the House, With these subrnissions.
I support the Demands for Grants
of this Ministry,

Shri Frank Anthony (Nominated-
Anglo-Indians): Mr. Speaker,
Sir, first of all, I would like to pay a
tribute to the Defence Minister for
having attempted to give us some
information in his Ministry's report.
1 fee] that it is a very welcome break
from the reactionary practice of the
past where we were denied cven the
most elementary knowledge  about
facts which were probably known to
any potential aggressor,

Sir, I have felt for a long time
that one of the inherent weaknesses
in our dealing with the defence
budget is that because of historical
reasons there has been no rapport
between the politicians and the
defence services, In fact, and [ say
this without meaning any disrespect,
there is no military sense or know-
ledge of military affairs among the
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politician class. And, this also I say
with a great deal of respect, the
rather purposeless consultative com-
mittees of Parliament—dI had

op-
posed these consultative commit-
tees—do not help to remedy that
position. No real information is

made available, with the result that
there can be no meaningful discus-
sions in these consultative committees.

I should have thought, and I under-
line this suggestion, thai at least
during this emergency Government
should have set up a standing com-
mittee on Defence. If they did not
trust certain Members of this House,
they could have been kept out.
They should have set up 3 standing
committee on  Defence, associated
with it those whom they can trust
and taken them into their confidence,
so that we can make meaningful
appreciation of the kind of reorgani-
sation that the Government is en-
deavouring in its defence efforts.
Sir, as it is today, it would be true
to say that Parliament has no real
knowledge of what Government is
attempting to do with regard te de-
fence re-organisation. We get
knowledge from other sources. but
from the Government we get no real
authentic information with the
result that we are obliged to take on
trust what the Government tells us.
And it is only when some kind of attack
is mounted against this country that
Government's policy, Government's
programmes, Government's claims
arc tested in the crucible of reality
and so far, I may say with great
respect, they have been found not
only pathetically but disastrously
wanting. When I say this, I am not
pointing a finger at the Defence
Minister but I have a feeling that the
whole Government machinery is
going back to its old complacency,
letha=gy, a sort of pose of infallibi-
lity, There does not seem to be
any sense of urgency, any sense of
emergency in the Government today.
The only sort of reminder that we
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have that there was an attack by the
Chinse is the Defence of India Act
and Rules.

In his report the Defence Minister
has told us that defence policy is
governed inevitably by the major
planks of foreign policy. He has
spelt out these major policies as being
peace and non-aggression—absolute
ly unexceptionable—and he has also
referred to the basic policy of non-
alignment. Now, I do not want to be
misunderstood. 1 do not want to ask
the Government—because I  know
nothing will happen—to change this
policy of non-alignment, but at least
let the Defence Minister appreciate
the realities that flow from this
policy, of the peculiar unreal twist
that we have given to it, consequen-
ces that are not only expansive but

consequences that have becn and
will continue to be dangcrous.
Anybody who today talks of col-

lective defence and collective secu-
rity is immediately stigmatised as a
heretic. But what I notice is this,
that we have given this wunreal,
superstitious twist to non-alignment.
We have forgotten that we are living
in a nuclear age. We have forgotten
that weapons are lbeing refined,
spohisticated with such bewildering
rapidity that what is modern today
is obsolete tomorrow, or at least in
the next year, with the result that
we have, stemming from government
policies or things purporting to be
policies which are, with great res-
pect, not only unreal but dangerous
for the country.I say this with great
respect that any suggestion that India
can achieve within 30 or 50 years
self-sufficiency in defence is not only
an illusion but it is a dangerous illu-
sion. There are only two countries
today which have the capacity and
perhaps the resources to achieve gelf-
gufficiency in defence, and I do not
have to name them China is making
violent bid to achleve some kind of
comparative gelf-sufficiency, but even
China, whatever she may do will
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never be able to emulate a modern
power either in equipment or in tech-
niques.

Let us be realistic enough to
realise—and that is my quarrel—that
in equating non-alignment with iso-
lation we are not only placing bur-

dens, crippling burden, on the
country, but we are making the
country face disastrous, dangerous
consequences.

And I will say this, though we
know it let us face up to it, We are
facing today, one of our preoccupa-
tions is, Pakistan, militant, fanatical,
hatefilled. Let us also understand,
let us appreciate—I do not want to
plead a change of our policy—bu!
because Pakistan is a member of the
CENTO and SEATO, Pakistan has
got a military edge over us in cer-
tain military equipment and, what is
more, Pakistan will continue to have
that edge over us, merely beeause
she is in CENTQO and SEATO. We
may dislike it. We mav try 1o peint
out with a great deal of justification
that Pakistan's membership of these
military alliances merely a deovice
in order to get military equipment.
that in a crisis Pakistan will be the
most unreliable of allies, demonstra-
ted by the fact that today she is pr-
pared to enter cynically, wunscripu-
lously into an enterite with an
equally unscrupulous nation; but we
cannot help this; let us realise this.
As Mr., Khrushhev has pointed out.
for him the difference between China
and India is the difference between
an ally and a friend. That is the
difference—between an ally and a
friend I do not say that America.
Britain and the Commonwealth
countries will not be friendly with
us. Of course, they will be friendly
with us: and they will be friendly
with us for two very good reasons:
- because of our commitment to de-
mocracy and because of the geo-poli-
tical significance of India to the sur-
vival of democracy, at least in Asia.
Remember this, that in the final ana-
lysis when it comes to the question
of aid, when it comes to the quantum
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of aid, when it comes to the quality
of aid. and when it comes to the
question of a share in the knowledge
of research in defence production, they
will always give preference to Pakis-
tan the ally, than India the friend.
Remember that; that is one of the
realities we have to face. And re-

member this also—this is another
face and we saw it—as long as
Pakistan the ally , shouts loudly

enough, none of your friends will
give you real power, they will never
give you sophisticated weapons, We
asked for supersonic planes during
the Chinese aggression. Pakistan had
already got those supersonic plane.
But what they have given to Pakisian
the ally, they denied to India the
friend. And also remember this, the
other facet of the medal, that stem-
ming from this peculiar twisted in-
terpretation of non-alignment—I
quarre] with that interpretation—-
stemming from that, from our non-
aligned neighbours, our so-called
non-aligned friends, we could not
even expect lip support; remember
that also, I am pointing out these
realities to the Minister because we
tend sometimes to behave somewhat
like hysterical adolescents when we
do not get what we want. As T said
we tend to speak off-key and get un-
balanced. These are realities and let
us face up to them, But we do not
seem to gppreciate the realities of in-
ternational life today,

I say this, as I have said earlier,
that self-sufficiency in defence for
India is not only idle but it is a
dangerous dream for at least 30 to 50
years,

Shri Ranga:

about it now?

Are they talking

Shri Frank Anthony: They seem
to be attempting to achieve it

Shri Ranga: Only the Communist
friends; Government is not so foolish.

Shri Frank Anthony: 1 will say
this to the Minister. What little he
vouchsafed to us from the result of
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the NEFA Enquiry Committee Report
thowed one thing, and I will deal
with it here, that it was basic, major
defect, right from the top downwards.
In his report he has told us that he
has appointed several new commit-
tees. I hope some of them will pro-
duce results, but I feel this, that
basically there is no real re-organisa-
tion. that the Defence Minister la~ks
the will to co-ordinate, to induce the
minimum of unified defence command.
and I say this with some knowledge
because 1 was a member for several
years in the Nationa] Defence
Council Defence Consultative Com-
mittee and so on. The pattern we are
pursuing is a 50 or 100 years old pat-
tern.

Shri Ranga: British.

Shri Frank Anthony: British or
say any other ‘ish’. These old patterns
tend to become institutionalised—I am
talking of human nature—they tend
to grow into vested interests. There
tends to be resistance—] know it; it
is natural—in the different branches
of the armed forces to any alleged en-
croachment on their autonomy. What
has happened in Britain? For sixty
years they fought this institutionalis-
ed prejudice, these age-old prejudices.
After sixty years of fighting this fana-
tical resistance to the long overdue re-
organisation in their gwn armed for-
ces, they have just produced a new
pattern. Because of that resistance,
the Defence Minister has not been
able to produce any real re-organisa-
tion. In Britain they have tried to
follow to a certain extent the unified
command of the Pentagon pattern. T
was reading some time ago an article
that even the Chinese are following
the re-organisation pattern s=et by
the Pentagon in America,

What I feel is that re-organisation
is necessary right from the top. The
Defence Minister has told us that
there is re-organisation. I have grave
doubts because I do not know whether
he iz going to give us the npecessary
information. He has told wus that
there is a Defence Committee of the
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Cabinet. I would ask him to tell me
who are the memberg of this Defence
Committee of the Cabinet,

1 am told that the Cabinet Seldom
meets. That is what the members of
the Cabinet themselves have told me,
1 do not know. But how often does
this Defence Committee of the Cabi-
net meet? What are its powers? What
are its functions? Does it take any
policy decisions or is it just another
debating society, something like our
Consultative Committees of Parlia-
ment? My hon, friend, the Minister
there, is frowning at my reference to
his Consultative Committee.

There g this increasing multipilicity
of committees and I gm afraid of it. I
am afraid of it becausc we have had
the old sorry story of complete lack
of integration in the armed forces
with the consequence that some of the
most critical plans have gone astray.
I feel that the real danger is that be-
cause of the multiplicity of commit-
tees you will get this tendency to
separation, to growing disintegration,
to insistence on autonomy by each
hody and of each one wanting to crow
on his own little dunghill. That is a
very real danger,

What was the pattern before? It
was—experts and  counter-experts;
ministers and counter-ministers. Plans
and projects were going by what test?
They were going by that of persons,
of personalities and, worst of all, by
the colour of the personal politics of
certain ministers,

Mr. Speaker: I am getting jealous
because he is giving all his attention
to Ministers.

Shri Frank Anthony:
perhaps we had
little more.
to him.

I thought
to impress them a
I will speak through you

I feel—and I make this suggestion
with respect but with emphasis—that
there must be much greater integra-



6803 Demands
tion between the three wings of the
Services without any unnecessary en-
croachment gn their separate identi-
ties,

The hon. Minister has told us that
he has got his Chiefs of Staff Com-
mittee. As soon as I saw this refer-
ence | said, “Here is underlined the
policy of drift{ in the Defence Minis-
try”, Here you pinpeint your lack of
will to reorganise. Who presides over
this Chiefs of Staff Committee? It is
the oldest member, probably the
seniormost member. He may be the
oldest but he may equally be the dull-
est and the most incompetent. Is that
the person you choose, because he
merely happens to be the oldest, to be
the Chairman of your Chiefs of Staff
Committee?

What have they done in Britain and
other countries? The Head or the
Chairman of the Chiefs of Staff Com-
mittee is carefully choosen. He is the
Supreme Commander; he is known as
the Chief of Defence Staff. He is in over
all operational command. He takes
the ultimate declsions, He resolves
the differences. I want to know whe-
ther this amorphous Chiefs of Staff
Committee with the oldest member,
perhaps a Naval officer, being in
charge when we were attacked by the
Chinese is in overall operational com-
mand. I want to know as to who is in
overall operational command of this
Chiefs of Staff Committee. Who re-
solves their differences? How are
their differences of opinion relayed to
the Defence Committee of the Cabinet;
or, do they not have any difference
of opinion? They may be vegetarians,
but I hope they are not vegetables. I
can understand that there is this ten-
dency in this country to conform.
Everybody behave like some kind of
& convenient vegetable, conforming to
some common pattern. But, as I said,
I hope that does not happen with your
Chiefs of Staff. I say that in the con-
text of our potential enemies the
Chairman of your Chiefs of Staff
Committee should be an Army man,
He should be an Army man.
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I say this also, so far as Army is
concerned, there must be some reor-
ganisation. We are fortunate that
we have in our present Chief of Army
Staff a man who has the reputation
of being an excellent soldier and a
leader of men. But we had not been
so fortunate in the past. Some of
them had projected a first-class image
but some of them—I say this without
pointing any specific finger—also pro-
jected an image of having become
Chiefs of S.aff or reached equivalent
positions by having lived long enough’
and some of them by having a little
political pull too,

Why not have the pattern followed
by most countries, that of having an’
army council, where the Chief of the
Army Staff works in council with his
Principal Staff Officers? I do not think
that happens here. In the Report the
hon. Defcnce Minister has only said
that the Principal Staft Officers—the
Deputy Chief, the Adjutant General,
the Quartermaster General etc., all
these people—merely assist. It is not
good enough. Assisting is not good
enough. What I feel we should have
is a council acting jointly and taking
joint decisions. If thrat had happened
during the NEFA debacle, that de-
bacle would not have happened.
Taking joint decisions mean that you
eliminate the danger of your top man
being weak, being indecisive and being
incompetent, and that is precisely
what happened in the NEFA debacle,
Let ug face it; your top map was
weak, he wag indecisive, he was in-
competent, and you had no Army
Council acting jointly in order to re-
medy that position, 1 say this, the
time is long overdue when you should
hrave an Army Council acting jointly.

In the matter of research, the Min-
ister has told us—he has given us
figures—that we have 25 research
laboratories, 2 training establishments
and 3 field research stations. I am
not quarrelling with the number. I
remember reading a  well-informed
article by a military commentator—
he has been round these places—say-
ing, he has seen some of the research:
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work being done in other countries,
.and his unfortunate conclusion was
“thig that so far as some countries are
concerned, we have ten times their
number of laboratories but we are
doing one-tenth the amount of re-
search work. He said, there is no
spirit, no drive, in your whole research
organisation. I just do not understand
it. Is this also a projection of this
peculiar interpretation of non-align-
ment? The most advanced countries
in the world, Britain, Germany, Japan,
do not go in for the impossible expen-
sive process of trying to do research
on their own. I want to know whe-
ther we collaborate in research, Why
do the Communists want you to live
in isolation? It is because thev know
that it is impossible for us to function
without collective security. They know
that it is impossible for us to have
meaningful research without some
kind of collaboration. That ig why
they want deliberately to isolate us.
That is why they want to keep us in
isolation. That is why they want to
make us the ready target for any po-
tential Communist aggressor. That is
the whole purpose, and it is only, as
1 said, a dangerous visionary or a deli-
berate saboteur will tell us to carry
on in this policy of isolation.

Shrimati Renu Chakravartty (Bar-
‘rackpore): What is the military pact
that we are going to join?

Shri Frank Anthony:
‘pact,

No military
Shrimati Renn Chakravartty: What
-else?
Shri Ranga: We want allies now.

Shrimati Renu Chakravartty:
-you are not able to get.

That

Shri Frank Anthony: As I was say-
ing, what I notice is this. I saw no
reference to the Atomic Energy Com-

mission. [ want a reply to this. Is
Dr. Bhabha, the Chairman—I think,

he is the Chairman—associated with
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your Research Committee and, if nat
I want to know why: Is it once again
the reflection of the policy of non-
alignment or is it the reflection of
the policy that under no circumstance
are we going to develop nuclear
weapons? I want to know that be-
cause the country has the right to
know it, If that ig your policy, I sav
that we are going to be faced in the
not distant future with grave disas-
trous consequences. What is going to
happen? Let us have no illusion
about what China is doing. China
today has gtepped up her atomic re-
seach activity. I read somewhere
that gs far back ag 1955, with Russiam
assistance—they talk as if China and
Russia are not allies.....

Shrimati Renu Chakravartty: Of
course, they are allies,

Shri Frank Anthony: They were

allies, they arc allies and they
will continue to be allies.
As far back as 1955 with

Russian assistance, China had set up
36 nuclear research stations, and as
far back as 1958, she had her first
atomic reatcor. 1 think one of their
people made the claim that this year
they were going to explode the first
atomic or nuclear bomb. Maybe,
they explode it. It does not mean
that they will have nuclear weapons
in usable quantities in the immediate
future. But let us remember this that
China breathing down on her backs,
China concentrating on military pro-
duction in spite of her recognised
industrial backwardness and in gspite
of her leaps backward instead of
forward, is today self-sufficient in
small arms  production. China |is
producing her own fanks. From what
1 could gather from the report, the
Minister hag told us—I have got the
exact words—-that we are in the pro-
cess of developing the production of
medium tanks. It looks as though we
are not even producing any medium
tanks. So, I say, let us have no
illusion about what China is up to.
China is out to isolate us. China is
out to garrotteus and China will use
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not only subversion and sabotage but
she will use war as an intrument of
her policy. Every modern army is
equipped with what are know as con-
ventional nuclear warheads used un-
der the most ordinary circumstances.
And I say this. The country has the
right to know it. Because of the
policy of our deliberately falling be-
kind in equipping our army with
ordinary small arms, with automatic
weapons, what ig it that the country
has faced? It faced disaster, it faced
humiliation, from which it is going to
take us many decades to Trecover.
I want to know whether because of
some policy you are going to face
us in the next ten or fifteen years
with the same prospect of disaster
and humiliation.

It has not been possible from the
report to get an adeguate picture of
production, But we are still at the
small arms stage, very much at the
small arms stage. I was glad to hear
of some attempt at standardisation,
but ewven there, according to the re-
port, we have tp await the American
Plant and it will take us at least one
year to begin to produce 7.62 mm.
ammunition. I was very glad to see
the reference to the Ishapore semi-
automatic rifle and I think that we
ought to congratulate those who de-
signed it. From what I have read
about it, I believe that it is entirely
Indian-designed, and that it is one
of the finest semi-automatic weapons
that hag ever been produced any-
where in the world. But I want to
know this too. I do not know why the
hon, Minister does not give us the
figures.

In The Hindustan Times dated the
14th November, 1963 I saw an account
that_ the Ishapore rifle, that is, the
semi-automatic rifle, would be pro-
duced to the extent of 2500 a month
by the end of 1964. The hon. Minis-
ter says—he chooses his words very
well, and it is very well for a.person
who hag not English as his mother-
tongue— that within the next twelve
months, we are goinz to double the
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production. So, I do not know
whether the production will be doubl-
ed in Decembtr, 1964 or whether it is
likely to be doubled from January,
1864. But assuming that it is going
to be doubled from January, 1964, it
meang according to the information
given in The Hindustan Times that
you are only producing 5,000 semi-
automatic weapons. That is not a
very spectacular figure, It means
that predominantly your Army will
still be a bolt-action-rifle Army.

If there is one thing that the Chi-
nese have taught wus, it is this.
They taught us that they have in-

finitely superior fire-power. And
here I join issue with the Prime
Minister. The spirit i good enough,

but I read a statement by the Prime
Minister, it does not matter what
weapons we have, we can fight with
lathis. I say, No'. Why this dange-
rous illusion? You cannot fight with
lathis. Today, physical courage is no
substitute for overwhelming supe-
riority in fire-power, and that was
what happened to us largely in NEFA.

I would refer to the position in re-
gard to the Air Force now. I have
been a little distressed at the rather
dishevelled appearance of the Air
Force. I have not got a complete list
of the different planes that we are
using, but it is a real miscellany; we
have got in AN-12, Gnat, Caribou,
Packet aircraft, then Avro-T48, then
Mi-4 helicopters, and the hoped-for
HF-24 and also the MIG. Then,
there was the Allouttee which my hon.
friend had quite rightly probably
boosted. But would not this present
ug with a problem? Would not this
bewildering variety of planes present
us with a corresponding problem of
lack of standardisation, difficulties in
replacements, difficulties in training
and difficulties in co-ordinating our air
defence? It is bound to, and that is
where [ criticise the Defencr Ministry.

According to a report in The
Hindustan Times of the 14th August,
1963, the Tata Committee is said to
have recommended to Government the
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scrapping of the MIG and the Avro- erect, whatever they are, the facto-

748 project, That was the report or
the alleged report. They were said
to have recommended to Government
that they should concentrate on the
HF-24 and the Canadian Caribou. I
believe that Government have reject-
ed it. I am not surprised that they
have rejected it, because the rejection
was bound to be there. It was a poli-
tical decision. How can the Govern-
ment condemn the previous Defence
Minister? And how could they scrap
his pet schemes the Avro-748 project
on which the country has wasted al-
ready crores of rupees? The political
decision wag taken, and the Tata Com-
mittee’s recommendations were reject-
ed.

But I want to have some information
from the hon. Minister on one point.
What is the truth in this controversy
about the HF-24? 1 read somewhere
that the Orpheus engine that they
were going to put in was inadequate
and it would barely give the speed of
sound, and it would be very inferior
to the Chinese MIG because I think
they have got MIG-19, and it would
be only half as fast as the American
Pakistani Star fighter.

Then I saw another story that they
are going to have a Mach 2 engine.
Then I saw another story that it was
prohibitively expensive for us. I saw
another story that we were going to
have a modification of the MIG 21
engine, and another story that that
wag found completely unsuitable,

17.00 hrs.

I want to know what all this means
in terms of money, in terms of delay,
in terms, above all, of the performance
of this hoped-for HF 24. Why is Gov-
ernment dragging its feet? Already,
you have taken a decision, a political
decision, not a decision based on mili-
tary considerations, about the MIG.
But why is it dragging its feet. In
August 1962, the agreement was
signed. Now you tell us, two years
after that, that now we are going to

ries. You tell us—two years from
now we will have the first plane off
the assembly line. I do not believe it,
because of the story of HF 24. Eight
years ago, agreement was entered into
with a British firm. Eight years after,
we do not know when the first HF 24
will come off the assembly line. I say
that this by any standards does not
represent any sense of urgency in the
Government,

I say this in conclusion. I wish the
Defence Minister well. I say this also,
If the Government deems it and wants
to use any of us, certainly we, with
the little we know as Members of this
House, are prepared to give our
maximum help. But I would venture
to say this also with respect that the
country will not tolerate another
NEFA, I do not believe the country
will tolerate a continuance of a policy
of pacifism masquerading as non-ali-
gnment, of pacifism of ‘peace at any
price’ which has tarnished our image
beyond recognition in the world,

Shri Krishnapal Singh (Jalesar):
Before I come to the main points of
my speech, I would like to endorse
the suggestion made by Shri Birendra
Bahadur Singh for the nomination of
two or three senior military officers
to the Rajya Sabha. We cannot in
this matter draw a parallel from some
of the other democratic countries like
England and America which have
conscription, where every citizen has
had some experience of service in one
or the other of the armed forces.
Therefore, I think it is a very good
suggestion and it should be acted
ipon.

The next point I would make is
about the situation in regard to the
task of the defence forces. The Re-
port itself admits that the situation is
very serious, We all know it. But
what are we doing in order to face
that situation? I have collected some
figures. In the beginning of the last
war, India was spending 42 per cent
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of her revenues on defence. As the
war progressed, this rose to 72:6 per
cent. This was in addition to the con-
tribution of the British Government
and their commitment for our over-
seas expenditure,

Now, what have we been doing? In
1956-57 we were spending 20'6 per
cent, in 1960-61, it came down to 155
per cent and in 1861-62, it came down
to 154 per cent. Even now, after two
years of preparations, our expenditure
is only 29'5 per cent of our total ex-
enditure. The United States, which is
not engaged in any active operations
like us, is spending 40-77 per cent on
defence.

Therefore, either we should take up
defence seriously, or not take it up at
all. By seriously I mean that we
should give up slogans like ‘develop-
ment is defence.’ and not continue to
waste money over most of these use-
less schemes. This sorl of slogan
is absurd when we are faced with this
threat on three sides at least. We
should give it up and try to spend
every available penny on defence,

We have an army of over 50,000
young men who are engaged in the
Planning Department at various sta-
ges. I can show the Housc that half
of the time they do not know what to
do; they are either sitting at home

or wasting their time. These men
could be used in the armed forces,
and all that money saved. Eighty

per cent of the money devoted to
planning and this development busi-
ness is, in my opinion, being wasted,
and it should be saved. All this work
which is being done by the Planning
Department can be done by the other
departments as it used to be done, It
is unnecessary duplication, and money
should be saved from the civil side
for the development of defence if we
mean to take it up seriously.

One word I would like to say about
the treatment of minorities by Pakis-
tan which has been rightly agitating
our minds for the last few days. A
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similar situation arose in Czechoslo-
vakia in 1938. Three hundred Sudetan
Germans were massacred in that
country. Hitler threatened to invade
Czechoslovakia, and Chamberlain had
to fly to Berlin in order to persuade
Hitler from taking that step. Hitler
said he did not care whether there
would be a world war or not, and the
result was that Czechoslovakia was
partitioned. Are we in a position to
say any thing of that sort to Pakistan?
We are not, b2cause we hive not got
the strength. The first essential for
anybody to adopt an independent
foreign policy or a strong attitude is
that he should have strength, strength
generally first and strength at decisive
points. Unless we are able to build
that, it is no use our criming that we
4re going to do this or thal. I do not

think we will be able to do very
much,

I would like to say a few words
about equipment and arms. We have

had some very good additions to our
armoury by way of automatic

rifles, the heavy mortar and the
light mountain gun. They are very
good additions, and I hope that

there will be more. But there is
only only one thing I would
like to say with regard to these wea-
pons, that we should not aim at col-
lecting a sort of museum. As it is, we
have various types of arms, I under-
stand that one of the former Secreta-
ries of the Ministry of Defence him-
self, in delivering a speech in Bombay,
said that we had about 40 different
types of aeroplanes and 1t was a pro-
blem to maintain them. Wc do not
want to have varieties of arms. We
shall stick to one pattern ar far as
possible, so that maintenance and the
problem of spare parts and replace-
ment is within our means.

As regards the mountain divisions,
I will only say this much. Although it
is a very welcome step, training in
mountain warfare and acclimatising
our troops to high altituies should
not be confined to thesz three divi-
sions. Any portion of the army may
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be required to furnish reinforcements.
So, we should not exclusively say that
we set aside a few formations to work
in higher altitudes and that the rest
of the army will fight only in the
plains. Our Army had been fighting
in high altitudes; it has been fighting
in the North Western Frontier; in
Greece and in Italy and acquitted it-
self well. Even the average Indian
is accustomed to high altitudes; every
year hundreds of thousands of our
people go to high altitudes for the
sake of pilgrimage; it is nothing very
new. With a little effort, I suppose
most of our troops can be accustomed
in high altitudes. Therefore, we
should not keep these inountain divi-
sions, exclusively for fighting in the
higher altitudes.

I will say a few words about the
morale. It is extremely important
after all salaries and allowances are
not the only things which could make
a soldier fight; it is the way in which
you treat g soldier. We have to give
him the position which he used to
hold in society before. I would relate
an incident which was related to me
by my own tutor, Col. B. L. Cole, of
the 13th Rajputana Rifles. He went
on a shooting expedition and he took
an orderly with him; for some fault he
slapped that orderly. The orderly went
back to the unit and reported the mat-
ter to the commanding officer. Lieut
Cole's, as he was known in those days,
leave was cancelled; he was called
back to the unit and the next morning
after he arrived, the whole unit was
assembled and he was made to apolo-
gise to that sepoy, his orderly. I
wonder if our sepoys at present have
that postion, whether any command-
ing officer at present will have
the courage of compelling an officer to
apologise. There is also the question
of treatment by civilians. T{ is only
the other day that a subedar, a res-
ponsible officer in the Army and some-
times it is he who has to command
a company, came with tears in his
eyes to the meeting of Lhe District
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Soldiers and Sailors and Airmen's
Board and said that his house had
fallen in the last floods but the Block
Development Officer could not give
him cement but that the BDO had
given them to his friends. That is the
way in which our people arc treated.
Previously, uniforms used to be looked
upon with respect. Now, of course,
he has to knock about all over the
place and nobody takes any notice of
him: we must reinstate our jawan,
our army men in their former posi-
tion.

1 would alsp like to suggest that
these DSSA boards in every district
should have a military vice president,
maybe JCO or a retired army officer.
The collectors are er-officio presidents
but they have not got enough time nor
do they all take interest,

1 should like to say a few words
about the missing personnel and our
casualties. It affects the morale grea-
tly if we could not supply prompt in-
formation to the relatives of the peo-
ple. 1 have seen two lelters written
to a Member of Parliament by the
relatives of two of the officers who
had been reported missing. They are
extremely bitter. They have written
to this Member of Parliament com-
plaining that Government has not
done anything in trying to get infor-
mation about their sons, This impres-
sion should not be created. If we are
not able to get information about
the missing personnel or our casual-
ties, we should ask the Red Cross to
secure information.

I would just say a word about rec-
ruitment, A lot has alread been said
about it. I would only say that we
should try and get the real, hardy
type of people, who are adventurous,
and not people who want to join the
army for the sake of salaries and al-
lowances. That used to be the great
asset of the old army. Now, of course,
times have changed, and we are not
getting that type of peopls, and I am
prepared to endorse the remarks of
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other Members that we should have
a larger proportion from the ranks
recruited to the armed forces.

The only other thing of importance
is the system of promotion. I do not
think the system of selection to the
rank of Lt.-Col. and the higher offi-
cers has been satisfactory. Quite a
large number of Generals have had
to leave because they were supersed-
ed; Generals who could have continued
to be an asset to the army, who would
be an asset to any army. They left the
army because of our faulty system of
promotion and favouritism. 1 hope
particular attention would be paid by
the Defence Minister to this matter.

Mr. Speaker: Shri U M. Trivedi.
He may have seven minutes,

Shri U. M. Trivedi (MandsaLr}; Mr.
Speaker, Sir, 1 thank you for this
consideration. 1 would not take much
time of the House. I would first point
out how wasteful expenditure has
been noticed in our reports. We have
found out that there have been 81
unauthorised lifts; we have found out
heavy losses due to piecemeal cons-
truction of houses for JCOs. That
brings the loss to the tunc of about a
lakh of rupees. We have found out
that cement to the extent of 1,400 tons
has been misapropriated at one place
alone. We have found out that mis-
appropriation of rations has resulted
in a loss of about Rs, 5 lakhs. We have
also noted that a supplementary grant
of Rs. 8 crores for the Air Force was
found unnecessary. Why was this
amount taken at all? The damage to
an aircraft resulted in a loss of Rs.
24,000 at one place, and a Joss of Rs.
42,000 in another place; and the offi-
cers concerned were penalised to an
extent of Rs, 150 and Rs. 200 respecti-
vely. Why these officers were pena-
lised for the loss of Rs. 42,000 and Rs.
24,000 passes my comprehension. These
poor people must have suffered, Some
of us, when we were students, must
have broken some instruments one
way or the other, gnd if our professors
had jumped upon us to get them rep-
laced, how could we have studied?
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These losses did take place owing to
accidents; and if such accidents did
{ake place, why was Rs. 150 demanded
for the loss of Rs. 42,000 Why not
write off, and why show this mean-
ness of trying to recover Rs. 150 by
way of penalty! I cannot understand.

At one place, there was the loss of
a Hunter aircraft and it was Rs, 15
lakhs. Yet the authorities who en-
quired into it proceeded to recover
Rs. 1,200 from the officer, who was
killed the very next day; This cal-
lousness on our part should cease.

We have found out that at one place
1669 vehicles were not lcoked after
with the net result that the 1,669 vehi-
cles became useless. At another place,
in another depot, 779 vehicles became
useless. And we had a total loss of
all these vehicles. Why were they not
disposed of in time? Are there peo-
ple with no imagination in the whole
administration that they can dispose
of them as they like and no account
is being kept of all these things? The
net result is that the whole country
suffers. These could have been used
for civilian purposes and they could
have been transferred to civilian pur-
poses, and the money could have been
realised,

All this has resulted in a loss of
Rs. 1 crore over 1,668 wvehicles and
about Rs. 70 lakhs over 779 vehicles.
Things were sold at concessional
rates. All these things are causing
losses due to the lack of imagination
on the part of our administrators,

One very glaring thing which has
come to my notice and which I cannot
refrain from bringing to the notice of
the House is this. It is a very impor-
tant point for the whole Government
and for the whole Parliament to con-
sider, How is it that there is abso-
lutely no appropriation and no demand
regarding the Canteen Store Depart-
ment? The Canteen Store Department
has got a stock in warehouses estimat-
ed at a value of Rs. 2 crores. From
where did they get this Rs. 2 crores?
Where did they draw this capital of
Rs. 48 lakhs? How did they operate
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it? The Government officers operate
it, but because the hon. Minister has
signed on it, I will hold the Minister
responsible for it. 1 may have very
great regard for him, for his bravery
and other things, but I am very sorry
to bring this to his notice. How could
he have signed these accounts, when
“he does not find it in the estimates of
the whole of this Defence Ministry?
Their profits amount to Rs, 56 lakhs.
Why has not income-tax been paid on
it? How does this appropriation take
place? Is it a statutory body? I find
it is not a statutory body, because at
page 112 of the Defence estimates, ali
the undertakings are given. The
undertakings are 8 in number, but I
do not find this name anywhere., At
another place, there are other depart-
ments—military farms and other
departments—for which money is
spent. There also this is not mention-
ed. Where is this mysterious thing—
the Canteen Store Department—which
gives orders for lakhs and lakhs of
rupees of goods to be supplied to it tu
meet the necessities of the various
military personnel? That was one
reason why I requested you for an
opportunity to bring it to the notice
of this House. It is a state of affairs
which is against the very provision of
the Constitution that no money can be
spent out of the Consolidated Fund of
India without the knowledge of this
House. This money is being spent and
no mention is made in the Defence
estimates. Nowhere it is mentioned.
Here sits the Chairman of the Public
Accounts Committee who will look
into these accounts. This has been
published and certified by the Audi-
tor-General also. But I have seen no
note by the Auditor-General about the
Canteen Store Department not being
mentioned in the Defence estimates.

I would say one more thing. Our
army and our whole military force has
no doubt been strengthened and I
wou'd like to say a few words in
praise of the progress that has been
made during the last one year.
But the progress which we have
achieved is not sufficient. We

MARCH 21, 1964

for Grants 6818

should not be content till we
have a strong army posted on
the border, sufficient in strength to
meet the menace that is facing us by
the collusion of the two bellicose
enemies of ours. We cannot just say
in a spirit of bravado that we will all
fight. But there must be enough
strength in our army that at least one
of our enemies will never be able to
raise its head again.

Mr. Speaker: Let us hear the soldier
now—Shri Yashpal Singh.

sit amare fag (F097) 0 weAw
HEIE, WA @ A5 HIgd W7 WIS
T TEF T LA & FEA A fergeara
#1 7 faq T|AT 7 T¥AT | HEH vy
TmifE & s A1 39 9for & 0w
M famm g T aw az owA 2 &
AT O e WIS F AT AT AT 0T
are ugw g8l &1 fedn (wfawer w1
Fiqr & fergram @ Wi a faa A
ZGAT TIAT | ATEFA TR0 q1EE & I
ara xATar Tar A4 5 e wdi gy faex
AT &Y, AT 2 AT E0 A Salw faeg
Tai g1 TH T ITF JAAT 04T | T
FAT FH 74 & fam A% |/ &
AAIT FCAT T30 | TH AW ¥ IGA B
for m&a faeresi a1 <% 1T & #T9 94
¥ qg TT9 0T qI9T TN & 1 A HEWr
TR F1H FT §Fdi € ®IT T & 956
fAed s FTEFdI E 1 @AW F
I & foo o qug ®i fawg &
awwd & fqu & F FFH FE@T
Zh | W O & I A qg W
WY Eirli fiF Wy w0T W W & wA
A TORA M AT X WF § WK
I8 ¥ T U AW &1 WIEET & 04T
FIA ATAT FiwoT & | WA WY FUE
Fuuw A w0 g O uF o AT
wan€t &, nF oY @raw ar oF
yar W FWEE A T W T ar
HAAT TET T WHAT WA &1 39 F 77T
gars dar gt "R | 3 fogE e
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avel # ot wer 3 & arE & g 3w
< #1 ov7 fF gz ¥ faarw 2ar @ @
T g w1 F=E oy g7 fEmr 9y
# AqTo% FTIY /IAA @ AR 61ET & T
frdzw o =g g 7 72 & fammw
T grar & FEifE < g ¥ farw g
A wE AR AR AT
UARET AT M FOMEE WA
dar ¥ ag gaw A AW —

“gfEw: afxa: ard A ag digsn 1

fom fagt &1 w77 7o &, aFdiT
aE E ¥ AR & 9 ag T gEd 2
W7 g A AARET gidi AT AGAT H @
aZ & FTI0 TG Fi T 90 gE 60 vwE
AT WA T Fr A AT T F AT
g0 3 T T WA gUFA | A &5 2T
aq Fi Ffrar agi ) a@ TEAT T 3w
frafr a e memmras 3 wmr & 1 A7
4g T qate, gf Ay a1 WA A gHre
icooo HTEET Hid THA T7 ZHAT FF
A% AU Fod A 7 Y F1q7 | zAfAw
9% & faar 48t g & 1 2@ & fAwiy
FiaT 1 Wi wYH A=A a@s gfAar W
SIEATT W17 FTHATH 2160 & | o7 9T
T ¥ a7 s g ey §, AT
HiT AF 20 WA ¥ | Tl a7 @ur
Fre fear s

FEE a1 a7 e v w0 (%
ag Ao T T A & AT & IST 7 aAv AV
goEaadi g0 AT &% ¥AT &1 | AT AT
WA FT 37 g1 a1 {67 wa¥ Tmwfa
Zi | o % ag aA1 N T & 7% W
TR 55 whaT & | 77 W w7 A &
1% 7 a1 7t geaeaan da g% A
7 & " |aT 37 gwr | 7@t 9T ;e
RENTE; GaT g & | WA qem g Ed |
A afaq dar g€ | o &g gE
3 ag & o4 fF 5@ g § 7@ A
AT STAT fF WAIRET &0 HE S
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qaga w11, fgmera #1 SzzEt #1 worEa
F0 AR w1 F fefaem w1 woEq
FO 97 T 7@ A0 amEr e fF
ffeq ¥ge ¥ @ w9gd FU | I9H
wAt ¥ g AT 90| 0T TE MR-
T A, TEAMA g ) | qg 6A
Fhg A fon) 6 o ofest &0
Tog &, e fF Faards 7 el
*! q9(g ¥ FH N7 HOA 37 FT 35000
wTeAT Hie TR A 1 73 33 E
Y & foro qg Ay A A R xa
AR & B9 AOEA F | TET TH AT
# 2 78 d7 {59 %7 & (577 97
WY WERYTEAT FI G FF W AT@®
T a99 &1 3§ A F 1 g
7 & o0 FIET AT 01T | TW I
¥ a9 =9 &1 gH Wi Ifw &
Zimi & a2 70 W IJ|W A WO oTT
nr o @i § 99 I% FW
ST TET & SH( adE ¥ WA WA
= fzar &1 v geing FroadE; elEe
T FT WA | AT TEE (o0 FE,
AFTH F °Z FgEd 9w 1 &+ (Fn
ATRT WU WA e T2 WL
qEnE aFeEr 929 | T AW ¥ fav
MTFRT woAT fofar qger T2 |

arg fafmeT =wg aroa fae
Tl §F AAT 97 §aq § WAL AL E |
@ W FaA A ¥ 4 qE TG T=Y
TOF & w7 a%ar 971 A5 9fF samwe
framifafasei & =faw 57 #7 3
A qH SFE § (6 97 7% 3% 98 A
g &7 AT | gH M F0 T T F
foe wow = =fear Heai & @iv &t
qeA 99T | Sq% UeREiwgT &7
FawaT g | fewt @9 &7 =4
gaw ¥ dor v 7 qw mag 63
OIS WEIAW & U A& AT
FEi ¥ TET @7 i FE AHA AT GAA
#1 faerl), smog arer £femn Hear @
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[+ e farg ]

&€ 47 wiwweg ) iar garg s,
mraE F1€ fa At F1 g gAmm swem
afes ga= wify f & 9 3% &
WA TG T FH T g1 ITR G
FT WX FTH AF &1 48, walay g1
safF & & ag g "ara fam #r e
s fFm Frgre d " e 3 v ale
s qrgar g amasrgm & fF 9=
& T [l warg & o1 " A AT
F1 9q1 581 & 91 I @ 2 A ey
=R A R

g g 7 TF T E W, /T
THE QAT T " T AT
W9 UF 9778 97 @€ &7 f7ar 2 o7
HI9F T YT 0F AF FT TAAT H=R[ TET
2 f& aoomE & Ry 97 9w & (A0
HIGF| AT HIAET TFATT A AT qgAT
QM | W g /Y AT g9AT TR
agl Tt & feT gmEr T AT
I 7.7 i oA 1 gAY vEr 2
IT T F1 25 T FET

FeggaurA fT 2 1. 8% 35 &
ngAT Al g forqd (qEmewn g -
“According to the revised
assessment, 1794 additional engi-
neers are required. Against this
requirement, only 145 graduate
engineers are undergoing pre-
commission training.”
AE qui Y THIfAE 1 IR o7 Q@G
T aF FA9 ¥y FT TG g
WA ZH WIHT qF AT JIE qEAT
2 & T=F T=A K1 G A7 i 3 qTAY
F wre w1 e oA # ag e
T gt & 1 fE w2 ) A
FAT &7 TGAT AIEA G| B HAA FY
A faF TrHaT § HTIY WG 3T A
¥ afea wTeilas AT 74T 9% W H
FEA 21 A KA FT I § OITAH
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gz vl | T #1 wnT g foue &
dIET WTAT 9TgAT & &1 3§ qriaw &
AT gz [ Fifagw | wUT T woaw
AFHET " &1 fr | waw € & g
AFZT A FT RAWT ST F |
A§HiET ¢ fedie g gurdy foaey
2| AFTER AT WY qEA FT [AES
z 2 fx damm #1 mfas F5 @
HEAZA AT ATAA &1 99 & fF qree)-
a7 [ 47 2 | AFHZA MEF F A T
2 f¥ feomag & v iw feg #1 wiew
i @ W7 fegrma A% @91 T2
U FFW G 97 TE A7 g9 Aid &%
TE | gEHA o @ A1 M EH T i A
7, TV & 24T §7 @ £ 2, 5/ AT
q1g 20 T 7§ )| {uiseET wed
®T TAFT ST 35T T2AT | 39 AT T4
A7 a7 WFAEA AEA & AT 9 |
7z ¥ qumm 2 fx 2@ 3w A 7R F,
NI asaz AT R E,
W w7 fegerta &1 wwer 2, 2 A
TN THHT ¢ W7 GEar ¥4 & (=%
Arwfegi aave st & | FINFAF
{7 @12 3o, v 59 U AA™
ST | ST BW WA fend €1 hEET
|Z wEf FT GFA §, W7 TH GF WA
471 9T T €1 g1 g, A7 91g et
TqrE g1 W4Ty &% OW oimae feY
g1, a8 gATd T Wi &7 w94 | fod
FraE) YE FT OANAT A FFA
faar ot a7 #% faar f$ o1 ®emr
YIS T 9 HT FEGHIF 97 7 T,
A 7T qH ¢, A N A& F, I AE
oT 4! &, 37 WL gU AT F) 09 F e
FT qFHT /7T AT AT §) WA UE-
77 7§ A A EfE AT dW AT B
F A &Y ST WY W & VY FE
T & T8 WEd F, A OH H
T faar s o feg v &0 ST
W Fgd & fF &ow wfwfmor g @
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27 3c TR T EH WA ATH AT FLAL |
TEAT TIET o wTE z7 Sfaad o% gw
AR T TR § I AT A | WIS OF
T 97 AT & 7 FSA ¥ WAL FaA
#1 | foa®T F341 90 qF 7@ faan
T IF R ATE FLE | IH AT GGAT
ar wigF fedew g1 % & "I A
IqATHE g1 g5 2 (99 FBA a0
frarsr afl 2, Sow A1 2, T A AR 2
fa farq 7vg § WreHT &1 4T T=7 faar @r
a5ar g, faq awg ¥ " &7 969
AT AT AFAT 2, I9 A& ¥ A" F&)
agTE A1 FFAT | FLIA A AT @ A
a4t & T | I a@ ¥ oaw #7
st qaTE AT AEAT 8, wHE ¥ FAA
FATE ST AFAT 3, T & AHA 8
ar awdr &, FfFw Ag N ;W T
TR FAA 7 | g S A qrfara
rER Ay

WIT IIFETT HT Tl FATE AT
fererar <Y 2, s arfFeT fir
fegfrge ey 2, 3few @ra & ¥ o
a3 ¥R s 33 gu § famwr woAr
2w ¢ | ag 34 fraw Ty A
W | ST F 9= g dar fr 8,
qifEETT § FRL g 9 e | w
F Wl FO9 SIS F S, w@i
oy FET fad, Afsw w7 A ama § off
QIR A FT TAATH AT FT 7T | THIL
Mg FT EAATH T O OO LY B FLY
7T A1 gw & fAwm Amedt & swwr
farema &1 gwvame faar o fom &
q=T FHT 42 ¢ fF v ggr & & &=
W R A NT R, N>
FELE fod a9 qew FL AT Q@ E,
¥ Y @y gFu & N wAE) fawd )
T TRy | ifEETT W feger
qf@w & FT 7 I 771 7AW gW AT
HHAT & 7 Fedew &7 q@ET gw g1 qFar
& 7 fergmm & AT #71 v gw @)
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HFAT § WYY T TEATE E) 42T g1
& 1 & arag @r &7 At §, & 9 ATy
AK | RTE | TIEAE T FAT LA
E | FEEY T sego TR &, foret
qATE et & 9 7t §, fowme wmw
TF OF ¢ AT {3 AL AT, F g™
TI WO T AT /AT £ G g /R
3¢ | 7 A9 | gafed a2 & fF Sae
ATy WS & fag owrg 1 9w
ACATE @i & A9 & W HqIEHT § A
32T F97 A faar W@ & | W FEwT
Forwfe #7 7 F741 & 7 98 A7 g
fae T o g AT 1 a7 w7 -
77 & 9 f& 28 F) ey 7 397 912y,
At gFETH W &1 faea wdl F Wy,
3T F2AT AT W feRET ¥ wRT
% T argwvee d2v faa oy |

77 R fag a3 o9 Y T7 &,
S f Far #ft aae fog & %1, gt
fag g3 7y Fv @ 2, fF 0w A
qIfFTs 7 EWTLT |7 W1 q@A1 & a4
94 W fFY, 39% a9 W & HGIT
fadr | | oI 57 T AT gy 35T X
I A U B & 9% g & &Y
e el FaT o= T T @) T oy,
FULT EATL TET & &I 57 7 717 g
T G| TW & EY T AT LT AHAY
Fafs femgeara ¥ w3 fafam dar &
Ty, i & N a@F A E A e
=T F faes 78 T 9rey Ivwr fiw
¥ & geram a1 gATe folr g o A
am & f gw oifaera &7 a1e o JiwT
T FT 4% AT G W@ F AT gHrL
qEEMA ATRAT ¥ Few famr o,
Zardr wrE & Ay e fowg fFar
A | WTTEY Y¥ FOT TEEI R
T FY A I geft o forg S
7 gt Fifeeequw 1 ower Fife-
ZHEA GWET 3 I W THTE
fae gw sm 3 arer § | fgrgen B
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[ o aerer fae ]

W J@ EOT W@ gg wefvga dEw
wft 7 femgeama ®1 97 & fay &
faar AreT

Mr. Speaker:
Minister.

The hon. Defence

Shri J. P. Jyotishi (Sagar): Sir, 1
want to draw your attention to a re-
mark by the hon. Member there.

The Minister of Defence (Shri Y. B.
Chavan): Sir, I would like to take
more time and therefore 1 would re-
quire your permission to speak on
Monday.

Mr. Speaker: He might begin and
speak for two or three seconds.

Shri J. P. Jyotiishi: Before that, 1
want to draw your attention to....

- Shri Y. B. Chavan: Mr. Speaker.

Mr. Speaker: | am sorry I have not
been able to accommodate him. 1
have already accommodated one unat-
tached Member.

Shri Shinkre: I cannot be penalised
for over-taking of the time by so
many Members.

Mr. Speaker: He does not belong to
any Party. I have already accommo-
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dated one unattached Member. That
is my difficulty. I will give him time
on the Finance Bill.

Shri J. P. Jyotishi: I was just refer-
ring to the remark by my hon. friend
there. I think it is unparliamentary.
He said that it is a fight between the
two,

71 41 & 9 & wreTd & W -
fear & & wwwtar &0 wHY §

weuw WERA . mAnfeErizd A
gt & SfF Taa e A @
arfzar |

Shri J. P. Jyotishi: It is below the
dignity of the House.

el wEAy - fEe gAt uew ¥

fer AT e v A€ 7, IfEa A

Shri Y. B. Chavan: Mr. Speaker, Sir,
I am grateful for the constructive way
in which the hon. Members have tried
to discuss the Defence demands for
grants which are under consideration.

Mr. Speaker: He might continue on
Monday.

17.37 hrs.
The Lok Sabha then adjourned till

Eleven of the clock on Monday, March
23, 1864/Chaitra 3, 1886 (Saka).
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